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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No.172 of 2021

INTHEMATTEROF:
Poonam Yadav2eeApplicant

Versus

M/s Ecogreen Energy Pvt.Ltd.& Ors.  ansssssans Respondent(s)

With
OA No. 109/2022

Vivek Kamboj&Anr Applicant

Versus

UnionofIndia&Ors Respondent(s)

REPORT BY MR. P.C. MEENA, COMMISSIONER MUNICIPAL
CORPORATION, GURUGRAM ON BEHALF OF COMMITTEE
CONSTITUTED AS PER THE ORDER DATED 30 JANUARY 2023 PASSED
BY THIS HON’BLE TRIBUNAL.

Respectfully Showeth:-

1. The Hon’ble NGT was pleased to pass the order in OA No.172 of 2021

on 30 January 2023, the operative part of the order read as under:

7. We have considered the above report and heard learned Counsel for

|
the appearing parties. It is seen that against the estimated waste

536



generation of 1200 TPD in Gurugram, only 270 TPD of waste is being

processed at de-centralized processing sites and Beribagh, Badshapur,

Sector-44, Carterpuri and Darbaripur and by the 220 Bulk Waste

Generators. It is mentioned that waste to extent of 500 TPD will be

processed from 20.02.2023 and 100 % waste will be processed by

31.03.2023. It is not clear as to what would be the necessity to set up

WTEPlantif 100 % processing will be achieved, as stated. MCFis not

processing any waste. In respect of one of two sites identified for waste

processing, orderis reserved in High Court andfor othersite at Sotai

workis accorded on 15.02.2023 but quantity of waste to be processed

is not specified. With regard to legacy waste, multiple agencies have

been appointed to remediate specified quantity. Out of biomining,

there are 40000 tones of rejects which have to be routed to end fe
in Cements plants for Power generations. Only 10000 Tones have been

transported to the cement plant in Rajasthan (1000 tone). Rest is to go

to WTE plant at Murthal and for which no proper manifest system is

shown to be followed. Monitoring of rejects management in the

context of remaining components and likely to be generated during

the course offurther remediation requires careful monitor able data.

Remaining legacy waste is estimated to be 32 Lacs MT proposed to be

remediated by November, 2023. This may require fixing of daily
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targets for quantities to be remediated. Space management may also

be required for bioremediation and temporary stocking of rejects. This

exercise will be futile iffresh waste continues to be dumped. As ser the

commitment ofboth the MCs, entire generated waste of 2200 TPD has

to be processed by 30.01.2023 following proper compliance as per

MSW Rules particularly for Schedule I & Il.

. In view of above, we are disappointed at the state of affairs. There is

no credible progress in the matter. Apart from shortcomings noted

earlier, there does not appear to be necessary linkage of the rejects

arising out of biomining with the end users. There is aes to show

that transportation of such rejects to the end destinations is with GPS

system, as expected. Further steps for recpclhiy teuse are also not

clear. Setting up of Waste to Energy plant is proposed by 30.11.2024. If

the MCG is processing 1200 tonnes of its waste and MCF will also

process all waste by 15.03.3023 which is around 1000 tonnesperday,
how WTE projects will help. Thereis no clear and sound road map for

achieving targets excepted in term of order dated 23.09.2022. Thereis
no defined accountability and ownership.

. Learned Counsel for the parties have suggested course correction.

Heaving regard to difficult task at hand, there has to be ownership
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10.

payeou?

~ and accountability, measurable targets and rigorous monitoring. This

requires review of processes/ agencies/ persons engaged in the

process, including modification of the constitution of committee in

term of order dated 23.09.2022.

Accordingly, we direct that the oversight Committee will now be

headedby the Chief Secretary, Haryana who will be mainly assisted by

the Commissioners, Municipal Corporations, Gurugram and Faridabad

(who will act as nodal agencies for all purposes, subject to orderof the

Chief Secretary. Besides, Deputy Commissioners of the twoDistricts,
Greater Gurgaon Metropolitan Development Authority and Regional

Officer, CPCB are to be suitable associated in the process. Chief

Secretary will be free to designate any otherofficer of his confidence to

assist him or to hire on contract basis any suitable person for the

purpose using available funds. The committee will be free to take

assistance of any other expert/institution. It may meet within two

weeks and take stock of the situation and brainstorm about the

changed execution strategies, reviewing processes/agencies/ person

engaged in the process, particularly suitability of human resource

currently employed and strengthening of other infrastructures.

Individuals/ Institutions who have successfully executed such works

needto be involved in replacement of those who have not been able to
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deliver. Hiring of professional(s) reporting directly to the Chief

Secretary utilizing the ring-fenced funds may be considered, if

necessary, in consultation with Municipal Commissioners, Indore and

Ahmedabad where such work has been successfully executed on

reasonable terms. Measurable weekly targets be identified and with

reference to the same daily progress be taken by email and assessed.

Ownership and accountability be defied with clarity, including

consequences for not meetings targets. If targets and timelines remain

undefined and loose ended, nothing is achieved. Failures of the past

have to be remedied. The problem is hangingfire for long to the utter

detriment of environment and public health. Situation is of emergency.

The Chief Secretary may hold meetings with concerned at least once in

a weekunless due to pre-engagements, weekly meetings are notfound

viable, in which case any other suitable effective arrangements may be

made. Meetings can be online or offline as viable. Proceedings of the

meeting may be preferable placed on the website of the State. The

Chief Secretary will be free to take on board MembersofCivil Society/

Corporate Voluntary agencies, if found viable by him. With such

changed approach, we expert progress at ground which is utmost

necessary in the interest of environment and public health. Further

progress report of compliance status as on 31.03.2023 be filed by

540



15.04.2023 by e-mail at judicial-ngt@gov.in preferable in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF.

That in compliance of the order dated 30 January 2023 passed bythis
Hon’ble Tribunal, a meeting of the Committee — held under the

Chairmanshipof Chief Secretary of Haryana on 03 March 2023 and 13

April 2023 in addition to the meetings held on 14 February 2023, 21

February 2023, 07 March 2023, 15 March 2023, 24 March 2023 and 06

April 2023 under the Chairmanship of the Commissioner, MCG. In

these meetings, all the issues as directed by this Hon’ble Tribunal vide

order dated 30 January 2023 weredeliberated (copies of minutes of

meetings are attached as Annexure-R/1). The Minutes of Meetings

and progress of the work done has also been uploaded on the website

of Urban Local Bodies, Haryana, MCG & MCF. Due deliberations made

and action taken upon on the issues highlighted in the orders of this

Hon’ble Commission are summarizedin the succeeding paragraphs.

That Fresh Waste Generation at Gurugram and Faridabad is about

1200 TPD and 1000 TPD, respectively. MCG and MCF are conducting

regular awareness programs regarding segregation of waste at source

and daily monitoring of the sameis being done. Segregation level has

been achieved upto 40% by MCG and upto 21% by MCF and efforts are

being made to increase the level of segregation at source (copies of
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news clipping are attached as Annexure-R/2). The segregated waste

is processed at decentralized locations where biodegradable waste

converted into compost which reduces the quantity of waste to be

dumpedat Bandhwari.

That the Municipal Corporation, Gurugram has started de-centralized

waste processing at 5 locations, i.e., Beribagh, Badshahpur, Sector 44,

Carterpuri and Darbaripur. The 261 Bulk Waste Generators (BWGs)

are also processing their waste within their own premises. About 340

TPDof fresh waste is being processed at above stated places. Municipal

Corporation, Faridabad has also started processing 90 TPD fresh waste

in de-centralized manner. The Municipal Corporation, Gurugram also

explored other sites for fresh waste processing at Begampur Khatola,

Daultabad and Kherki Majra. The development worksat Kherki Majra

for processing of 500 TPD was started. However, workat these sites

could not be processed due to public protest. It is submitted that while

handing over the site to Concessionaire M/s Eco Green PvtLtd., it was

pointed out that area of site was 27.5 acre instead of 30 acre. After

examination of Revenue Record and obtaining report from Patwari,

MCG,it came to know that2.5 acre landis still lying unused. The said
2.5 acre land (part of 30 acres site) lying unused has been developed to
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utilize for processing of fresh waste by the Municipal Corporation,

Gurugram.

The Municipal Corporation, Faridabad has also identified a

piece of land measuring 52 acreat village Pali and tenders to develop

this site for fresh waste processing are in process. The workis
expected to be allotted by 25 April 2023 and waste processing at 25

acre ofthis site will be started by 20 May 2023 as Phase-lI. In addition

thereto, the Municipal Corporation, Faridabad had identified 28 acre

land at Village Sotai and possession of the same was taken by MCF but
work could not be started at this site due to public protest. Thus, at

present the MCF & MCG arerelying on Pali site at Faridabad. However,

MCF has identified three more alternatesites, i.e., Riwajpur, Mujheri

and Partapgarh to process the approx. 250 TPD fresh waste at each

location. The tenders for development of these sites have been invited
and developmentworkwill be allotted by 15 May 2023.

That both the Municipal Corporations have made efforts for processing

of fresh waste at alternative sites but due to public protests, limited

success has been achieved so far. Only 340 TPD fresh waste is being

currently processed in decentralized manner by the Municipal

Corporation, Gurugram, while the Municipal Corporation, Faridabadis
processing 90 TPD fresh waste at decentralized locations. As explained
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in the above paras, the Municipal Corporations of Faridabad is

developingsite at Pali, Riwazpur, Mujhedi & Partapgarh to process the

fresh waste as processing could not be started at other sites due to

public protest, sincere efforts are being madeto ensure thatthe fresh

waste maybe diverted from Bandhwari to alternate locations.

That with regard to Legacy Waste processed till 31 March 2023 and to

be processed thereafter, it is submitted that:-

(i) Total legacy waste assessed in November 2022= 32 Lac MT,

(ii) Legacy waste processed during November & December, 2022=-
2.25 Lac MT

(iii) Fresh waste dumped from N ovember (after assessment) to

December 2022 = 0.68 Lac MT,

(iv) Fresh waste dumped from January to March, 2023 = 1.75 Lac

MT

(v) Waste dumped from 1st April to 14% April 2023 = 0.26 Lac MT

(vi)|Waste processed from January to March 2023 = -3.64 Lac MT.

(vii)|Waste processed from 1s‘ April to 14th April 2023 = 0.80 Lac

MT.

(viii) Balance Waste to be processed on 14 April 2023 = 28 lac MT

The above detail shows that during the last three and half

months (Till 14 April 2023) only 14.58 % waste has been processed
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and about 85.42% waste is to be processed during next seven and half

months. However till June 2023, cumulative processing will reach

58.95% as perthe target fixed for various 8 agencies.

During the period of January to March 2023, two agencies were

engaged to process the waste but the work of one agency namely M/s

Patheya was not extended by the Government beyond January, 2023

and four new agencies were engaged after a tender process. At present

05 agencies namely M/s Bhumi Green, M/s Green Concrete Company,

M/s Daya Charan & Company, M/s Adarsh Bharat Enviro Pvt. Ltd. & M/s

Zigma Global Environ Solution Pvt. Ltd. are working to process the

legacy waste. Total waste processing capacity is 13000 TPD. It is

further submitted that MCG has floated tenders for processing

additional 15 Lacs MT (three tenders for 5 MT each) waste and tenders

have been opened on 12 April 2023. After engagement of new

agencies, processing capacity will be increased upto 20,000 TPD in

June, 2023. Accordingly, road map has been prepared to achieve the

target whichis attached as Annexure-R/3.

That the fraction to be disposed off by the agencies themselves as per

CPCB guidelines and payment to agencies is linked with the successful

disposal of the fraction. Fraction such as RDF, Compost, and Inert are

being transported by the agencies engaged, through GPS fitted vehicles

lo
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and connected. with GMDA Control Room. The movement of the

vehicles is monitored from Control Room. The fractions are weighedat
Bandhwari site and a challan is issued for each vehicle. Agency wise

logbookis maintained. After disposal of RDF in Cement Industries, i.e. J

K Cement at Mangrol (Rajasthan), Ultratech at Chittorgarh, Shri Cement

at Beawar (Rajasthan) or in Waste to Energy plants, i.e, WTE Plant at

Murthal (Sonipat), East Delhi Waste to Energy Plant at Gazipur (Delhi)

& Waste to Energy Plant at Okhla (Delhi). Receipt of each vehicle is

obtained from the RDF consumingEntity. To further cross check the

proper disposal of RDF, confirmation on official email is being taken

from Cement Industries and Waste to Energy Plants (copy of the some

log books, challans, receipts of the Cement Industries, WTE Plants &

print outof official emails are attached as Annexure-R/4).
That with regard to Leachate Management, it is submitted that the

legacy leachate stored at Bandhwari SLF site has been disposed-off.

One empty pond has been filled with earth and second pondis being

filled. It is further submitted that approximately 400 KLD leachate is

being generated at dump site which increases during rainy season

depending upon the quantum of rainfall, moisture content and

meteorological conditions. The fresh leachate is being treated @ 480

1
546



reo

KLD with the help of 02 DTROs (capacity of 200 KLD each) and 150

KLD leachate treatmentplant.
The Municipal Corporation Gurugram will ensure zero liquid

discharge on the surrounding land by wayof treatmentof leachate at

the Leachate Treatment Plant,DTRO and STPs.

That the target for each activity has been fixed and is being monitored

on weekly basis. The following officials have been made accountable

for achieving the target, in additional to the agencies empaneled:-
AccountabilitySr. No Activities

1. Development of Pali Site for fresh! Chief Engineer & Joint
waste processing Commissioner of Municipal

Corporation, Faridabad.
2. {Target based legacy—waste|Chief Engineer, Joint

processing Commissioner-SBM & Executive
Engineer-SBM of Municipal
Corporation, Gurugram.

3. {Leachate Management Joint Commissioner-SBM &
Executive Engineer-SBM of
Municipal Corporation, Gurugram.

4. Disposal of RDF lying at Plant Joint Commissioner-SBM &
Executive Engineer-SBM of
Municipal Corporation, Gurugram.

5. Erection of WTE & obtain Legal |Chief Engineer & Executive
Advice Engineer-SBM, Municipal

Gurugram of Corporation,

It is further submitted that the Municipal Corporation,

Gurugram has imposed penalty upon four agencies namely, i.e, M/s

Green Concrete Company, M/s Daya Charan & Company, M/s Adarsh

J2
547



10.

Bharat Enviro Pvt. Ltd. & M/s Zigma Global Environ Solution Pvt. Ltd. for

delaying the work with respect to the targets as per the work

order/agreement. A copyof the sameis attached as Annexure-R/ 5.

That with regard to necessity of Waste to Energy Plant, it is

submitted that the waste processing at decentralized locations is a

temporary measure as stop gap arrangement. It is not the permanent

solution as these sites are close to populated area. The permanent

solution for waste processingis the erection of Waste to Energyplant.
It is therefore, submitted that sincere efforts are being made for

treatment of legacy waste, fresh waste, leachate and for erection of the

Waste to Energy Plant, as per the directions of this Hon’ble Tribunal.

Further directions that may be passed by this Hon’ble Tribunal will

also be complied with, sincerely.

ZoPlace: Gurugram Commissioner,-
Date: 17.04.2023 Municipal Corporation,

Gurugram

J3
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To

1) Shri Jitendra Kumar, IAS

Commissioner, Municipal Corporation Faridabad.

2) Shri Nishant Yadav, IAS

Deputy Commissioner, Gurugram

3) Shri Vikram, IAS

Deputy Commissioner, Faridabad

4) Sh. Sanjay Sharma
Deputy CEO
M/s Ecogreen EnergyPvt. Ltd.

Memo No. JC-SBM/MCG/20234S4& Dated: ae/s 2/ 20238

Subject:- Minutes of review meeting regarding decision made by the committee,
constituted as per the orders of Hon’ble NGT in OA No. 172 of 2021, held under
the Chairmanship of Commissioner, MCG on 14.02.2023 at 11:30 AM at
Conference Hall, MCG office sector-34, Gurugram.

A review meeting regarding decision made by the committee, constituted as per the

orders of Hon’ble NGT in OA No. 172 of 2021, held under the Chairmanship of

Commissioner MCG on 14.02.2023 at 11:30 AM at Conference Hall, MCG office sector-

34, Gurugram
The Minutes of the same are hereby sent to you for information and necessary action

myi7ee papsioner,
Municip | Gorporation,

| Gurugram.
\ Dated: 2 efor} rs 13

please.

Endst No. JC-SBM/MCG/2028/3'44
A copy of the aboveis forwarded to Private Secretary to Worthy Chief Secretary to Government

Haryana for kind information of Worthy Chief Secretary Government Haryana.

Joing Commissioner,
Municipal Corporation,
Gurugram.

549



Is

cpeds tala] dot
Endst No. ]C-SBM/MCG/2023/ 45"

A copyof the aboveis forwarc

WN

ee

ON

AAS

ied to the following for information and necessary action please,

Commissioner, Municipal Corporation, Gurugram.

Addl. Commissioner-IV, Municipal Corporation, Gurugram.

Chief Engineer, Municipal Corporation, Gurugram
Dr. Babu Ram, (Technical Expert of Monitoring committee of NGT)

Sh. Krishan Singhal, (Chairman, BSP, (Mb. 8750055504)

Regional Officer, HSPCB, Gurugram.
Executive Engineer-SBM, Municipal Corporation, Gurugram

Consultant-SBM, Municipal Corporation, Gurugram,

4
werner cae

Joint Commissioner,
Municipal Corporation,
Gurugram.
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Minutes ofthe review meeting regarding decisions mz ia ene s made by the Committee constituted in OA No.
ada 5 7 ? -Vv Vs M/s Ecogreen Energy Pvt. Ltd. &Ors. held under the

Chairmanship of Sh. P 4ie 2e issip C Meena, Commissioner, MCG on 14.02.2023 at Conference Hall, MCG Office
Sector-34, Gurugram.,

List of Participants is attached as Annexure-A

rhe Chairman welcomed all the participants,

Issues raised in the order of Hon’ble NGT passed on 30.01.2023 in OA No. 172 of 2021 were discussed. It
was deliberated that Hon'ble, NGT expressed disappointment over the progress of MCG & MCF regarding

legacy waste processing, fresh waste management leachate management and not having clear road map

for achieving targets expected in termsof order passed by Tribunal. Further measureable weekly target be

identified and with reference to the same daily progress be taken by email and assessed. Ownership and

accountability be defined with clarity, including consequences for not meeting the target.

1. Fresh Waste Processing:

It was informed that MCG is processing 330 TPD fresh waste in de-centralized manner as under:

Beri Bagh|Badshahpur Sec-44 BWGs Darbaripur Carterpuri Total |
110 TPD 80 TPD 60 TPD 30 TPD 10 TPD 40 TPD

|
330 TPD |

The Joint Commissioner-SBM informed that development worksfor fresh waste processing at Village Sotai

‘ have been stopped due to Public Protest and estimates for development of site for waste processing at

village Pali have been prepared and tenders will be invited shortly.

After detailed discussion, itwas decided that:

a. The MCF to invite the tenders to developed site at Pali immediately and start the work in time

bound manner so that fresh waste processing may be initiated by 20.03.2023.

b. The capacity of de-centralized waste processing (at MRFs) should be increased to optimumlevel.

The de-centralized waste processing at MRF at Ullawas should be started immediately. It shall be

ensured that no foul smell comesin the surroundings ofthis MRF.

d. The dumping of fresh waste at Bandhwari shall be reducedin proportionofdecentralized waste

processing.

e...For proper disposal of inert obtained from decentralized waste centers, facility may be created at

Badshapurso that same could be utilized for filling work and quantity of dumping of waste at

Bandhwari may be reduced. For hiring/ purchase of machinery required at Badshapur MRF, a

committee of JC-SBM, EE-SBM, AE- SBM, CAO and representative of M/s Ecogreen (Sh. Sumit

Kumar)is constituted to avoid the delay in erection of machinery.
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2. Legacy Waste Processing:

It was deliberated that at present capacity of legacy waste treatment is 6000 TPD. The work of M/s \

PATHYA has not be enhanced. M/s Bhoomi Green has erected second unit to process the waste and

5500 TPD. The secon

Lac MTof waste has been processed against the targetcapacity has been increased to
d unit will be functional by comorrow

ie

(w.e.f15.02. 2023). In the month of January 1.8

of 1.9 Lac MT. During the February 2023 only 40000 MT waste

of 2.25 Lac MT.It was informed by BE- SBM that LO! for 04 works to process 02 L

osit the performance security.

has been processed against the target

ac MT legacy waste

in each work has been issued and agencies have been directed to dep

02 tenders to process 06 Lac MT in each work have been floated. The Chairman expressed his

disappointment in delay to invite these tenders.

After detailed discussion, it;was decided that:

a. There shall be no delay in completing the tender process and allotment of works.

b. A meeting be fixed with the 04 agencies to whom LOI has been issued on Friday 17.02.2023 at

41:00 AM to discuss the work plan in the office of undersigned.

c. Workorder shall be issued to NEERI to assess the waste immediately.

3, Bulk Waste Generators (BWGs):

It was deliberated that most of the BWGs are not complying the SWM Rule 2016 and dumping their waste

at secondary collection pointor unauthorized dumping sites. The Chairman directed that:

a. An action plan shall be prepare to enforce the SWM Rule 2016 on all BWGs in MCF & MCG

Jurisdiction.
b. Addl. Commissioner-I & IV, Addl. Municipal Commissioner, Chief Engineer and Joint Commissioner-

SBM MCG shall motivate the BWGs for onsite waste processing as per Rules. Joint Commissioner-

SBM will organize a Joint Visit of all the above officers to show the best performing BWGs so that

they can motivate the RWAs accordingly for implementation of SWM Rules 2016. JC-SBM to

preparea list of BWGs and earmarked the same for implementation to officers mentioned above.

These officers to conduct the visit from next week i.e. from Monday, 20.02.2023 and have meetings

with all the respective RWAs/ BWGs by 26.02.2023.

To motivate the RWAs sample of compost should be distributed in packets with the message that

this type of organic compost may be produced by the BWGs which can be used for green belts,

parks and plants maintained by individuals. The matter of the message be got approved from

undersigned. For procurement of bags/ packing material a committee of JC-SBM, EE-SBM, AE-SBM

and CAOiis constituted for purchase of 10000 bags initially.

da. A negative list of the agencies, who are working in BWGs and are not per forming well be prepared

and published
iin News Paper.

GA meeting with RWAs of good performing BWGs be arranged in the office

Tuesday, 21.02. 2023, to
o

appreciate and honorthem and Publicity of the same in

of undersigned on

Media be ensured.
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4. Leachate Treatment:

EE-SBM informedthat thesite has beenfinalized: alized fi

aration. Tende
STPs. 13000 KLD leachate

or erection of 02 DTROs of 200 KLD each. Tenderdocument IS under prey rr il =
tWwW | IS Inviteed

ishiceai
shortly. Legacy leachate is being disposed of to

yet to
i

ms Be
:

de disposed of. This work will be completed by 31.03.2023.
After detailed discussion, it was decided that:

a. 02 DTROs of 200 :KLD capacity each shall be procured and made operational without any delay.
b. Entire Legac ach

|

gacy leachate shall be treated/ disposed-off by 31.03.2023 in such a manner that every
liter of leachate is accounted for.

5. Waste to Energy Plant:

The repre i nipresentative of the concessionaire M/s Ecogreen informed that Engineering Procurement and

Con He astruction contract has been finalized. The construction work of Waste to Energy Plant has been started

on 23.12.2022. He assured that WtE plant will be completed as per COD.

The Chairman directed that:

a. The sincere effort by concessionaire be made to complete the work of WtE in time bound manner.

b. Substantial progress shall be made by 31.03.2023.

6. Weekly targets and progress report:

In the orders of Hon’ble NGT dated 30.01.2023, it has been directed that measurable weekly targets be

identified and with reference to the same daily progress be taken by email and assessed. Ownership and

accountability be defined with clarity, including consequences for not meeting targets. The proceeding of

the meetings may preferably placed on the web-site of the state.

After detailed discussion, it was decided that:

a. CE, JC-SBM and EE-SM MCG will prepare a time bound action plan and SOP for the following

activities:

i. Processing of legacy waste and disposal of fractions as per guideline of CPCB/ NGT

ii. Implementation and enforcement of SWM Rule 2016 for BWGs.

ill. Optimum utilization of MRFs and its monitoring

Monitoring of fractions i.e. RDF, Compost, Inert being disposed-off by MCG

and encouragement of the RWAs and residents.
iv.

v.—IEC activities to be executed for awareness

vi. Time bound activities for inviting tenders, issue of LOI/ work orderandstart of work

7. Action to be taken by MCF:

It was deliberated that MCF has done very little progress even after the orders passed by Hon'ble NGTon

23.09.2022 & 30.01:2023. The Chairman directed thatall the above activated mentioned at point no. 1 to 6

shall be implemented by MCFalso.
e Chair and all the participants.The meeting ended with vote of thanks toth
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Annexure-A

List of participants whoattended the review meeting regarding decisions made by the Committe,

/s Ecogreen Energy Pvt. Ltd. &0Ors

MCG on 14.02.2023 at Conferenceconstituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M

held under the Chairmanship of Sh. PC Meena, Commissioner,

Hall, MCG Office Sector-34, Gurugram. eeName Designation

eeee1. Sh. Satish Yadav SDM

Joint Commissioner, Municipal 3901453584

Corporation, Faridabad |eee
Joint Commissioner-SBM, Municipal 9899220003

Corporation Gurugram Peiges
Consultant-SBM, Municipal Corporation 9711005709

ee sc

aire

2. Shri Gaurav Antil itimeets
3,|Dr. Naresh KumarFai4. Shri Anil Mehta Gurugram ae9821395275
5,|Shri Vishal Garg i

EE-SBM, MCG

6.|Shri Padam Bhushan EE-SWM, MCF
Et |

We Shri Kuldeep Yadav Assistant Engineer-SBM, MCG
|

8. Shri Arun Kumar Junior Engineer, MCF
7

|

9.|Shri Sanjay Sharma aeSeo Officer, Ecogreen 9899404979 |

10.|Shri Sumit Kumar eet of Ecogreen Energy Pvt. 9918299789 ||__|"|Representative of Ecogreen Energy Pvt. eeealng

11.|Shri Vikrant Bakshiha beeseraset
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Minutesof the review meeting regarding decisions made by the Committee constituted in OA No.

172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors. held under the

Chairmanship of Sh. PC Meena, Commissioner, MCG on 21.02.2023 at Conference Hall, MCG Office

Sector-34, Gurugram.

List of Participants is attached as Annexure-A

The Chairman welcomed all the participants.

The progress on the decisions taken in the previous meetings were reviewed and weekly target and

progress was discussed. It was also deliberated that ownership and accountability be defined with clarity,

including consequences for not meeting the target.

1. Fresh Waste Processing:

It was observed that average waste processing in MCG area.in De-centralized was 250 TPD. It was also
observed that 50-60% waste received at MRFis dry waste. The issue regarding BWGs, non-functioning of

MRFs was deliberated in detail.

After detailed discussion, it was decided that:

a. The capacity of de-centralized waste processing (at MRFs) should be increasedto optimum level.
b. The de-centralized waste processing at MRF at Ullawas should be started immediately. It shall be

ensured that no foul smell comes in the surroundings of this MRF.

c. Joint Commissioner-IV will ensure nursery established at MCG land adjacent to Ullawas MRF shall
be removed immediately.

d. For proper disposal of inert obtained from decentralized waste centers, facility may be created at

Badshapur so that same could be utilized for filling work and quantity of dumping of waste at

Bandhwari may be reduced. For hiring/ purchase of machinery required at Badshapur MRF, EE-

SBM shall invite short tender immediately to avoid the delay.

2. Legacy Waste Processing:

It was deliberated that M/s Bhoomi Green has erected second unit to process the waste and capacity has

been increased to 5500 TPD. The second unit is expected to be functional to its optimumlevel w.e-f.

25.02.2023. In the month of January 1.8 Lac MT of waste was processed against the target of 1.9 Lac

MT. During the February 2023 only 55000 MT waste has been processed against the target of 2.25

Lac MT. It was informed by EE-SBM thatthe site has been allocated to all 04 agencies for erection of

machinery to process 02 Lac MT legacy waste by each agency. A PERT chart has been prepared for

these agencies to finish the workin all respect by 30.06.2023. The SOP for disposal of RDF, Inert and

compost wasalso discussed.
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After detailed discussion, it was decided that:

as

C.

The timeline given for the work of waste processing by 04 agencies in the PERT chart shall be

strictly adhered to.
The process of disposal of RDF, inert and compost as discussed in the meeting shall be strictly

followed and confirmation from the client for consumption of RDF shall be taken on Official email

before releasing the payment.
AE-SBM will produced the photographs of disposal of compost and inert with Latitude and

longitude in the next meeting.

3. Bulk Waste Generators (BWGs):

It was deliberated that most of the BWGsare not complying the SWM Rule 2016 and dumping their waste

at secondary collection point or unauthorized dumping sites. The expressed his disappointment for not

implementing the decision takenin the meeting held on 14.02.2023. The Chairman directed that:

a. An action plan shall be prepare to enforce the SWM Rule 2016 on all BWGs in MCF & MCG

Jurisdiction.
.

Addl. Commissioner-I & IV, Addl. Municipal Commissioner, Chief Engineer and Joint Commissioner-

SBM MCG shall motivate the BWGsfor onsite waste processing as per Rules. Joint Commissioner-

SBM will organize 4 Joint Visit of all the above officers to show the best performing BWGs so that
they can motivate the RWAs accordingly for implementation of SWM Rules 2016. JC-SBM to

prepare a list of BWGs and earmarked the same for implementation to officers mentioned above.

These officers to conduct thevisit of BWGs without furtherdelay.

JC-SBM to submit weekly report regarding progress of on-site composting by BWGs. He will also

submit the details of challans on non-complying BWGs duringthe last one month.

The daily progress report of waste processing, disposal of fractions, progress of BWGs shall be

uploaded on website.

4, Leachate Treatment:

EE-SBM informed that the quotations have been received for erection of 02 DTROs of 200 KLD each,

Tender document is underpreparation. Tender will is invited shortly. Legacy leachate is being disposed of

to STPs. 11000 KLD leachate is yet to be disposed of. This workwill be completed by 31.03.2023.

After detailed discussion, it was decided that:

a.

b.

To procure the 02 DTROs of 200 KLD capacity each, tenders shall be invited immediately.

Increase the number of tankers for transportation of legacy leachate upto STPs. Entire Legacy

leachate shall be treated/ disposed-off by 31.03.2023 in such a manner that every liter of leachate

is accounted for and it shall be ensured that all the tankers are GPS enabled and live feed of the

sameis available at control room.

Ecogreen will ensure that existing DTROs shall workatits optimum capacity.
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5. Other Issues:
It was discussed that waste is seen spread over large area at secondary points which gives very bad
impressions and unhygienic conditions in the surroundings.

After detailed discussion, it was decided that:

a. EE-SBM /AE-SBM will prepare the estimates and invites tenders for view cutters and CC floorings
for 8-10 secondary collection points in the first phase.

b. EE-SBM /AE-SBM will make arrangements for electric connection and fixing of CCTV cameraat the
secondarycollection points.

6. Action to be taken by MCF:

It was deliberated that MCF has done very little progress even after the orders passed by Hon'ble NGT on
23.09.2022 & 30.01.2023. The Chairman directed thatall the above activated mentionedat point no. 1 to 4
shall be implemented by MCF also and MCF shall also ensure to setup at least one MRF within this week
for decentralized waste processing.

The meeting ended with vote of thanksto the Chair and all the participants.
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Annexure-A

List of participants who attended the review meeting regarding decisions made by the Committee
constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors.
held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 21.02.2023 at Conference
Hall, MCG Office Sector-34, Gurugram.

— Name Designation Contact Details

Joint Commissioner, Municipal 8901453584| Shea Garay Amal
Corporation, Faridabad Through VC

; aes “SBM inal9.|DelNanash Minar Joint Commissioner SBM, Municipa
9899220003tj Corporation Gurugram

3.|Shri Anil Mehta Consultant-SBM, Municipal Corporation 9711005709Gurugram
4.|Shri Vishal Garg EE-SBM, MCG 9821395275

: 70421445665.|Shri Padam Bhushan EE-SWM, MCF
Through VC

6.|Shri Kuldeep Yadav, Assistant Engineer-SBM, MCG 9821395241
; . Deputy Chief Executive Officer, Ecogreen 9899404979770||SUNSay elaine

Energy Pvt. Ltd. Through VC

8.|Shri Shivendu Operation Head Ecogreen 9899979618
i

t.9.|Shri Vikrant Bakshi ie assistive Eeaoteen Hnergy Pv
8901449840
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1) Shri Vineet Garg, IAS
Additional Chief Secretary to Government, Haryana,
Environment and climate change Department.

2) Shri Arun KumarGupta, IAS

Addl. Chief Secretary to Govt. of Haryana,
Urban Local Bodies Department.

wW Sow Shri Sudhir Rajpal, [AS
Chief Executive officer,
Gurugram Metropolitan Development Authority,

4) Shri Jitendra Kumar, IAS
sCommissioner, Municipal Corporation Faridabad.

5) Shri Nishant Yadav, IAS

Deputy Commissioner, Gurugram

6) Shri Vikram, [AS

Deputy Commissioner, Faridabad

7) Sh. GurnamSingh,
Regional Director,
Central Pollution Control Board, Delhi,

Memo No, CMC/MCG/2023/47 Ye Dated: [l7.e %.2 92.2% 5

Subject:- Minutes of meeting held on 03.03.2023 at 04:45 PM at Committee Room 4th
Floor, HaryanaCivil Secretariat, Chandigarh of the committee constituted
as per the orders of Hon’ble NGT in O.A No. 1172/2021.

A meeting of the Committee constituted as per the orders of Hon'ble NGT in 0.A No.

172/2021 was held under the Chairmanship of Chief Secretary to Government
Haryana on Friday, the 03.03.2023 at 04:45 PM at Committee Room 4" Floor,
Haryana Civil Secretariat, Chandigarh.
The minutes of the meeting of the same are hereby sent to you for information and
further necessary information please.

Commissioner,
Municipal Corporation,
Gurugram.
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Endst No. CMC/MCG/2023/3-9 US Dated: JU.O2-Qe2-2
A copy ofthe above is forwardedto Private Secretary to Worthy Chief Secretary to Government
Haryana for kind information of Worthy Chief Secretary Government Haryana.

~ ¢

Commissioner,
Municipal Corporation,
Gurugram.

Endst No. CMC/MCG/2023/ Ho YF Dated [Uo @. 9922/ Poh Qers
A copyof the above is forwarded to Private Secretary. to Worthy Chairman, HSPCBfor kind
information of Worthy Chairman, HSPCB.

Commissioner,
Municipal Corporation,
Gurugram.

Endst No, CMC/MCG/2023 / ) > YD Dated: ) “eo Zo 2Oeerm

A copyof the aboveis forwardedto thefollowing for information and necessary action please.

Director, Urban Local Bodies, Haryana.
Chief Engineer, Municipal Corporation, Gurugram
Chief Engineer, Municipal Corporation, Faridabad
Sh. Anil Kumar Bhardwaj, District Attorney O/o CS Haryana.

9. Dr. Babu Ram, (Technical Expert of Monitoring committee of NGT)
6. Sh. Anand Aggarwal Executive Engineer, ULB
7. Regional Officer, HSPCB, Gurugram,
8. Executive Ehgineer-SBM, Municipal Corporation, Gurugram
9. Consultant-SBM, Municipal Corporation, Gurugram.

Commissioner,
Municipal Corporation,
Gurugram,

Ce

SY

he
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Minutes of the meeting of the Committee constituted in OA No. 172 of 2021 titled as
Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. & Ors. held under the Chairmanship
of Sh. Sanjeev Kaushal, IAS, Chief Secretary, Haryana, on 03 March 2023 at 04.45 PM
in Main Committee Room, 4" Floor, Haryana Civil Secretariat, Chandigarh.

List of Participants is attached as Annexure-A

The Commissioner MCG explained in brief, the directions issued by NGT on 30

January 2023 along with the action taken thereon. It was informed that there are 04

major issues in the directions of NGT such as (i) processing of fresh waste at any other
location than Bandhwari so that dumping of fresh waste could be stopped by 30

March 2023; (ii) processing of legacy waste (Approximately 32 Lac MT) in a time bound

manner to complete the same by 30 September 2023; (iii) disposal of RDF; and (iv)

proper treatment and disposal of Leachate and erection of Waste to Energy Plant to
have a permanent solution for the waste being generated by MCG & MCF.

(i) Processing of Fresh Waste:

The Commissioner MCG briefed that as per the orders passed by NGT on 30

January 2023 the entire fresh waste of Faridabad and Gurugram (2200 TPD) has to be

processed in a decentralised manner by 30 March 2023. MCG is processing fresh waste
at 05 locations, i.e., Beribagh, Badshapur, Carterpuri, Sector-44 & Darbaripur and

about 30 TPD waste is being processed by Bulk Waste Generators. The total waste
being processed is around 300 TPD while the generation of fresh waste is 1200 TPD.

The Deputy Commissioner Faridabad has informed that about 80 MT waste is
being processed in a decentralised manner against the generation of 1000 TPD. It was
also informed that both the Corporations have tried at their level best to identify and

process the fresh waste at alternative sites but could not succeed due to large scale

public protest. The alternative site explored are Begumpur Khatola, Kherki Majra,
Daultabad, Balola in MCG area and Village Sotai & Pali in MCF area. The only possibility

at presentis processing of waste at Pali. Chief Engineer MCF informed that tenders
have been floated to develop the site for fresh waste processing at Pali and are

scheduled to be opened on 01 April 2023. The work is likely to be allotted by 10 April
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2023 and the fresh waste will be processed at this site. Although there is some
resentment at this site but the same will be overcome by the District Administration.

After detailed discussion, the following decisions were taken:

a. The timeline given shall be strictly adhered to.
b. Simultaneous action shall be taken for obtaining Environment Clearance,if

required for Pali site.

c. Fresh waste processing at Pali shall be started by 22 April 2023 and time
may be fixed with concessionaire accordingly. Any delay in this regard shall
be penalised. Commissioner MCF and MCG shall name the persons
responsible for start of work by 22 April 2023 so that in case of failure in

adhering to the time schedule, the officer/official concerned shall be
penalised.

d. Both the Corporations should motivate the BWGs to process the fresh

waste within their premises as per SWM Rules, 2016 by making strict
enforcement and regular monitoring.

€. Both the Corporations must make continuous efforts to increase the level of

segregation of waste at source and progress of the same be submitted in

the following meetings.
f. Chief Engineer & respective Joint Commissioner MCF & MCG will be

responsible officers for execution of the work in a time bound manner and
strict action shall be initiated, if any laxity is noticed.

g. Pert Chart of each work shall be prepared and to be monitored at the level
of Commissioners of both the Corporations to achieve the time bound

progress.

(ii) Processing of Legacy Waste

It was informed that sincere efforts are being made for treatment of legacy
waste. Present capacity of legacy waste processing is 5500 TPD and MCG has allotted
04 more works to process 02 Lac MT each and the workwill be started by the end of
March 2023. Thus, the processing capacity will be increased to 13500 TPD by the end
of March. It was further informed that to enhance processing capacity, the tenders are
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in process and will be allotted by 10 May 2023. The processing capacity in the month

of June will be increased to more than 20000 TPD. The disposal of fractions is being

monitored regularly and GPS enabled vehicles will be used for disposal of RDF. The

GPS will be linked with GMDA control room by 30 March 2023. Although thereis a

land constraint at she and sufficient land is not available for establishing of a new

processing plant but the land will be recovered by processing of legacy waste and

same will be given to new agencies to install their plants. The road map to process the

legacy waste was discussed is at Annexure-B.

After detailed discussion, the following decisions were taken:

3. The timeline given above to increase the capacity for processing shall be

strictly adhered to.

b. The periodic assessment of legacy waste shall be done in a scientific

manner, preferably software based monitoring system shall be developed.

c. Strict penalties as per agreement shall be imposed on the defaulting

agencies. Similarly, the Chief Engineer, Joint Commissioner & Executive

Engineer concerned shall be responsible for not meeting the time line for

which they will be penalised.

(iii) Disposal of RDF lying at Plant

It was informed, that after bio-mining of waste by trommels about 40,000 MT

RDF was lying at plant since September 2022. So far 13000 MT RDF has been disposed-

of by MCG. Balance 27000 MT RDF will be disposed-of over a period of 05 months in
JBM plant at Murthal.

After detailed discussion, the following decisions were taken:

a. The timeline given above shall be strictly adhered to and in case of failure,

the responsibility be fixed and action be taken thereof.

b. The respective Joint Commissioners & Executive Engineers will be

responsible for not meeting the target within stipulated period.
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(iv) Leachate Management

It was informed that at present leachate treatment capacity is 550 KLD which

works at about 80% ofits capacity and daily generation of the leachate is about 450 KL

and only 300-400 KLD is being treated. In the rainy season, generation of leachate

increases manifold which is stored in leachate collection tanks. The total capacity of

leachate collection tanks is 36000 KL. At present 10000 KL legacy leachate is stored in

tanks and the same is being disposed of through tankers to STPs. This work will be

completed by 31 March 2023.

After a detailed discussion, the following decisions were taken:

a. Entire Legacy leachate shall be treated/ disposed-of by 31 March 2023 in
such a manner that every litre of leachate is accounted for.

b. Joint Commissioner & Executive Engineer will be responsible for adhering to

the timelines and in case of default they shall be penalised.

(v) Waste to Energy Plant

lt was informed that the work for erection of Waste to Energy Plant has been

started on 23 December 2022. Site levelling work and testing of soil is in progress. The

concessionaire has assured that Waste to Energy Plant will be completed by 30

November 2024 whereas the Government has extended the date of Commencement

of Operations (COD) upto 31 October 2023. The progress of work is very slow and a

notice has already been issued to the concessionaire by MCG.

After detailed discussion, the following decisions were taken:

a. Sincere efforts by the concessionaire shall be made to complete the workof
WtE in a time bound manner. Commissioner MCG fixed the timelines for

each of thé activity. Agency/officer responsible for non-adherence to the

timelines shall be punished.

b. Progress of the work shall be monitored as per the work plan and detailed

procurement plan.
c. Software-based monitoring of the progress shall be adopted and any laxity

on the part of the concessionaire or any officer shall be taken seriously.
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d. An expert legal agency shall be hired by MCG to study the various aspects of

the concession agreement and Environmental issues exclusively.

The meeting ended with thanks to all the participants.

SR RE RK

565



Z/

Annexure-A

List of participants who attended the 7" meeting held under the Chairmanship of

Sh. P. Raghavendra Rao, Chairman, HSPCB on 30 January 2023 at Conference Hall at
3" Floor MCG Office Gurugram in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s
Ecogreen Energy Pvt. Ltd. & Ors.

Sr.

a Name Designation Contact Details

4.|oer P: Raghavendra Rao|Chairman, HSPCB hspcb@hry.nic.in

9.|Shri Sudhir Rajpal, IAS CEO, GMDA ceo.gmda@gov.in

ACS to Government of Haryana
oe .

Through VC
3.|Shri Vineet Garg, IAS Environment and Climate Change psenv2016@gmail.com

Department
.

Commissioner, Municipal ;

4.|Shri PC Meena, IAS .
cmc@mcg.gov.in

Corporation Gurugram

5.|Shri Dushyant Behra Director, ULB dulbhry@hry.nic.in
Through VC

6.|Shri Nishant Yadav, IAS Deputy Commissioner, Gurugram
2

oidcgrg@hry.nic.in

7.|Shri Vikram, IAS Deputy Commissioner, Faridabad dcfbd@hry.nic.in

8.|Shri B. K Kardam CE, MCF 9717170369
baburampatiala@gmail.

Technical Expert, Monitoring
i. : @8

9.|Dr. Babu Ram .
com

Committee of NGT 9878844400

‘ . Regional Director, Central Through VC
10.|Shri Gurnam Singh, : .Pollution Control Board, Delhi 7840015561

Joint Commissioner-SBM,
11.|Dr. Naresh Kumar = 9899220003

Municipal Corporation Gurugram

12.|Shri Anand Aggarwarl Executive Engineer, ULB 8168138774

Shri Anil Kumar ae13. .
District Attorney O/o CS Haryana 9417398111

Bhardwaj
Consultant-SBM, Municipal

14.|Shri Anil Mehta
P 9711005709

Corporation Gurugram
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Annexure-B

ROAD MAP TO PROCESS LEGACY WASTE

Total legacy waste assessed in November 2022 = 32 Lac MT

Waste processed during November December 2022 = 2.25 Lac MT

Waste expected to be dumped upto 31.03.2023 = 1.75 Lac MT

Balance waste to be processed = 31.50 Lac MT

Agencies Target for Waste Processing in MT

$r.No,|Month ii nds|Totaliarget [i/e ehural
M/SPathya|Zigma DCC ccc Aadarsh A B ae

tL Green

1, 180000 MT processed against theau Jan-23 190000 80000 30000 0 0 6 0“ 7

Target of 1900000 MT

1, Only 80000 MT processed against the
target of 225000 MT.

2. The work of M/s PATHYA was not
2 Feb-23 225006 110000 100000 0 0 0 0 enhanced, hence closed.

3. 4 works to process 02 Lac MT waste in
each work allotted to Zigma, DCC, GCC &

Aadarsh.

1. M/s Bhoomi Greenis working.

2. The Work of 04 agencies is expected
. to start by 15.03.2023.Mar-23 155000 5000 0 0 10000 0000 100003 eu ” i

3, Tenders for 02 works of 06 Lac MT

each floated andwill be allotted by

31.03.2023 to agencies A & B.

1. Work will be executed by M/s Bhoomi

4 Apr-23 470000 150000 0 80000 80000 80000 80000
Green, M/s Zigma, Dee, SCC

& Aadarsh.

2. Erection of machinery will be done by

two agencies A&B

5 May-23|670000 150000 9 80000 80000 80000 30000 100000|100000 _/1.) 07 agencies will be working.
6 Jun-23 785000 105000 0 80000 80000 30000 80000 180000|180000 [1.) 03 agencies will be working

? ps 3 355000 100000 0 0 0 0 0 130000|125000 |1.) 03 agencies willbeworking and Mansoon

8

9 Sep-23 455000 100000 0 0 0 0 0 180000 175000 03 agencies will be working
Total 930000 490000 240000|250000|250000|250000|soocna|580000
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Minutes of the review meeting regarding decisions made by the Committee constituted in OA

No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors. held under the
Chairmanship of Sh. PC Meena, Commissioner, MCG on 07.03.2023 at Camp Office Civil Lines,

Gurugram.

List of Participants is attached as Annexure-A

The Chairman welcomed all the participants.

The progress on the decisions taken in the previous meetings was reviewed and weekly targets and

progress were discussed. It was also deliberated that ownership and accountability be defined with

clarity, including consequences for not meeting the target.

1. Waste To EnergyPlant:
It was deliberated in the meeting that work of erection of waste to energy plant is going at very
slow pace. Even the site leveling work and designing part of the plant have not been completed

yet. In the absence of structural design and drawings the construction work cannotbe executed.

M/s Ecogreen has not mobilized the project team for WtE hence; it appears that intention to erect

the pant in time bound manner is not there.
After detailed discussion the Chairpersondirected that:

a. M/s Ecogreen will submit the detailed work plan, bar chart and procurementplan for

machinery and equipments within seven days.
b. M/s Ecogreen shall expedite the activity of designing and execution and mobilize the

project team for WtE atsite.
2. Fresh Waste Processing:

It was observed that average waste processing in MCG area in De-centralized was 300 TPD and no other

site could be finalized for decentralized waste processing at Faridabad and Gurugram. The Pali site is the

only option with the MCG & MCFto process the fresh waste hence the development of this site shall be

done in time bound manner. Commissioner, MCF informed that tender process have been started for the

development of Pali site and workswill be allotted by 08.04.2023.

After detailed discussion, it was decided that:
a. The worksat Pali should be allotted by 08.04.2023 and execution of the same may be done in

such a manner that thesite is available for waste processing w.e.f. 25.04.2023.

3. Legacy Waste Processing:

It was deliberated that M/s Bhoomi Green has erected second unit to process the waste and capacity has

been increased to 5500 TPD. It was informed that the workof erection of plants of M/s GCC, M/s DCC

and M/s AADARSH is in progress and waste will be processed by these agencies w.e.f 20.04.2023.

The site for 4» agency M/s Zigma has been finalised and this agency will install the plant by

30.04.2023.
7

|
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After detailed discussion, it was decided that:

a. The timeline given for the workof waste processing by 04 agencies shall be strictly adhered to.
b. The disposal of RDF, inert and compost as discussed in the meeting shall be strictly monitored

through GPS nares and link of the same be provided in GMDA control room and MCG control
room by 13.03.2023. GPS reports of vehicle may be obtained from Mr. Amrik Singh of GMDA

before making the payments to the agencies.

c. AE-SBM will produced the photographs of disposal of compost and inert with Latitude and

longitude in the next meeting.

d. Three teams having one member each from MCG, MCF and Ecogreen be constituted for physical

verification of disposal of RDF. These teamwill visit the actual location where RDF is disposed off

by the agencies and submit their reports in the office of CE MCG.

4, Leachate Treatment:

It was informed that RFP for procurement of 02 DTROs of 200 KLD each has been prepared and is in

process of approval. The tenders will be invited shortly. Legacy leachate is being disposed of to STPs.

10000 KL leachate is yet to be disposed off. In the last week 650 KL Leachate has been disposed in STPs.

This workwill be completed by 31.03.2023.

After detailed discussion, it was decided that:

a. Timeline given above shall be strictly adhered

5. Disposal of RDF:

It was informed that transportation of RDF to waste to energy plant at Murthal was stopped in the

recent past which has been started again. Now 200 TPD RDF will be disposed off at WtE Murthal.

After detailed discussion, it was decided that:

a. EE-SBM /AE-SBM will ensure that transportation of RDF to WtE Murthal is done without any

interruption and GPS monitoring be ensured through GMDA portal.

6. Development of 02 acre Land:

It was deliberated that the 02 acre land which was unutilized at Bandhwari so far has been taken in

possession. The measurement of land has been done in the presence of Officials of MCG, Revenue

Department and Forest Department.

After detailed discussion, it was decided that:

a. EE-SBM /AE-SBM will ensure that the 02 acre land is developed in time bound manner so that

fresh waste could be dumped there w.e-f. 01.04.2023.

b. The work being executed to develop site at Kherki Majra for fresh waste processing and has been

stopped due to public protest shall be shifted to develop to 02 acre land at Bandhwari. If there are
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any addition, deletion or alteration same will be approved by the competent authority in due

course of time.

The meeting ended with vote of thanks to the Chair andall the participants.
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Annexure-A

List of participants who attended the review meeting regarding decisions made by the

Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt.

Ltd. &Ors. held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 07.03.2023 at

Camp Office Civil Lines, Gurugram.

oe Name Designation _Contact Details

a j Commissioner, Municipal Corporation, 9999990095
1.|Shri Jitender Dahiya paridabad Thrush VG

2.|Dr. Naresh Kumar
[eine conimniesianer sh Mee 9899220003
Corporation Gurugram

; Joint Commissioner, Municipal 8168895552
ep «lls, Silke Corporation, Faridabad Through VC

4.|Shri Anil Mehta
Consultant-SBM, Municipal Corporation 9711005709
Gurugram

5.|Shri Rakesh Kumar JE, MCG 9810954286

6.|Shri Himanshu Rao JE, MCG 98213955268

.

7042144566
7.|Shri Padam Bhushan EE-SWM, MCF Through VC

i ficer, Ecogr 94.04
3,|Shri Sanjay Sharma Deputy Chief Executive Officer, Ecogreen 9899404979

Energy Pvt. Ltd.

9,|Shri Shivendu Operation Head Ecogreen 9899979618

10.|Shri Vikrant Bakshi om pi Bepercen Bnerey Pvt 8901449840

11.|Liu Quugtao Ecogreen 9667502365

12.|Anand Suthu Ecogreen 9811415608
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Minutesof the review mecting regarding decisions made by the Committee constituted in OA No.
172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors. held under the
Chairmanship of Sh. PG Meena, Commissioner, MCG on 15.03.2023 at Camp Office Civil Lines,
Gurugram.

List of Participants is aliached as Annexure-A

The Chairman welcomed all the participants.

1The progress on the decisions taken in the previous meetings was reviewed and wee kly targets and

progress were discussed. It was also deliberated that ownership and accountability be defined with
clarity, including consequences for not meeting thelarget. :

1. Fresh Waste Processing:

It was observed that average waste processing in MCG area in De-centralized was 300 TPD andno other
site could be finalized for decentralized waste processing at.laridabad and Gurugram. The Pali site is the
only option with the MCG & MCF to process the fresh waste hence the development of this site shall be

done in time bound manner. Commissioner, MCF informed that tender process have been started for the
development of Pali site and works will be allotted by 08.04.2023.

After detailed discussion, it was decided that:

a. The worksat Pali should be allotted by 08.04.2023 and execution of the same may be done in
such a mianner thal the site is available for waste processing w.e.f, 25.04.2023. er

b. Executive Isngineer-SBM to inform the M/s Ecogreen accordingly so that arrangement for
fresh waste processing can be made at Pali site.

2. Legacy Wasteaia
it was deliberated that M/s Bhoomi Green has erected second unil to process the waste and capacity has

been increased to 5500 TPD. It was informed that the work of erection of plants of M/s GCC, M/s DCC

and M/s AADARSII is in progress and waste will be processed by these agencies w.e.f 25.03.2023.
The site for 48 agency M/s Zigma has been finalised and this agency will install the plant by

30.04.2023. The EE-SB M informed that 03 tenders to process 05 Lac MT waste in each work have

been invited and the wesele will be allotted after taking approval from State Government.

After detailed discussion, it was decided that:

a. ‘The timeline given tor the work of waste processing by 04 agencies shall be strictly adhered Lo.
b. The disposal of RDF, inert and compost as discussed in the meeting shall be strictly monitored

through GPS portals and link of the same be provided in GMDA control room and MCG control
room by 20.03.2023. GPS reports of vehicle may be obtained from Mr. Amrik Singh of GMDA

before making the payments Lo the agencies.
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c. AK-SBM will produced the photographs of disposal of compost and inert with Latitude and

longitude in the next meeting.

d. Three teams Hovis one member cach from MCG, MCF and Kcogreen be constituted for physical

verification of disposal of RDF. ‘These team will visit the actual location where RDF is dispased off
by the agencies and submit their reports in the office of CH MCG.

ce. Executive Engineer-SBM to ensure that the target of waste processing as per action plan/ road

map shall be achieved.

3. Leachate Treatment:

It was informed that REP for procurement of 02 DTROs of 200 KLD cach has been prepared andis in

process of approval. ‘The tenders will be invited shortly. Legacy leachateis being disposed of to STPs.

10000 KL leachate is yet to be disposed off. EE-SBM informed that in the last week no Leachate could

been disposed in STPs due to pending payment of the agency, however this work will be completed by

31.03.2023.

After detailed discussion, it was decided that:

a. ‘Timeline given aboveshall bestrictly adhered.

b. EE-SBM to ensure the disposal of leachate through tankers shall be ensured and report of the
same to be produced in the next meeting.

4, Disposal of RDF:

It was informed that transportation of RDI to waste to energy plant at Murthal was stopped in the

recent past which has been started again. Now 200 TPD RDF will be disposed off at WLE Murthal. EE-

SBM informed that no RDF was disposed-off in last week (08.03.2023 to 14.03.2023) duc to

maintenance of waste to evergy plant at Murthal. After the completion of WUE Murthal the RDI will

be disposed-off w.c'f 18.03.2023.

After detailed discussion, it was decided that:

a. KE-SBM /AE-SBM will ensure that transportation of RDF to Wu! Murthal is done without any

interruption and GPS monitoring be ensured through GMDA portal.
5. Development of 02 acre Land:

lt was deliberated that the 02 acre land which was unutilized at Bandhwari so far has been taken in

possession. The measurement of land has been done in the presence of Officials of MCG, Revenue

Department and Forest Department,

After detailed discussion, it was decided that:

a. KE-SBM /AE-SBMwill ensure that the 02 acre land is developed in time bound mannerso that

fresh waste could be dumped there w.c.f. 01.04.2023.

b. The work being executed to develop site at Kherki Majra for fresh waste processing and has been

stopped duc to public protest shall be shifted to develop to 02 acre land at Bandhwari. [{ there are

£
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any addition, deletion or alteration same will be approved by the competent authority in due
course of time.

6. ‘Waste To Energy Plant:
Tt was deliberated in the meeting that workof erection of waste to energy plant is going at very
slow pace. Even the site leveling work and designing part of the plant have not been completed
yet. In the absence ofstructural design and drawings the construction work cannot be executed.
M/s Ecopreen has not mobilized the project team for WU hence; it appears that intention to erect
the pantin time bound manner is not there,

After detailed discussion the Chairperson directed that:
a. M/s icogreen will submit the detailed work plan, bar chart and procurement plan for

machinery and equipments within seven days.
b. M/s Ecogreen shall expedite theactivity of designing and execution and mobilize the

project team for WLEal site.
7. Other miscellaneous issues:

The issue of waste processing by Bulk Waste Generators was discussed and Chairman expressed his

disappointinent that fresh waste processing by Bulk Waste Generators is not being enforced properly.
The quantity of fresh waste processing by Bulk Waste Generators has not increasing during last two
months.

After detailed discussion it was decided that:
a. [hs activities regarding Bulk Waste Generators shall be intensified , if needed.an agency /

NGO maybe hired exclusively to motivate and for HC of Bulle Waste Generators,
b. Is SBM will ensure that Ullawas site is made operational within 03 days so that 80 ~ 100

TPD freshtwaste could be processed at this site.

c. JC-SBM will ensure that sector wise list of Bulk Waste Generators is prepared showing
the status of fresh waste processing, complying SWM Rule, Penal action taken against
non complying BWGs ete

the meeting ended with vote of thanks to the Chair and all the participants.
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Annexure-Are-A

List of participants who attended the review mecting regarding decisions made by theCommittee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Kcogreen Energy Pvt.Ltd. &Ors. held underthe Chairmanship of Sh. PC Meena, Commissioner, MCG on 15.03.2023 atCamp Office Civil Lines, Gurugram.

| Representative of Hcogreen Energy Pvt.cen 8901449840

| os
Name Designation Contact Details

| No.

; Shri. Radhe Shyam Chief Engineer, MCG 9711005719
2.|Ms. Shilsha

/ Joint Commissioner, MCF 8168895552
3.|SKei dod Montat’ Gonsultant-SBM, Municipal Corporation |

9711005709Gurugram
4.|Shri Narender Suhag EE-SBM, MCG

9821395275

70421445665. | Shri Padam Bhushan KE-SWM, MCF . ae|

|

| Vhrough Ve6. Shri Naim Hussain Assistant Engineer-SBM, MCG 9821395241i

ana se : cri Ce: ase ts Deputy Chief Executive Officer, Feogreen | 98994049797. | Shri Sanjay Sharm: ;|
SatSanjay Sharia

Energy Pvt. Ltd.
Through VC8.|Shri Shivendu | Operation Head of M/s Ecogreen

|
9899979618'

i

|
9. -) Shri Sumit Allawadhj

|

nginceriug Head of M/s Kcogreen
|

9818299789
|

|

|

10. | Shri Vikrant Bakshi

575



yy) Pnnedure R) 4 624 Jez/s022)
Minutes ofthe review meeting regarding decisions made by the Committee constituted in OA No.172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors. held under theChairmanship of Sh. pc Meena, Commissioner, MCG on 24.03.2023 at Conference Room, 34 Floor,Sector-34, MCG Office.

List of Participants is attached as Annexure-A

The Chairman welcomed all the parlicipants.

The progress on the decisions taken in the previous mectines was reviewed and weekly targets and
progress were discussed. It was also deliberated that ownership and accountability be defined with
clarity, including consequences for nol meeting the target.

i. Fresh Waste Processing:

Regarding development of Pali site KE-SWM, MCF informed that 01 tender has been opened on22.03.2023 and there was no response in 03 tenders. These 03 tenders are rescheduled with last date ofsubmission of 28.03.2023. He also informed that for felling of trees the permission has been applied with
BVO Faridabad, who has assured to process the same for grantof permission at the earliest. He furtherinformed that the work related with development ofPali site will beallotted by 08.04.2023.

After detailed discussion, it was decided that:

a. ‘The works at Pali should be allotted by 08.04.2023 and execution of the same may be done in
such a manner that thesiteis available for waste processing w.e.f, 25.04.2023

b. Only 25 acre land is being developed in Phase-I at Pali hence the estimates for Phase-Il Le. for
the remaining landat Pali shall be prepared immediately by MCE’ so that there is no hindrance
to process the fresh wasteof Faridabad and Gurugram in future.

c. EE-SBM, MCG will ensure the development of 02 acre land at Bandhwari is completed by
31.03.2023so that fresh waste can be dumped at this site wef 01.04.2023. The changeof site
order from Kherki Majra Site to Bandhwariimay be issued to the agencies in consultation with
CE MCG.

2. Legacy Waste Processing:

iUwas deliberated that M/s Bhoomi Green is processing at an average of 4000 MT waste and has process88000 MT waste during the month of March 2023 against the target of 125000 MTT. It was informed by
‘-SBM MCG that t he mone of erection of plantsofi M/s GCC, M/s DCC and M/s AADARSIL has beer

completed and processi:ny of waste has been started by M/s GCC while the trail runis going on for
the plant of M/s DCC and M/s AADARSIL. Thesite for 4'\ agency M/s Zigmahas been finalised but the
trommels of an old agency M/s Sussajja are installed at this location and local people are making
hindrance in dismantliing of existing trommels. ‘The KE-SBM informed that 03 tenders to process 05
Lac MT waste in each work have been invited and the work will be allotted after taking approval
from State Government. ”
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After detailed discussion, it was decided that:

a. EE-SBM, MCG to ensure strict monitoring of waste processing and Lo achieve thetarget mentioned

in road mapto pfocess thelegacy waste. The timeline piven for the work of waste processing to 04

agencies shall be strictly adhered to.
b. The disposal of RDF, inert and compost as discussed in the meeting shall be strictly monitored

through GPS portals and link of the same be provided in GMDA control room and MCG control

room by 28.03.2023. GPS reports of vehicle may be obtained from Mr, Amrik Singh of GMDA

before making the paymentsto the agencies.

3. Leachate Treatment:

it was informed by KE-SBM, MCGthat existing DRTO are working satisfactorily. Legacy leachate is being

disposed of to STPs 7500 KI, leachate is yetto be disposed off, HE-SBM 1informed that in the last week no

Leachate could been disposed in STPs due to pending payment of the agency. The tenders are being

invited to transport the Jepacy leachate at STDs.

After detailed discussion, it was decided that:

a. EE-SBM, MCG to ensure that leachate being generated is collection in collection tank point no. 3

&5 only.

b. M/s Kcogreen to fill up the leachate collection tank existing in the area earmarked for WLE.

¢. HE-SBM toc nslire the disposal of leachate through tankers with GPS monitoring at GMDA Portal

andreport of the same to be producedin the next meeting.

4, Disposal of RDF:

It was informed that transportation of RDI to waste to energy plant al Murthal was stopped in the

recent past which has beenstarted again. Now 200 TPN RDFwill be disposed off at WU: Murthal. ii-
SBM informed that.no RDF was dis posed-olf in last week (08.03.2023 to 23.03.2023) due to

maintenance of waste to energy plant at Murthal. After the completion of WLE Murthal the RDFwill

be disposed-off w.e.f. 01.04.2023.

After detailed discussion,it was decided that:

a. EE-SBM /AE-SBM will ensure that Wansportation of RDF to WUE Murthal is done without any

interruption and GPS monitoring be ensured through GMDA portal.
5. Waste To Energy Plant:

It was deliberated in the meeting that work of erection of waste to cnergy plant is going al very

slowpace. Even the site leveling work and designing part of the plant have not been completed

yet. In the absenceof structural design and drawings the construction work cannot be executed.

M/s Ecagreen has not mobilized the project team for WLE hence, Mr. J. N Reddy of "M/s Ecogreen

informed that detailed work plan for construction of Wt: has been submitted and M/s Ecogreen

has committed to complete the same as pertimeline mentioned in the work plan.
}
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After detailed discussion the Chairperson directedthat:
a. M/s Ecogreen will re-visit the detailed work plan and prepone the activities of

construction of WUE and re-submil the samein the next review meeting.

b. M/s Kcopreen shall expedite the activily of designing and execution and mobilize the

project team for WLE al site.

The meeting ended with vole of thanks to the Chair and all the parUcipants.
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Annexure-A

a

List of participants who attended the review meeting regarding decisions made by the
Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt
Ltd. &Ors. held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 24.03.2023at
Conference Room, 3" Floor, Sector-34, MCG Office.

Sr.

9,

| 10:

11

No.
Name

Shri. Radhe Shyath

Dr. Rarosh Kumar

Shri Anil Mchta

Shri. O.P Goel

Shri Narender Suhag

Shri Padam Bhushan

Shri Naim Lfussain

Shri Sanjay Sharma

Shri Shivendu

Shri Sumit Allawadhi

Shri Vikrant Bakshi

Designation

Chief Engineer, MCG

Joint Commissioner, MCG

Consultant-Engineering & C&D,

Municipal Corporation Gurugram

Consultant-inginecring & SBM, MCG

EE-SBM, MCG

KE-SWM, MCE

Assistant Engineer-SBM, MCG

Deputy Chief Executive OlNcer, Ecogreen
Energy Pvt. Ltd.

Operation Head of M/s Ecopreen

Engineering Head of M/s Ncopgreen

Representative of Ecogreen nergy Pvt.
late.

Contact Details

9711005719

icsbm@meg.eov.in

9711005709

9212485300

9821395275

7042144566
Through VC

9821395241
9 8 9 OA. 0 AS 79
Through VC

9899979618

9810299789

89014-49840
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Gurugram launches 2 more
materi
An MRFis a centre where
glass. plastic, cardboard,
metal, paper and rubber
waste materials are
segregated and handed
over to MCG empanelled
scrap dealers for their
recy cling process

Kartik Kumar

GURUGRAM: The Municipal
Corporation af Guragcam

MCG) along with its waste con:
gessionaire Eceereen launched

* gwoniew material recovery facil
ities (MRFs} at Sector 44, and
Ulawas village near Sector 61
on Sunday.

An MRF is a centre where
glass, plastic, metal. paper,
cardboard, and nibber waste
materials are segregated and
handed over to MCG empan-
elied scrap dealers for recycling.

The twe new MRBFs were
imeugurated by MCG mayor
Madhu Azad.

“Dilferent waste materials
will be removed separately at
these MRPs. This will expedite
waste management and make
Gurugram cleaner. These MRF

ing ‘and urban
ue results of the

ckshan Surv
2022 en satuitd

Gurugram ranked Jo among
382 cities with a papvlation
between 100,000 to 1 million.
This is the ¢ highest-ever
ranking sutce the central gov-
ernment survey was launched

in the year 2055.
Garbage is segregated into

eight different categories and a
om post unis set

ig organic wasté
inte Compos ait MRPs.

‘The first such faciliny tn the
cityand in Haryana was opened
in Badshahpur its February uhis

year. The second such facility
was opened by the MCG in See-
tor Ha few months later in July,

ial recovery facilities
reeane

y FACILI
Y

Wastejoie Gets a boost
The Municipal Corporation of Gurugram and its waste concession-
aire launched two material recovery facilities (MRF) at Sector 44
and Uflawas village near Sector 61 on Sunday. MRFs are centres
where waste such as glass, plastic, metal, paper, cardboard, nibber,
among others are segregated from the garbage

: a

MRUsowill help in
into variousa cone the segregation of
ing to their reusability aad # f & ei fei ‘Of segregation.

recyclability, This is a progres-
W aste at the SOUCE. “We are working toware

svesey towards —' Weare running ara approneth : z
4 ees pA wine te handling ¢ oeyae Srelecis cle Mass CaMpalgns of eeepeed

amount of waste thatistrans- tg make peaple gets Wansported t Bandhwar
ted tothe Bandh landfill MRFs will immensely hetp i

site,” av official aware of waste resolving this challengé and wi
for Eeagreet sake Scerevation. promote segregation of waste;

_

Recording io Eoagreen olfl- ScEl Cot Hor
the source. We are also runnin

E “ity yn law. asis PSN REDDY, coor mass canipalgns we see Peon
one gere Ob lat “seer aware of wa

te will be segre-

waste fron
Golf Course Toad, Mall Mile,

future wohalp sei seh Sushant eee thas:
screening and segregation of|b2.34,and cctors 44 and § nea Gf waste per day. Accordin

aie ay Wezlrabiad,
.

to the MCG's oven estimate, tf
The faciity Feagreen officials further city produees around Lda ter

said that the Seetor 44 facilityis nes of fresh waste every day

, BPvwwrvn O@ @ 2s.
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ROAD MAP TO PROCESS LEGACY WASTE

Total legacy waste assessed in November 2022 = 32 Lac MT

Legacy waste processed during November & December 2022 = -2.25 Lac MT

Fresh waste dumped from November (after assement) to Dec 2022= 0.68 Lac MT
Fresh waste dumped from January to March 2023 = 1.75 Lac MT

Fresh waste dumped from 1st April to 14" April 2023 = 0.26 Lac MT

Waste Processed during January to March 2023 = -3.64 Lac MT

Waste Processed from 1st aprilto 14" April 2023 = -0.80 Lac MT

Balance waste to be processed = 28 Lac MT

5) Panntrurc— RI?

Agency wise Achivement/Target

Cummulative

sen.|mone ERE) we|wy iii)cameo /Bhumi Zigma DCC GCC Aadarsh A B Cc
ce

Pathya s be processed)Green
/

1 Jan-23 190000 90000 90000 0 0 0 0 0 0 0 180000 5.90% 1.) 180000 MT processed against the Target of 190000 MT

1.)Only 80000 MT processed against the target of 225000 MT.
80000 0 2.)The awarded work of M/s PATHYA was not extended by the

2 Feb-23 225000 (Target (Target 0 0 0 0 0 0 0 80000 8.54% Goverment, so target of 1.15 Lac MT were could not be achieved.
110000)|115000) 3.) LOI issued on dated 08/02/2023 to Zigma, DCC, GCC, Aadarsh to process

02 Lac MT waste each and their plants were under installation.
1) 1.04 lac MT processed
2) The work of 04 agencies delayed due to unexpected rains in the month

104000
of March 2023 & delay in installation of machinery by the agencies

92 Mar-23|155000|.(Target 0 Q o o 9 o 9 0 104000 11.95% 3) Three Tenders for 03 works of 05 Lac MT each floatedand will be
125000) allotted by 10.05.2023 to agencies A, B & C.

1)Work will be executed by M/s Bhoomi Green, M/s Zigma, DCC, GCC &
00 (Till 14th il 202: 240000fi 14.58% 14.04.20234 Apr-23|320000|150000 0 20000|sooco|soo00 50000 0 0 9

B9000.(1 abil 2074} and ia Se pte Radarsh
15/04/2023 to 30/04/2023 (22.47% target) i2) Tender for 03 works of 05 Lac MT eachin process

5 May-23 475000 150000 0 100000 75000 75009 75000 0 0 0 475000 38.08% target 1.) 05 agencies will be working.
6 Jun-23 635000 150000 0 80000 75000 75000 75000 60000 60000 60000 635000 58.95% target 1.) 08 agencies will be working
Z a . 320000 80000 0 0 oO 0 0 80000 80000 80000 320000 69.46% target 1.) 04 agencies will be working and Mansoon will be there

ug =

At least 04 agencies will be working and these may be increased as per8 Sep-23|415000|10000 0 0 0 0 0 120000|120000|120000 370000 81.62 % target ‘eaaatithes eeeen u e
requirement or scope of work can be enhanced to the good performer

Ath i ill bi ki d these may be increased as per9 Oct-23|401000 ° 0 0° 0 0 0 120000|120000|120000 360000 93.45% target PleaetO2 agencies will be worline and tess may.Beince pe.
requirement or scope of work can be enhanced to the good performer

105.28% (Target). This

includes backlog. For

fresh waste processing . . . : -At ieast 03 agencies will be working and these may be increased as per10 Nov-23 6000: 0 0 0 0 1000 12001 12 10ee se0gny g 2 Sed ee #000 38008 the scopeiof oe piithe
requirement or scope of work can be enhanced to the good performer

well performing
agenceies will be
enhanced as per

3204000 (Including the backlog 206000 MT.For

Total freshwaster processing the scope of work of
well performing agencies will be enhanced as

per requirement.)

586



52 finntxmre L/L

BHUMI GREENENERGYUNIT-6
Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OFJANUARY-2023 (8-JAN-2023 TO 31-JAN-2023)

Sr.N Transport = Challa| Gross Tare Net
* cs oe

5 toni Date PartyName ne Lr.No. eae sS nNo.|weight|Weight|Weight
1 (1/8/2023 “JK Cement Works UJHR Roadlines 5138 {RJ-09-GC-1927 468 56710 15000 41710

2 41/8/2023 JK Cement Works |SHYAM Roadways 40 NL-O1-AE-309 472 52730 15500 37230

3 11/8/2023 JK Cement Works jJHR Roadlines 5139 |NL-O1-AE-725 473 53480 14200 39280

4 11/8/2023 JK Cement Works SHYAM Roadways 4i NL-O1-AB-2127 474 51010 14600 36410

5 11/8/2023 JK Cement Works [JHR Roadlines 5140 |HR-55-AF-5327 475 56580 15000 41580

6 (1/9/2023 JK Cement Works |JHR Roadlines 5141 |RI-09-GD-2827 484. 52880 14000 38880

7 (1/9/2023 [JK Cement Works (JHR Roadlines 5142 |HR-38-AB iy 482 55850 14000 41850

8 1/9/2023 JK Cement Works |SHYAM Roadways 42 RI-09-GC-” 427 483 53550 15300 38250

5 1/9/2023 jk Cement Works |SHYAM Roadways 43 NL-O1-AB-9756 484 53070 15400 37670

40 |1/10/2023 |JK Cement Works [JHR Roadlines 5143 |HR-38-AB-5627 491 54680 14000 40680

11 (1/10/2023 JK Cement Works |JHR Roadlines 5144 |RJ-09-GD-5927 493 56540 14000 42540

12 (1/11/2023 \JK Cement Works |SHYAM Roadways 44 NL-O1-AE-3098 4596 52810 15100 37710

143 11/11/2023 JK Cement Works |JHR Roadlines 5145 |RJ-09-GD-4827 504 55500 44500 41000

14 (1/12/2023 (JK Cement Works |JHR Roadlines 5146 |RJ-09-GD-2527 506 53920 13500 40420

45 (1/12/2023 j/k Cement Works |SHYAM Roadways 45 RJ-09-GD-35: 508 54770 14700 40070

16 11/12/2023 Uk Cement Works |SHYAM Roadways 46 Rj-09-GC- 511. 50950 15000 35950

17 (1/12/2023 [JK Cement Works [JHR Roadlines 5147 |RJ-09-GC- 514 57940 15050 42890

18 41/12/2023 |JK Cement Works |SHYAM Roadways 47 NL-O1-AE-7 28 515 51200 15200 36000

49 (1/13/2023 |JK Cement Works |JHR Roadlines 5148 |HR-38-AB-7427 524 55980 14200 41780

20 (1/13/2023 [JK Cement Works SHYAM Roadways 48 NL-01-AB-9755 S20 53090 45300 37790

21 11/13/2023 JK Cement Works [JHR Roadlines 5149 INL-O1-AF-6021 526 53190 14000 39190

22, (1/13/2023 |JK Cement Works SHYAM Roadways 49 HR-55-AG-3727 S27 51130 15000 36130

23 (1/14/2023 [UK Cement Works UJHR Roadlines 5150 |HR-38-AB-8327 5a7 53130 14200 38930

24 (1/14/2023 (JK Cement Works JHR Roadlines 5151 |HR-55-AG-2627 538 59800 414000 45800

25 41/14/2023 JK Cement Works SHYAM Roadways 50 HR-55-AG-6227 540 51960 15300 36660

26 1/14/2023 |JK Cement Works |SHYAM Roadways Si RJ-O9-GC-1427 542 52690 13300 39390

27 «(1/15/2023 JK Cement Works [JHR Roadlines 5152 |INL-O1-AE-7257 549 54760 14200 40560

28 (1/15/2023 [JK Cement Works JHR Roadlines 5153 |HR-55-AG-2727 550 54320 14500 39820

29 (1/15/2023 [JK Cement Works [SHYAM Roadways 52 NL-OL-AB-2127 551 50980 44600 36380

30 |1/15/2023 [JK Cement Works |SHYAM Roadways 53 NL-O1-AE-3092 552 48060 15400 32660

31 (1/16/2023 [JK Cement Works [JHR Roadlines 5154 |RJ-09-GD-5927 561 54100 14000 40100

32 |1/16/2023 [ik Cement Works [JHR Roadlines 5155 |RJ-09-GD-2527 562 53890 13500 40390

33 (1/16/2023 JK Cement Works [SHYAM Roadways 54 RJ-O9-GC-452 563 53010 15000 38010

34 (1/16/2023 |JK Cement Works |SHYAM Roadways 55 NL-O1-AD-2071 564 53330 14500 38830

35 11/17/2023 \JK Cement Works [JKR Roadlines 5156 |HR-38-AB-6627 576 49640 14000 35640

36 11/18/2023 [JK Cement Works [|[SHYAM Roadways 56 6 583 49740 15500 34240

37 (1/18/2023 [JK Cement Works [JHR Roadlines 5157 586 52180 15000 37180

38 11/19/2023 |JK Cement Works |SHYAM Roadways 57 589 53140 14000 39140

39 11/19/2023 |JK Cement Works (JHR Roadlines 5158 2 592 55060 14060 41060

40 (1/19/2023 [JK Cement Works SHYAM Roadways 58 HR-55-AG-1727 594 55610 15000 40610

41 11/19/2023 ik Cement Works [JHR Roadlines 5159 |HR-38-AB-7 127 595 55950 14200 41750

42 (1/19/2023 |JK Cement Works JHR Roadlines 5160 |NL-01-AA-6676 596 53400 14000 39400

43 |1/20/2023 [JK Cement Works UJHR Roadlines Biel RJ-09-GC-1927 602 57520 14000 43520

44 11/20/2023 [JK Cement Works SHYAM Roadways 59 HR-38-U-0006 603 52730 45000 37730

45 11/20/2023 [JK Cement Works [JHR Roadlines 5162 |HR-38-AB-8327 608 52870 14200 38670

46 11/21/2023 [JK Cement Works |SHYAM Roadways 60 NL-O1-AE- 610 15200 33410

47 |1/21/2023 |iK Cement Works JiR Roadlines 5163 [NL-O1-AE-/7. 14200 43440

Ray | 4 2
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48 (1/21/2023 [JK Cement Works [JHR Roadlines 5164 |HR-55-AG-2627 619 58220 14000 44220

49 11/21/2023 |JK Cement Works |SHYAM Roadways 61 HR-55-AG-7027 620 51720 45200 36520

50 11/22/2023 JK Cement Works |SHYAM Roadways 62 HR-55-AG-6327 625 51490 15300 36190

51 (1/22/2023 |JK Cement Works (JHR Roadlines 5165 |HR-55-AF-! 631 57360 15000 42360

52 [1/22/2023 |JK Cement Works |JHR Roadlines 5166 |RJ-09-GC- 632 54320 14500 39820

53 (1/22/2023 |JK Cement Works |SHYAM Roadways 63 NL-OL-AD-20714 633 49780 14500 35280

54 (1/22/2023 [JK Cement Works (SHYAM Roadways 64 RJ-09-GD-3527 634 49840 14700 35140

55 (1/24/2023 |JK Cement Works |JHR Roadlines 5167 |RJ-09-GD-2527 654 57510 13500 44010

56 |1/24/2023 [JK Cement Works |JHR Roadlines 5168 |RJ-09-GD-4827 656 53590 14000 39590

57 |1/24/2023 (JK Cement Works |SHYAM Roadways 65 NL-OL-AE 657 51660 15500 36160

58 |1/24/2023 [JK Cement Works SHYAM Roadways 66 HR-55-AG-3 72 658 49850 15000 34890

59 (1/24/2023 JK Cement Works |JHR Roadiines 5169 |RI-09-GD-2627 bag 53130 14000 39130

60 (1/24/2023 \JK Cement Works [JHR Roadlines 5170 |RJ-09-GD-1527 660 49890 14000 35890

61 (1/24/2023 |JK Cement Works |SHYAM Roadways 67 HR-55-AG-1727 663 52620 15000 37620

62 (1/25/2023 [JK Cement Works [JHR Roadlines 5171 |RJ-09-GC-3327 674 56820 14000 42820

63 11/26/2023 [JK Cement Works |SHYAM Roadways 68 RJ-09-GD-3127 676 52290 14700 37550

64 11/26/2023 \JK Cement Works [JHR Roadlines 5172 |NLOL-AA-6676 677 52700 14000 38700

65 11/27/2023 [JK Cement Works |SHYAM Roadways 69 NL-01-AE-3092 691 49490 15200 34290

66 (1/27/2023 \JK Cement Works |JHR Roadlines 5173 |HR-55-AG-2627: 692 54980 14000 40980

67 11/27/2023 |JK Cement Works |JHR Roadlines 5174 |NL-O1-AE-7257 G3 52840 14200 38640

68 11/27/2023 JK Cement Works |SHYAM Roadways 70 RJ-09-GD-3527 694 Sa250 14700 36550

69 (1/28/2023 |JK Cement Works JHR Roadlines 5175 |RI-09-GC-1927 704 53910 14000 39910

70 (1/28/2023 |JK Cement Works JAR Roadlines 5176 |HR-38-AB-5627 705 52040 14000 38040

71 [1/28/2023 |JK Cement Works |SHYAM Roadways 71 706 50850 14000 36850

72 (1/29/2023 \JK Cement Works |SHYAM Roadways 72 NL-O1-AE-3094 7d 53350 15500 37850

73 (1/29/2023 |JK Cement Works JHR Roadlines 5177 |HR-55-AG- 718 55380 14000 41380

74 (1/29/2023 |JK Cement Works |SHYAM Roadways 73 NL-O1-AE-309: 29 53450 15000 38450

75 11/29/2023 [JK Cement Works |JHR Roadlines 5178 |HR-38-AB-8327 720 53860 14000 39860

76 11/29/2023 |JK Cement Works |JHR Roadlines 5179 |RJ-09-GD-2627 721 58510 14200 44310

77 (11/31/2023 [JK Cement Works JHR Roadlines 5180 |RJ-09-GD-4627 739 56560 14000 42560

78 (1/31/2023 [JK Cement Works |JHR Roadlines 5181 §iNL-O1-AE-6021 740 55840 14000 41840

79 11/31/2023 |JK Cement Works JHR Roadlines 5182 |RJ-09-GD-1527 7AL 56930 14000 42930

TOTAL 3088660.
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BHUMI GREEN ENERGY UNIT-6

Add- Bandhwari Dumpsite, Nearsa~*~
~=SOCStéi‘(CS*#

Mob.No.-9519070990/7775092692

RDE DISPATCH DETAILS MONTH OF 16-FEBRUARY-2023 TO 28-FEBRUARY-2023

Sr.No,|Date
;

Party Name

i 49-02+23

‘Transport Name | Lr.No. Vehicle no.
:

}

2 49-02-23

3K Coment Works

JK Coment Works

3 42-02-23

REM GOEL

$200

JK Cement Works

4 22-02-23 JkCement Works

8 (22-02-23 JK Cement Works

6 22-02-23 JK Cement Works

7 22-02-23 JK Cement Works

86 | RLO9-GD-

HR-SBAP-2827
|

$4800

& 23-02-23 fk Cement Works rm Roadways | NLGLAE-BG21 913 48240
BAQSG

- 23-02-23 Jk Cement Works
: 92 HH-38-AB-B327

“gua “46030 4A000 32030

30 23-02-23 JK Coment Works 93 NL-O2-AE-G023
50660 36660

1K Cement works
; HIG-GO 2827 BOLO BLOG BGORO

BR Camert “orks HRS APLNIZ7

JK Cerie:

45 24-02-23 Jk Coment Works
HAR R-AB-GOD) wan

26 25-02-23 JK Cement Works
HR-GSAG 2627 87 i

17 Bb-O2°23 JK Cement Warks

18 25-02-23 Jk Cernont Work:

49 28-02-43 Jk Cement Works
:

48620

| 400 jai-09-G0-5927 940
:

47420

f

i 1 laR-38 W.0006 4g17a 14000

:

[AR 55-AG-3¢
37420 2A000

20 25-02-23 JK Cement Wart

et 28-02-25 IK Comer’

2 36-12-23 Jk Cement Works

PI-OE-23 JK Cement Warks

aa 28-02-23 JK Cement Works

25 28-02-23 JK Cement Works

32845

32566
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BHUMI GREEN ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
RDF DISPATCH DETAILS MONTHOF 1-FEBRUARY-2023 TO 15-FEBRUARY-202

Sr.No. Date Party Name Transport Name | Lr.No. Vehicle no. eat ubaies be et Weighs|Receipt Qi
No. weight|Weight (Kgs) (Kgs)

1 (2/1/2023 [JK Cement Works |Shyam Roadways 74 NL-01-AB-9756 749 54660 15000 39660 39660

2 [2/1/2023 |JK Cement Works |JHR Roadlines 5183 |NL-01-AA-6676 750 55550 14000 41550 38140

3 12/1/2023 JK Cement Works |Shyam Roadways 75 RJ-09-GC-3427 LoL 53200 15000 38200 39520

4 |2/1/2023. (JK Cement Works [JHR Roadlines 5184|RJ-09-GC-3327 752 .|
53420|14000. 39420 40660

5 |2/1/2023 JK Cement Works JHR Roadlines 5185 |HR-S5-AF-5327 758
|

57070|15000 42070 41680

6 (2/2/2023 IK Cement Works UHR Roadlines 5186 |RJ-09-GC-2827 739 56220 14200 42020 39400

7 (27/2/2023 JK Cement Works [JHR Roadiines 5187 |RJ-09-GC-1927 766 55080 14060 41080 38400

g (2/2/2023 Jk Cement Works [Shyam Roadways 76 NL-O1-AE-3093 768 55940 15000 40840 36700

§ (2/2/2023 JK Cement Works |JHR Roadlines 5188|RJ-09-GD-2627 769 52040 14200 37840 40940

10 (2/3/2023 JK Cement Works [Shyam Roadways 7? NL-O1-AE-3094 774 55310 15500 39810 37280

41 12/3/2028 JK Cement Works (JHR Roadlines 5189 HR-38-AB-6627 7/5 54300 14000 40300 39810

2 (2/3/2023 JK Cement Works [JHR Roadlines 5190 |HR-55-AG-2627 776 55070 14000 41070 34400

13 {2/3/2023 JK Cement Works |JHR Roadlines 5191 NL-O1-AE-7257 Vi7z 54810 14200 40610 40280

14 12/3/2023 JK Cement Works |Shyam Roadways 78 RJ-09-GD-3527 778 51980 14700 37280 39880

15 esis a Cement Works (Shyam Roadways 73 HR-55-AG-6227 719 49400
|

15000 aoe 39800

16 [1K
Cement Works |JHR Roadlit ‘|

5192 _|HR-55-AF-0027 788|53430|14200

7 WK Cement Works JHR Roadiin $193 | HR-38-AB-8327 789 55770 14000

18 (2/4/2023 ik Cement Works (Shyam Roadways 80 RJ-09-GC-3627 790 52120 15000 Sfi2

19 42/4/2023 IK Cement Works [Shyam Roadways 81 NL-O1-AE-3098 7S) 50S10 15000 35510 38420

20 |2/4/2023 \JK Cement Works JHR Roadlines 5194 |HR-55-AG-2827 792 57030 14000 43030 41120

21 12/5/2023 JK Cement Works UHR Roadlin 5195 |HR-38-AB-9827 800 55750 14000 41750 38780

22 (2/5/2023 JK Cement Works |JHR Roadlin 5196 |RJ-09-GD-5927 801 54020 14000 40020 38740

23 (2/5/2023 JK Cernent Works [Shyam tae 82 NL-O1-AE-3092 802 52640 15200 | 37440 36900

2A (2/5/2023 J}Cement Works (Shyam Roadways 8&3 NL-01-AB-9756 803 53940 15000 | a 38940 40940

25 (2/6/2023 JK Cement Works |JHR Roadlines 5197 |NL-01-AE-6021 B12 52450 14000 38450 40380
26 (2/6/2023 JK Cement Works |JHR Roadlines 5198 |RJ-O9-GD-1527 813 54970 14000 |

410970 37140

27 \2/6/2023 JK CementWorks Shyam Roadways 84 NL-O1-AE-3093 814 51270 45000 | 3627 39850
38 12/6/2023 |JK Cement Works |Shyam Roadways 85|RJ-09-GC-1427 816 55150|15300 | 39850 36080

TOTAL 1106600; 1087590
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BHUMI GREEN ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
RDF DISPATCH DETAILS MONTH OFJANUARY-2023 (8-JAN-2023 TO 31-JAN-2023 till)

Scanned with OKEN Scanner

%

S| Date Party Name Transport {1 No,| Vehicle no. coats ee Tareeee
No. Name nNo. |weight, Weight | Weight

1 11/8/2023 [East Delhi waste processing company ltd. Dev Enterprises 132 |HR-38-W-3503| 4/0| 30110 | 11400 | a

2 (1/8/2023|East Delhi waste processing company Itd. Dev Enterprises 133 |HR-38-S-1793 AN 28990
|

tise 1/310
3 |1/8/2023|East Delhi waste processing company ltd. Dev Enterprises 134 |HR-38-S-1793 416 30960 19280
4 {1/8/2023|East Delhi waste processing company ltd. Dev Enterprises 135 |HR-38-W-3503 af] 30370 189/0
5 |1/9/2023|East Delhi waste processing company ltd. Dev Enterprises 138 |HR-38-S-1793 480 29820 ‘18140

6 |1/9/2023  |East Delhi waste processing company Itd. Dev Enterprises 139 |HR-38-\W-3503) 485 29560 8160 |

7 11/9/2023 East Delhi waste processing company Itd. Dev Enterprises 140 |HR-38-S-1793 486 30490 oe10.
|

8 11/10/2023 |East Delhi waste processing company ltd. Dev Enterprises 144 |HR-38-W-3503| 490 29840
1400 |9 {1/10/2023 |East Delhi waste processing company Itd. Dev Enterprises 145) |HR-38-W-3503 492 31440|1400 _

20040 i

10 11/11/2023 |East Delhi waste processing company ltd. Dev Enterprises 148 |HR-38-S-1793 A97 30110 11680 18430 |
11 11/11/2023 |East Delhi waste processing company Itd. Dev Enterprises 149 |HR-38-\W-3503 498 29720 11400 18320

|

12 11/11/2023 |East Delhi waste processing company Itd. Dev Enterprises 151 |HR-38-S-1793 500 29240 11680 17560
|

13 [1/11/2023 |East Delhi waste processing company ltd. Dev Enterprises 153|HR-38-W-3503 502 31316 11400 19910
14 {1/11/2023 |East Delhi waste processing company Itd. Dev Enterprises 155 _|HR-38-S-1793 505 27990 11680 16310 |

15 |1/12/2023 |East Delhi waste processing company Itd. Dev Enterprises 156 |HR-38-W-3503 507 30190 11400 18/90
16 |1/12/2023 |East Delhi waste processing company ltd. Dev Enterprises 159 |HR-38-S-1793 512 30090 11680 18410

:

17 |1/12/2023 [East Delhi waste processing company Itd. Dev Enterprises 150 |HR-38-W-3503 513 28790 11400 |1/390
18 [1/12/2023 _|East Delhi waste processing company Itd. Dev Enterprises 161||HR-38-5-1793 316 31600|11680 4 9920:
19 [1/12/2023 |East Delhi waste processing company ltd. Dev Enterprises 163 |HR-38-W-3503|518 29040|11400 1/640

20 11/13/2023 |East Delhi waste processing company ltd. Dev Enterprises 165 |HR-38-S-1793 520 30870 11680
|
19190.

21 {1/13/2023 _|East Delhi waste processing companyItd. Dev Enterprises 166 |HR-38-W-3503|521 28510|11400 1/110

22 [1/13/2023 |East Delhi waste processing company ltd. Dev Enterprises 171 |HR-38-$-1793 530 29360 11680 17680

23 11/13/2023 |East Delhi waste processing company ltd. Dev Enterprises 172 |HR-38-W-3503 531 28930 11400 1/530
24 11/14/2023 |East Delhi waste processing company ltd. Dev Enterprises 174 |HR-38-S-1793 533 29080 11680 1/400

25 |1/14/2023 |East Delhi waste processing company ltd. Dev Enterprises 176 |HR-38-W-3503 535 30620 11400 19220
26 11/14/2023 |East Delhi waste processing company Itd. Dev Enterprises|178 |HR-38-W-3503| 539 31060|11400 19660
27_|1/14/2023|East Delhi waste processing companyItd. Dev Enterprises 179 |HR-38-S-1793 541 30460 11680 18780

28 11/15/2023 |East Delhi waste processing companyltd. Dev Enterprises 182 |HR-38-W-3503 $45 29120 11400 1/720

29 [1/15/2023 [East Delhi waste processing company ltd. Dev Enterprises 183 |HR-38-S-1793 546 30800 11680 19170.

30 |1/15/2023 |East Delhi waste processing company Itd, Dev Enterprises 186 -38-W-3503 553 30370 11400 1189/0.

31 |1/15/2023 |East Delhi waste processing company ltd, Dev Enterprises 187 |HR-38-S-1793 554 31030 11680 “19350
32 11/16/2023 |East Delhi waste processing company Itd. Dev Enterprises 190 |HR-38-W-3503 557 31410 11400 “20010
33 11/16/2023 |East Delhi waste processing company ltd. Dev Enterprises 192 |HR-38-S-1793 559 29290 11680 1/610
34 11/16/2023 |East Delhi waste processing company itd. Dev Enterprises 194 |HR-38-W-3503 565 29330 11400 17930

35 |1/16/2023|East Delhi waste processing company Itd. Dev Enterprises 195 _|HR-38-S-1793 566 30430 11680 187/50

36 |1/17/2023 [East Delhi waste processing companyltd. Dev Enterprises 198 |HR-38-W-3503 569 30120 11400 18720

37 |1/17/2023 _|East Delhi waste processing companyItd. Dev Enterprises 199 |HR-38-5-1793 570 28940|11680 17260

3g [1/17/2023 \East Delhi waste processing company itd. Dev Enterprises 203 |HR-38-W-3503| 574 29220 11400 17820|39 [1/17/2023 [East Delhi waste processing company ltd. Dev Enterprises 204|HR-38-S-1793 $75 29140 11680 1/460
40 1/18/2023 [East Delhi waste processing company ‘td. Dev Enterprises 207 |HR-38-$-1793 579 30470 11680 18750

41 11/18/2023 |East Delhi waste processing company ltd. DevEnterprises|208 |HR-38-W-3503| 580 28930|11400 1/530
42 |1/18/2023|East Delhi waste processing company Itd. Dev Enterprises 211 |HR-38-W-3503|584 30280|11400 18880

43 11/18/2023 |East Delhi waste processing companyItd. Dev Enterprises 212. |HR-38-S-1793 585 30710 11680 19030

44 |1/19/2023 |East Delhi waste processing company Itd. Dev Enterprises 215 |HR-38-W-3503 $90 29420 11460 180270

45 |:/19/2023 |East Delhi waste processing company ltd.  _|DevEnterprises|216 |HR-38-S-1793|591|28880|11680|1/200
_

46 |1/19/2023 |East Delhi waste processing company ltd. Dev Enterprises 219 |HR-38-S-1793 598 30270 11680
|.

18590
:

47 11/18/2023 |East Delhi waste processing company ltd. Dev Enterprises 220 R-38-W-3503 599 30640 11400 i
48 {1/20/2023 |East Delhi waste processing company Std. Dev Enterprises

| 223 |HR-38-S-1793 604 30630
| 11680 |

49 {1/20/2023 _|East Delhi waste processing company ltd. Dev Enterprises 224 |HR-38-W-3503 605|29110 11400

50 |1/20/2023 East Delhi waste processing company ltd, Dev enterprises|227 |HR-38-w-3503| 609|29800|11400_
|

51 |1/20/2023 |East Delhi waste processing company ltd. Dev Enterprises 228 |HR-38-5-1793 610 30640 11680 _

Fl
}

\

52 {1/21/2023 |East Delhi waste processing company Itd. Dev Enterprises|231 |HR-38-w-3503| 614|29370|11400||
$3 |1/21/2023_|East Delhi waste processing company Itd. Dev Enterprises 232 |HR-38-5-1793 615 30570 i 1680 |
54 11/21/2023 _|East Delhi waste processing company ltd. Dev Enterprises|235 |HR-38-S-1793 621 28900|11680 1/270 |

§5 11/21/2023 |East Delhi waste processing company Itd. Dev Enterprises 236 |HR-38-W-3503 622 29760 11400 18360 |

56 [1/22/2023 |East Delhi waste processing company ltd. Dev Enterprises 239 |HR-38-5-1793 626 30270 11680|18590 ||

57 11/22/2023 |East Delhi waste processing companyltd, Dev Enterprises 240 |HR-38-W-3503 627 30110 11400 is/10 |

58 |1/22/2023 _|East Delhi waste processing company Itd. Dev Enterprises 244 |HR-38-\W-3503 636 29460 11400 ; oe |

59 11/22/2023 |East Delhi waste processing company itd. Dev Enterprises 245 |HR-38-S$-1793 637 28160 11680 i

60_|1/23/2023_|East Delhi waste processing company ltd. [Dev Enterprises|248 |HR-38-W-3503| 641|28570|1iaoo| tivo
64 [1/23/2023_|East Delhi waste processing company ltd. Dev Enterprises|249 |HR-38-S-1793 642|27910 | 11680 16230 |
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\Yot®
East Delhi Waste procassin

Company

fa prvinwany td. |Dev Enterprises|252 _[HR-32-W-3503 Joie0 | 11400|18760
63 [aeaiaee® East Delhi waste processing company Itd. Dev Enterprises|253 [HR-38-5-1793 78550
64 12,2:9/2023 _|East Delhi waste processing company Itd. Dev Enterprises 256 [HR-38-W-3503 79700 |114

=65_|1/24/2023|East Delhi waste processing company ltd. Dev Enterprises|257 |HR-38-5-1793 28930 17250
66_| 1/24/2023 _|East Delhi waste processing company itd. _|Dev Enterprises|260 [HA-38-W-3503 0: 188/0
67_|1/24/2023 _|East Delhi waste processing company itd. Dev Enterprises|261 |HR-38-S-1793 17750
68 11/25/2023 |East Delhi waste processing company Itd. Dev Enterprises 264 |HR-38-W-3503 161/0
69 [1/25/2023 |East Delhi waste processing company Itd, Dev Enterprises 265 |HR-38-5-1793

| 1/490 |
70_ {1/25/2023 _|East Delhi waste processing company Itd. Dev Enterprises|267 |HR-38-W-3503 | “30140 187 a0 i

71 41/25/2023 |East Delhi waste processing company ltd. Dev Enterprises 268 |HR-38-5-1793 | 29110 | 1/4 30 i

72 41/26/2023 {East Delhi waste processing company ltd. Dev Enterprises 271

~~
|HR-38-W-3503 28060 11400a73 [1/26/2023|East Delhi waste processing company Itd. Dev Enterprises 272  |HR-38-S-1793 28690|11 680|74 11/26/2023 |East Delhi waste processing company ltd. Dev Enterprises 275 |HR-38-W-3503 29700 11400|75 (1/26/2023 |East Delhi waste processing company Itd, Dev Enterprises 276 |HR-38-S-1793 30130 11680

76 \1/27/2023 East Delhi waste processing company Itd. Dev Enterprises 279 |HR-38-5-1793 29260 11680
77 \1/27/2023 East Delhi waste processing company ltd. Dev Enterprises 280 |HR-38-W-3503 30260 11400
78 |1/27/2023 |East Delhi waste processing company Itd. Dev Enterprises 283 |HR-38-W-3503 29450 | 11400

38!
79 11/27/2023 |East Delhi waste processing company Itd. Dev Enterprises 284 |HR-38~-S-1793 29670 11680. | 17990
80 |1/28/2023 |East Delhi waste processing company Itd, Dev Enterprises 287|HR-38-W-3503 28760 11400 | 1/360
81 {1/28/2023 |East Delhi waste processing company Itd. Dev Enterprises 288 |HR-38-S-1793 28190 11680 | 16510
82 [1/28/2023 |East Delhi waste processing company ltd. Dev Enterprises|291 |HR-38-5-1793 28310|11680 | 16630
83 [1/28/2023 |East Delhi waste processing company Itd. Dey Enterprises 292 _|HR-38-W-3503 29690 11400 18290

|
84 (1/29/2023 |East Delhi waste processing company Itd. Dev Enterprises|295 |HR-38-W-3503 28680 11460 17280

_

85 [1/29/2023 |East Delhi waste processing company Itd. Oev Enterprises 296 |HR-38-5-1793 30020 11680|183 a0
86 |1/29/2023 |East Delhi waste processing company Itd. Dev Enterprises 299 |HR-38-W-3503 28440|11400 | 14040.

87 |1/29/2023 jEast Delhi waste processing company itd, Dev Enterprises 300 |HR-38-S-1793 30390 11680 | 1
18/10

88 |1/30/2023_ |East Delhi waste processing company ltd. Dev Enterprises 303 |HR-38-Q-7028 30790|11400 | 193890.

89 |1/30/2023 |East Delhi waste processing company ltd. Dev Enterprises 304 |HR-38-5-1793 729 28970 :
1/290.J

90 14/30/2023 |East Delhi waste processing company ltd. Dev Enterprises 306 {HR-38-W-3503 731 | 29180 11400. 17/80.

91 |1/30/2023 |East Delhi waste processing company ltd. Dev Enterprises 307 |HR-38-S-1793 732 29630 11680 | 1/950__

92 [1/31/2023 |East Delhi waste processing company ltd. Dev Enterprises 310 |HR-38-W-3503 736 30020 11400 18670

93 11/31/2023 |East Delhi waste processing company itd. Dev Enterprises 311 |HR-38-S-1793 737 28500 11680 16820

94 14/31/2023 |East Delhi waste processing company ttd. Dev Enterprises 313 |HR-38-W-3503 742 29820 1 ous 18470

95 [1/31/2023 [East Delhi waste processing company ltd. [Dev Enterprises 315 |HR-38-S-1793 744 28930 | 11680 17250
TOTAL _. m 1209 10}

urWw

Lried
Gpatipur

Scanned with OKEN Scanner
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BHUMI GREEN ENERGY UNIT-6
Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF 1-FEBRUARY-2023 TO 15-FEBRUARY-202

g se Challan|Gross Tare|Net Weight|Receipt Qty
Sr.No. Date Party Name Transport Name | Lr.No. Vehicle no. No. weight|Weight (Kes) (Kgs)

4 afi f2023 JK Cement Works [Shyam Roadways 74 NL-01-AB-9756 749 54660 15000 39660 39660

2 (2/1/2023 JK Cement Works |JHR Roadlines 5183 |NL-01-AA-6676 750 55550|14000 41550 38140

3 (2/1/2023 JK Cement Works |Shyam Roadways 25 RJ-09-GC-3427 754 53200 15000 38200 39920

_4 2/1/2023 JK Cement Works (JHR Roadlines.. 5184 |RJ-09-GC-3327 752. 53420 14000 39420 _
40660

§ (2/1/2023 JK Cement Works [JHR Roadlines
—

5185 |HR-S5-AF-5327 7158 57070 15000 42070 41680

6 (2/2/2023 (JK Cement Works |JHR Roadlines 5186 |RJ-09-GC-2827 759 56220|14200 42020 39400

7 i2/2/2023 JK Cement Works UJHR Roadlines 5187 |RJ-09-GC-1927 766 55080 14000 41080 38400

g (2/2/2023 JK Cement Works |Shyam Roadways 76 NL-O1-AE-3093 768 55940 15600 40940 36700

§ 12/2/2023 JK Cement Works [JHR Roadiines 5188 |RJ-09-GD-2627 769 52040 14200 37840 40940

10 (2/3/2023 JK Cement Works [Shyam Roadways 77 NL-O1-AE-3094 774 55310 15500 39810 37280

11 (2/3/2023 (JK Cement Works (JHR Roadlines 5189 |HR-38-AB-6627 775 54300|14000 40300 39810

12 (2/3/2023 JK Cement Works |JHR Roadlines 5190 |HR-55-AG-2627 776 55070 14000 41070 34400

13 (2/3/2023 JK Cement Works |JHR Roadlines 5191 |NL-O1-AE-7257 Vii 54810 14200 40610 . 40280
14 12/3/2023 jJK Cement Works |Shyam Roadways 73 RJ-09-GD-3527 778 51980 14700 37280 39880

15 (2/3/2023 JK Cement Works [Shyam Roadways 79 HR-55-AG-6227 df9 49400 15000 34400
—

39800

6 |2/4/2023 JK Cement Works |JHR Roadlines 5192 |HR-55-AF-0027 788|53430|14200 39230 | 41660
17 12/4/2023 WK Cement Works [JHRRoadlines | 5193 |HR-38-AB-8327|789|55770|14000 | 41770 | 33510
18 (2/4/2023 (JK Cement Works |Shyam Roadways 80|RJ-09-GC-3627 790 52120 15000 37120 37120

19 (2/4/2023 JK Cement Works (Shyam Roadways 81 NL-O1-AE-3098 Zot 50510 15000 35510 38420

20 (2/4/2023 JK Cement Works JHR Roadlines 5194 |HR-55-AG-2827 Toe 57030 14000 43030 41120

21 (2/5/2023 JK Cement Works UJHR Roadiines 5195 |HR-38-AB-9827 800 55750 14000 41750 38780

22 12/5/2023 JK Cement Works JHR Roadlines 5196 |RJ-09-GD-5927 801 54020 14000 40020 38740

23 12/5/2023 JK Cement Works |Shyam Roadways 82 NL-O1-AE-3092 802 52640 15200 37440 36900

24 12/5/2023 JK Cement Works |Shyam Roadways 83 NL-01-AB-9756 803 53940 15000 | 38940 40940

25 (2/6/2023 JK Cement Works [JHR Roadllines 5197 |NL-01-AE-6021 812 52450 14000 | 38450 40380
26 (2/6/2023 JK Cement Works JHR Roadlines 5198 |RJ-09-GD-1527 813 54970 14000 40970 37140

27 (2/6/2023 JK Cement Works [Shyam Roadways 84 NL-O1-AE-3093 814 51270 15000 3627/0 39850

28 12/6/2023 JK Cement Works [Shyam Roadways a5 RJ-09-GC-1427 816 55150 15300 39850 36080 We one aTOTAL 1106600; 1087590 angRe’
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BHUMI GREEN ENERGY UNIT-6
Plant Add- Bandhwari Dumpsite, NearToll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF JANUARY-2023 (8-JAN-2023 TO 31-JAN-2023 till)

Sr.N Transport , . Challa| Gross Tare Net

Wy
Date Party Name Nuine

Lr.No.|Vehicle no. nNo.|weight|Weight Weight
Remarks

1 |22-01-2023 |Narela Waste to Energy Bhani Enterprises al HR-38-AB-2332 635 52710 14300 38410

2 |22-01-2023 |Narela Waste to Energy |Bhani Enterprises 2 HR-38-Y-4111 640 56760 14800 41960

3 (23-01-2023 |Narela Waste to Energy Bhani Enterprises 3 HR-38-Y-4111 646 55930 14800 41130 S.
8  {|23-01-2023 |Narela Waste to Energy BhaniEnterprises | 4 HR-38-AB-2332 648 54670 14300 40370

5= |25-01-2023 |Narela Waste to Energy Bhani Enterprises “S _ |HR-38-AB-2332 =; 669 56480 -- 14300 42180 —

§ {25-01-2023 |Narela Waste to Energy _|Bhani Enterprises 6 HR-38-Y-4111 670 58730 14800 43930

7 126-01-2023 |Narela Waste to Energy |Bhani Enterprises 7 ..|HR-38-AB-2332 683 58430 14300 44130 -
&. [26-01-2023 |Narela Waste to Energy  |Bhani Enterprises & HR-38-Y-4111 684 57660 14800 42860 —| ~~

’

9 _|28-01-2023 |Narela Waste to Energy Bhani Enterprises 9 .y |HR-38-AB-2332 | 708 57180 14300 42880 ~ fr
10 [28-01-2023 |Narela Waste to Energy Bhani Enterprises 10 HR-38-Y-4111 710 58430 14800 43630

11 129-01-2023 |Narela Waste to Energy _|Bhani Enterprises 11 |HR-38-Y-4111 724 58670 14800 43870 oy
12 (30-01-2023 |Narela Waste to Energy Bhani Enterprises 12 HR-38-AB-2332 727 $7310 14300 43010 fe

13 (30-01-2023 |Narela Waste to Energy _|Bhani Enterprises 13. |HR-38-Y-4111 734 58450 14800 43650 | 7

TOTAL 552010|~

Harela Waste to Energy Plant

Wate
Ses IN we

Ct wd Aono
aor eh falsely

Narela Waste to Energy PlantAscinsl,IZ
L4Sli nmoe

Scanned with OKEN Scannel
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BHUMI GREEN ENERGY UNIT-6Plant Add- Bandhwari Dumpsite, NearToll Tax, G urugram-HaryanaRDF DISPATCH DETAILS MONTHOF JANUARY-2023 ( 8-JAN-2023 TO 31-JAN-2023 till)ChallSr. Transport
. Gross|Tare Net

|No.
Date Party Name eae Lr.No]Vehicle no. ea weight |Weight| Weight

1 (1/8/2023 |Okhla Waste Manangement [Dev Enterprises|131 |HR-38-U-9927|469|33690|11750 219402 {1/8/2023 |Okhla Waste Manangement _|Dev Enterprises|136 |HR-38-U-9927 478 30940|11750 191903_ 11/9/2023 |Okhla Waste Manangement |Dev Enterprises|137 |HR-38-Q-7028 479 29560|11500 18060_4 [1/9/2023 |Okhla Waste Manangement __|Dev Enterprises 141 _|HR-38-Q-7028 487 28680 11500 171805_ {1/10/2023 |Oknla Waste Manangement _|Dev Enterprises|142 |HR-38-U-9927 488 31540|11750 197906 {1/10/2023 |Okhla Waste Manangement Dev Enterprises 143 |HR-38-Q-7028 489 30000 11500 ieee7 {1/10/2023 |Okhla Waste Manangement |Dev Enterprises|146 |HR-38-Q-7028 494 30870 11500 Lee8 {1/10/2023 |Okhla Waste Manangement _|Dev Enterprises 147 |HR-38-U-9927 495 29300 11750 175509 [1/11/2023 |Okhla Waste Manangement [Dev Enterprises|150 |HR-38-U-9927 499|32090|11750 a0 a10 |1/11/2023 |Okhla Waste Manangement

__
|Dev Enterprises 152 |HR-38-U-9927 501 30110 11750 a11 ]1/11/2023 |Okhla Waste Manangement Dev Enterprises 154 |HR-38-Q-7028 503 28660 ae ee12 [1/12/2023 |Okhla Waste Manangement |Dev Enterprises 157 |HR-38-U-9927 509 31470 a eee13 |1/12/2023  |Qkhla Waste Manangement Dev Enterprises 158 |HR-38-Q-7028 510 —_ ao saa014 {1/12/2023 |Okhla Waste Manangement [Dev Enterprises 162 |HR-38-U-9927 517 29740 ue ee15 [1/12/2023 |Okhla Waste Manangement _|Dev Enterprises 164 |HR-38-Q=7028 519 7 ee oe16 }1/13/2023 |Okhla Waste Manangement Dev Enterprises 167 |HR-38-U-9927 522

sooty SE a17 |1/13/2023 |Okhla Waste Manangement Dev Enterprises|168 |HR-38-Q-7028 523 ae een oe18 1/13/2023 |Okhla Waste Manangement [Dev Enterprises|169 |HR-38-U-9927 528 a = ae19 [1/13/2023 |Okhla Waste Manangement [Dev Enterprises 170 |HR-38-Q-7028 529 a 5 i20 11/14/2023 |Okhla Waste Manangement _|Dev Enterprises|173 |HR-38-U-9927 a sean en cca21 [1/14/2023 |Okhla Waste Manangement _|Dev Enterprises|175 |HR-38-Q-7028 = ais a ca22 {1/14/2023 |Okhla Waste Manangement [Dev Enterprises|177 |HR-38-U-9927 a Ee ae cee23 [1/14/2023 |Okhla Waste Manangement __|Dev Enterprises|180 |HR-38-U-9927

= Son aan Sai24 |1/14/2023  |Okhla Waste Manangement _|Dev Enterprises 181 oes aS ete on25 11/15/2023 |Okhla Waste Manangement |Dev Enterprises 184 See ae on a a26 {1/15/2023 |Okhla Waste Manangement {Dev Sierprisee 185 ee =e se an perc27 {1/15/2023 |Okhla Waste Manangement _|Dev Eihernnises 188 |HR-38-U-

— = ae cc Foca28 [1/16/2023 |Okhla Waste Manangement {Dev Enterprises 189 SESE sae Se es ao29 1/16/2023 _|Okhla Waste Manangement__|Dev Enterprises 191
=e a aaa ia30 1/16/2023 jOkhla Waste Manangement [Dev EDIEI DISS a TREEaaa = — ce audeeeee a HR-38-Q-7028|568|28690|11500 1/19032 {1/16/2023 _|Okhla Waste Manangement_|Dev Enterprises eacsae a Seen a 187002023 |Okhla Waste Manangement |Dev Enterprises|200 |H

ee veverry,
khla Waste Manangement {Dev Enterprises|201 |HR-38-U-9927 572 29930

: ea2 . se Waste Manangement Dev Enterprises 202 |HR-38-U-9927 573 30080 11750 a2 oie Waste Manangement |DevEnterprises|205 |HR-38-Q-7028 a7 29300 a :ee - - Waste Manangement [Dev Enterprises|206 |HR-38-U-9927 578 28980 Lia37 |1/18/2023 kha — Manangement [Dev Enterprises|209 [HR-38--7028|581[29710|11500z Te ain Tee Manangement |Dev Enterprises|210 oa a ieee coei Soe ee ee eeaeaence sid na S8s_| 29640|1150041 |1/18/2023_|Okhla Waste Manangement__|Dev Enterprises Snesoy beso so one42 11/19/2023 |Okhla Waste Manangement__|Dev a Se car cea|eee ae amanae (TSWeeve Enterprises|221 [HR-38-0-9927|600 [28700 [11750 a.44 11/19/2023 |Okhla Waste Manangement__|Dev Enterp

ai ESET eo1|29970141500 18470ment |Dev Enterprises
: = 17600

45 {1/20/2023 _|Okhla Waste Manenge
Enterprises 225 |HR-38-U-9927 606 29370 11750

a46 {1/20/2023 _{Okhla Waste Manangem ae 226 [HR-38-0-7028|607|28740|11500|1/24047 1/20/2023 _|Okhla Waste Manangement rev enreren
229 |HR-38-Q-7028|611|28760|11500 oe0/2023 |Okhia Waste Manangement___|Dev ENerptisss aio ae 50010 11750 17260 za khla Waste Manangement {Dev Enterprises|230 |HR-38-U

ea MET 17930pee | c te Manangement |Dev Enterprises 233 |HR-38-Q-7028 616 )

= ae ace= EeMatia aa WERANEEENT Dev Enterprises|234 |HR-38-U-9927 a 29730 |etDL
~

:

Scanned with OKEN Scanner
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CE Scanned with OKEN Scanner

ve jerssreves |UKNIa Waste Manangement |Dev Enterprises|237 |HR-38-Q-7028 | 623 28870|11500 bl§3.|1/21/2023_|Okhla Waste Manangement [Dev Enterprises|238 [HR-38-U-9927|624|30420|11750 onde454 |1/22/2023 |Okhla Waste Manangement [Dev Enterprises|241 |HR-38-Q-7028|628|28390|11500 |16890_
95 {1/22/2023 |Okhla Waste Manangement__|Dev Enterprises|242 |HR-38-u-9927|629|29400 | 11750 |1/650_56 |1/22/2023_|Okhla Waste Manangement _|Dev Enterprises|243 {HR-38-0-7028|630 | 30060 | 11500|18560 __
$7 |1/22/2023 |Okhla Waste Manangement [Dev Enterprises|246 |HR-38-U-9927|638 | 29110 | 11750 17360
58 [1/22/2023 _|Okhla Waste Manangement [Dev Enterprises|247 |HR-38-0-7028|639 | 29060 | 11500 17560
59 11/23/2023 |Okhla Waste Manangement  |Dev Enterprises 250 |HR-38-Q-7028 643 29370 11500 17870
60 \1/23/2023 Okhla Waste Manangement _|Dev Enterprises 251 |HR-38-U-9927 644 29300 11750 17550
61 |1/23/2023 |Okhla Waste Manangement Dev Enterprises|254 |HR-38-Q-7028|649|30360|11500 | 18860
62 |1/23/2023 _|Okhla Waste Manangement |Dev Enterprises|255 |HR-38-U-9927|650|31060 | 11750 | 19310
63 |1/24/2023 Okhla Waste Manangement Dev Enterprises 258 |HR-38-Q-7028 653 | 30210 | 11500 | 18710
64 |1/24/2023 _[Okhla Waste Manangement _|Dev Enterprises|259 |HR-38-U-9927|655 | 28930 | 11750 | 17180
65 |1/24/2023 [Okhla Waste Manangement [Dev Enterprises|262 |HR-38-Q-7028|664|29130 | 11500 | 17630
66 \1/24/2023 Okhla Waste Manangement __|Dev Enterprises 263 |HR-38-U-9927 665 28150 11750 | 16400
67 |1/25/2023_ |Okhla Waste Manangement

__
|Dev Enterprises 266 |HR-38-U-9927 668 29660 11750 | 17910

68 [1/25/2023 |Okhla Waste Manangement |Dev Enterprises|269 |HR-38-Q-7028 673 30650 11500 | 19150 |

69 {1/25/2023 |Okhla Waste Manangement __|Dev Enterprises 270 |HR-38-U-9927 675 28970 11750 17220
70 \1/26/2023 |Okhla Waste Manangement __|Dev Enterprises 273 |HR-38-U-9927 680 29440 11750 17690
71 |1/26/2023 |Okhla Waste Manangement __|Bev Enterprises|274 |HR-38-Q-7028 681 | 30390 11500 18890 |72 |1/26/2023_|Okhla Waste Manangement__|Dev Enterprises|277 |HR-38-U-9927|686 | 28670 | 11750 16920
73 {1/26/2023 |Okhla Waste Manangement |DevEnterprises|278 |HR-38-Q-7028 687 29760 | 11500 18260
74 {1/27/2023 |Okhla Waste Manangement __|Dev Enterprises 281 |HR-38-U-9927 690 29180 11750 1/83075 {1/27/2023 |Okhla Waste Manangement |Dev Enterprises 282 |HR-38-Q-7028 695 28810 11500 17310
76 {1/27/2023 |Okhla Waste Manangement |Dev Enterprises|285 |HR-38-U-9927 698 30020 11750 18270
77 1/28/2023 |Okhla Waste Manangement Dev Enterprises 286 |HR-38-Q-7028 699 31060 11500 19560
78 11/28/2023 |Okhla Waste Manangement |DevEnterprises 289 |HR-38-U-9927 702 29470 | 11750 17720
79 |1/28/2023 |Okhla Waste Manangement |Dev Enterprises 290 |HR-38-Q-7028 703 28300 | 11500 16800
80 [1/28/2023 |Okhla Waste Manangement Dev Enterprises 293 |HR-38-U-9927 Fld 28860 11750 17110
81 [1/28/2023 |Okhla Waste Manangement__|Dev Enterprises|294 |HR-38-Q-7028 712 28390 11500 16890
82 |1/29/2023_ |Okhla Waste Manangement _|DevEnterprises|297 |HR-38-Q-7028 715 29110 11500 17610
83 [1/29/2023 |Okhla Waste Manangement _|Dev Enterprises|298 |HR-38-U-9927 716|30220|11750 | 18470
84 1/29/2023 |Okhla Waste Manangement__|Dev Enterprises|301 |HR-38-U-9927 725 29990|11750 | 18240
85 [1/29/2023 |Okhla Waste Manangement _|Dev Enterprises|302 HR-38-Q-7028 726 29460 11500 | 1796086 {1/30/2023 |Okhla Waste Manangement__|Dev Enterprises|305 |HR-38-0-7028 | 730 | 29250|11500 | 1775087 |1/30/2023 |Okhla Waste Manangement Dev Enterprises 308 |HR-38-Q-7028 | 733 | 28790 11500 | 1729088 1/31/2023 |Okhla Waste Manangement |Dev Enterprises 309 |HR-38-U-9927 | 735 | 29080 11750 | 1/33089 |1/31/2023 |Okhla Waste Manangement [Dev Enterprises 312 |HR-38-Q-7028 738 29010 11500

[| 17510 —

80 [1/31/2023 |Okhla Waste Manangement__|Dev Enterprises|314 |HR-38-0-7028|743|28730|ais00 119930"91 {1/31/2023 |Okhla Waste Manangement [Dev Enterprises|316 HR-38-U-9927 745 30160 11750 18410
TOTAL 164562¢
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\No Date ‘Party Name Lae — nO. | wo,|weight
Weigh Weight

i i — + a
itera) eamWaste Nanangement {Dev Lnterprisas 916 WR athbo7] 1 748 UD

MT tar Gi2s (Okla Waste Manangement Dev Enterprisesaae
Tare) 2a Okhia Waste Varonge ment (Dev Enterprises | 323. 1 BaerO8 | fol i“PD G2 23 (Gila Waste Manangement Dey Leerenaes y

ibs yo
Pe G2-l-23 (Obbia Waste Maange rent Dev Poterns ses fy cee
TSP ay 1Olbs Wace NanangementOevEimerprans

| 32 1439|7103-02-23 1Owhla Waste Wanangemert Oevirterprges | Oe eke
oon Ma728

4663-02-24~(Crh Wane Mananpemect Dey brterorises
24030 11750 | 17280

9 13-02-23 (Ovnia Waste Vanangement Dev Enterprises |

25068|115)|ee
TH iN3C2-12 lOkhia Waste Manacgemant (Dev Enterprises {

7340|11900 | 17240

41104622) (Oxhia Waste Menecgarent (Dey Enero ses s04 i) ae ee
42 10407-23 (Ohha Waste Marangemem | Oev Enterprises one . a ee

143 C4-D2-23 (Oxnla Waste Marargerent (Devinterprises | fs
$0110 | i750 22360

44\95-C2-23 (Oxhla Waste Manangement (Dev Enterprises O48 ee 26900 11990 17060

45 0502-22 [Okhe Waste Manargement (CevEnterprises|346 4R-38-U9927 Lae a pret eae
16 (05-02-22 [Ona Waste Varangemert (Oey Enterprises 349 7HR.38-O- 7078 ad ee 31590 17440

17 165-62-22  iOkrla Waste Marangemant  |UevErterprises|950 THp-38-U-9927 808 ae 11750|12979

18 106-€2-23  |Okhia Waste Manacgement | Dev Enterprises 352 FR-38-0-7028 - 29770411500 12270

1506-02-23 |Okhla Waste Manarpement Dev Enterprises ee a a 11750 12649

30 06-02-23  |Okhia Waste Manarpement (Dev Enterprises|396 [HR-38-0- 7028 aes 27325|115901 16430

71 167-02-23 _|Oknla Waste Manangement (Dev Enterprises

1369
_fHA-38-U-9927 222|30830|11750|190280

22 (67-02-23 |Guhla Waste Manangement [Dav Enterprises
| 360 [HR-28-0- 7028 623 27430 1500|15930

123 107-02-23  |Gknils Waste Manangement Tew

Einatprised|Seeam 826|27920|11500|16429

124 (09-02-23 | Gxnla Waste Manangement Toev enterprises | 368 [HR-38-U-9927 228 30160|11750|12410

[2598-02-23 |Okhla Waste Manangement__|Dev Enterprises [~367_|HA-38-0-7028 831|28470|11500|16970

| 26 (08-02-23 |Okhla Waste Manangement(Deventerprises|3/0 aed ae pee eet 13890

| 27 108-02-23 |Ovhla Waste Manarjgerment__|Dev Enterprises|371 _|HR-32-0-7028 236 27620|11500|16126

| 2809-02-23. |Okhla Waste Manangement__|Dev Enterprises|274 |HA-38-U-9927|839|29600|11750|17850

[39 [09-02-23 [Okhla Waste Manangement__|Dev Enterprst® 377_|HR-38-U-9927|843|29870[|11750|18120

[30110-02-23  [Okhla Waste Manangement__[Oev Enterplist 378 _|HR-38-0-7028|344|29720|11500|12220

31110-02-23 [OkhlaWasteManangernent_|Dev Ente/pints 3@1_|HR-38-U-9927|847|29690|11750|17940

42 11-02-23 [Okhla Waste Manangement ipev Enterprises|324 |HR-38--9927 852 30760|11750|19010

[33 11-02-23[OkhlaWasteManangement Dev Enterprises 345 |HR-38-0-7028 853 28760|11500 17260

[34 [11-02-23SinWseoremenan [Beers 3a7_|HR-34-0-7028|855|29340|11500|17840

[a5 [11-02-23_|Okhla Waste Manangement  |Dev Enterprises|309 HR-38-U-9927 859 30340|11750 18590

6112-02-23 _|Okhla Waste Mananpement |DevEnterprises|393 |HR-38-0-7028|2863 30290|11500|18790

(37 [12-02-23 Okhla Waste Manangement ‘Dev Enterprises 394 |HR-338-1-9927 364 30260 11750 18510

38|17-02-23 |Okhla Waste Mananpement [Dev Enterprises 397 |HR-38-Q-7028 | 868 29300|11500 17300

39 112-02-23 |Okhla Waste Manangement [Dev Enterprises 398 |HR-38-U-9927 i 370° 29840|11750 12090

Haa11302-23  lOkhla Waste Manangement |DevEnterprises|401 [HR-38-G-7028 | 273|29490|11900|17990

41 13-02-23 |Okhla Waste Mananpement [Dev Enterprises 403 |HR-38-U-9927 | 877 29080|11750 17330

2113-02-23  |Okhla Waste Manangement |Dev Enterprises|405 [HR-38-Q-7028 | 379 28960|11500|17460

43 (14-02-24 Okhla Waste Manangement [Dev Enterprises 408 \HR-28-Q-7024 | 882 27860 11500 | 16360

44 \14-02-23 Okhla Waste Manangement —|Dev Enterprises 409 |HR-38-U-9927 | 883 30540_|11750 18790

45 (19-02-23  |Okhla Waste Manangement _|Dev Enterprises 412 |HR-38-U-9927 | 890 30670|11750 18920

| 46 [20-02-23 Okhla Waste Manangement [Dev Enterprises 413 |HR-38-0-7028 891 29680|11500 18180

| 47 \20-02-23 Okhla Waste Manangement [Dev Enterprises 416 |HR-38-U-9927 894. 30210|11750 18460

| 4a (22-02-23 |Okhla Waste Manangement__ Dev Enterprises 421 |HR-38-0-7028|906 28690|11500|17190

\ 49 |22-02-23 |Okhla Waste Manangement__ |Dev Enterprises|422 |HR-38-U-9927 908 29840|11750|18090

[50 [23-02-23 [Okhla Waste Manangement__|Dev Enterprises|425 _[HR-38-0-7028 [912[|29720|11500|18220

\"s3 [23-02-23 [Okhila Waste Manangement__|Dev Enterprises|428 |HR-38-0:7028 [919|29310|11500|17810

[52 [24-02-23 [Okhla Waste Manangement__|Dev Enterprises|429 _jHR-38-U-9927 [923|30680|11750|18930

| 53 [24-02-23 |Okhla Waste Manangement Dev Enterprises | 432 |HR-38-0-7028 | 927|29170|11500 |_17670

"sa [24-02-23 |Okhia Waste Manangement_|Dev Enterprises|433 |HR-38-U9927 |" 928|28970|11750|17220

[ss [24-02-23 _[Okhla Waste Manangement__|Dev Enterprises 436 |HR-38-U-9927 .| 935,|29800|11750|18050

56 {24-02-23 [Okhla Waste Manangement_|Dev Enterprises |_437_ HR-38-0-7028 |» 936|29660|11500|18160

| 57 |25-02-23 [Okhla Waste Manangement_|Dev Ente
5 38-0 29840|11500|18340

| 58 |25-02-23 _|Okhla Waste Manangem
30760|11750|19010

[5 |Okhia Waste Manangel
79870|11750|18120
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See
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Okhia Waste Manangement ‘Dev Enterrrises

Total Dispat
,

,
Oe wt 4 ovens

3 ads [AR-38.0-7028|954|.29060 | 11500
|

17560.
3 __Okhla Waste Manangement_|Dev Enterprises “| 448 |HR-38-U-9927 | 955 28400 11750 | 16650
3 Okhia Waste Manangement Dev Enterprises | 452  |HR-38-U-9927 | 961 30590 11750 | 18840

3 Okhla Waste Manangement [Dev Enterprises 453|HR-38-Q-7028 | 963 29510 | 11500 18010

= lOkhia Waste Manangement [Dev Enterprises|456 |HR-38-0:7028 | 966|28730 | 11500 |__17230 |
= —tOkhia Waste Manangement [Dev Enterprises|457 [HR-38-U-9927 | 969|30869| 11750 | _19110_|

3 Okhia Waste Manangement [Dev Enterprises|460 _|HR-38-Q-7028 | 973 29120 | 11500 | 17620 |
3 (Okhia Waste Manangement Dev Enterprises 463 |HR-38-U-9927 | 977 29600 11750 _| 17850

|

3 Okhla Waste Manangement [Dev Enterprises|464 HR-38-Q-7028 | 978 27970 | 11500 | 16470

3 TOkhla Waste Manangement [Dev Enterprises|467 HR-38-U-9927 | 984 29410 | 11750 | __17660_|

3 Okhia Waste Manangement [Dev Enterprises | 468 HR-38-Q-7028 985 28210 | 11500 | LOTTE ad
ched

1269080
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BHUML GREEN ENEKGY UNTT-6
Plant Add- Bandhwari Dumpsite, Near Toll Tay, Gurugran- Haryana

RDF DISPATCH DETAILS MONTH OF 1-FEBRUARY-2023 TO 28-FEBRUARY: 2023 ey
NiDate |Party Name

Transport jrnodVehicle no, cnn me ™ Net

:
Name No, Lweight]Welpht! Welght

4 (01-02-23 |Last Dethi waste processing company ltd. Dev Enterprises a1? HRW ASOA 746 d99v|Lidoo ies to
> [01-02-23 [East Delhi waste processing company itd Dev Enterprises|318 HR-I8 51793 742|Q0X0|11o80|18690

3 (01-02-23|East Delhi waste processing Company itd. Dev Enterprises 320 [HR 38-W-3503 7S) 27920|11400 1o520

4101-02-23 [East Delhi waste processing company ltd Dev Enterprises 321 [HR-AS1 799 254 29690 LAGsd {hao
% 02-02-23 {Last Delhi waste processing company ltd, Dev Enterprises an HRS \ 1793 iol 29420 V1680 | \?bAd

6 (02-02-23 {East Del) waste processing company itd, Dev Enterprises 327 HAAS AW3803 Tod Wosd | 11400 | 1RO40

7 (02-02-23 East Delhi waste processing company itd. Dev Enterprises R28 LHR. 38-81 7903 70S WSI0_ | LOR \ AS8S0

§ 103-02-23 (East Delhi waste processing company itd Dev Emerprises 331 HR a8 WW ASOS 7 28200 \ L400 VORO0

§ (03-02-23 [East Delhi waste processing company itd Dev Enterprises 33) Th | 0010 \ Vesd 18430

10 03-02-23 [East Delhi waste processing company itd. Dev Enterprises|384 \ si | 29910 | 11680 18240

1104-02-23|Eest Delhi waste processing company itd Dev Enterprises|337 [HR 38-3803 78S|2ko70|AOD|19270

32 104-02-23 [East Delhi waste processing company itd Beventeroriees|aaa, |HR-38--1793 {786|29980|11680|13300

1304-02-23 [East Delhi waste processing company itd Dev Enterprises|340 HAIRS: 1793 | 793|30200|Lago 18520

14 [08-02-23 [East Dethi waste processing companyitd. [Dev Enterprises|28 [HAIS AU 3903) TTS|ZOD futon|17720

245105-02-23 [East Devhi waste processing company itd. Dev Enterprises|348 [HR-38:5: 2 WaT|28980|11680|17900

16 105-02-23 [East Demi waste orocessing company itd Dav Enterprises HR-38:W-3308 B09|29380|11400|17980

17 105-02-23 (East Dethi waste proce company itd. Sev Enterprises H®-38-5-1793 806 30370|11680 18600

4806-02-23. |East Delhi waste processing company itd, Dev Enterprises| 391 j88 38:5-1723 S10|29100|1680|ado
19106-02-23. [East Delhi waste processing company td, [Dev Enterprises |_393_ NASSAU SOUS|SAS 20700|11400|18300

20 /06-02-23 {East Delhi waste oracessing company itd DevEnterprises|355 HAS 172: SiS|29510|eso.|17830

21 107-02-23 [East Delhi waste processing company itd, Dev Enterprises 357 1H 8 38:WW-3503 820 28610|11400 Ito
22 107-02-23 [East Delhi waste processing company itd. {pay Enterprises 358 _JHR-38-5-1793 S24 22000|11680 17300

23 (07-02-23 [East Delhi waste processing company td, [Dev Enterprises 361 HR-38:5-1793 825|29770|11680|ys090
| 24 [07-02-23 |East Delhi waste processing company Itc, [Dev Enterprises|303 MR'SSAW3503|S27|30260|11400|igséo

25 108-02-23 [East Delhi waste processing company itd. [Dev Enterprises 365. [HR-38-S-1793 $29|30070|11680|18390

36 [05-02-23 [East Delhi waste oracessing company Ra.__[Dev Enterprises |_366_|HR-38:W-3503 830|28360|tia0o|teaeo

27 [08-02-23 (East Dethi waste processing company itd,__[Dev Enterprises 308_|HRe3S-W-3503 832|28750|tao|17350

[58 108-02-23 [ast Delhi waste processing company itd,_ [Dev Enterprises|369 (HR-38-5-2793 S34|daotd|tieso|18260

| 29 109-02-23 [East Delhi waste processing COMMARY itd, _ [Dev Enterprises|3720 [HR-38-$-1798 $37|30020|Lesa|.1sado
[30 109-02-23 [East Delhi waste processing company td. [Dev Enterprises|373 (HR-38-W-3503_|_83g_| 28780|)13400|17340

| 31109-02-23 [East Delhi waste processing company te, Dev Enterprises|375 |HA-38-\.a503 S40|27960|1400|16560

132 (09-02-23 [past Delhi waste processing company td_[Dev Enterprises|376 _|HR:38+$-1793 $42[|29300|11680|17620

33 110-02-23 East Delhi waste processing company ig. Dev Enterprises 37S THR -3S8-S. 4703 845 30110 11680 18430 |

[34 10-02-23 Teast Delhi waste orocessing company IC, Dev Enterprises 380 H8-38-\V-3503 Sto 0210|Lidoo iSsio \

| 35 (10-02-23 [East Delhi waste processing COMPANY a joey Enterorises 382 |HA-38-\V-3503 $50 30590|11400 | 19190 |

[36|1002-23[east De hi waste orocessing comoany td. Dev Emterorises|383 |H8-38-$-1793 851] 28460|iiss0 | 16780

3711-02-23 fast Delhi waste ovocessing company itd Dev Enterprises 386° [HA-38-5-1793 S54 30630 Lioso | 18950

3 [11-02-23 [East Delhi waste orocessing company itd. [Dew Enterprises|388_[H8-38-WW-3803 go? | 28770 | 1iso0 | 17370

3911-02-23 East Delhi waste proce id, Dev Enterprises|390 |HR-38-S-1793 sed | 29710 | 1veso | 18030

[40 [12-02-23 _|East Delhi waste voce id. [Dew Enterpnses|391|HR-38-W-3503 sei | 2ssaa | tiaoo | 7io
4h {12-02-23 East Dethi waste processing company td. (Dev Enterprises|392 38-$-1793 $62 | 29010 L1teso 17330

42112-02-23 [East Delhi waste proces ng company itd. —_- [Dev Enterprises 398 38-5-1793 S66 | 29090 11680 (Sold

43 |12-02-23 jEast Dethi waste proce company itd. Dev Enterorises 385 AV: 367 | 28710 11400 17310

4413-02-23 [East Delhi waste processing company itd. Dev Enterpnses|399 38- [svi | 30220|areso|issao

45 |13-02-23 jEast Delhi waste proce company Kd, iDev Enterorses|400" 38 LS | 28idO|itaoo 16740

| 46 113-02-23 East Deini waste proces company itd. (Dev Enterprises 402 iHR-3SAV-3503 [ S74 | 29030|11400 17630

| 47 [13-02-23 [East Deihi waste proce company Kd. iDev Enterprises 404 |HR-3S8-5-1793 t 878 29420|11680 17740

48 /14-02-23 | East Dethi waste processing company itd. ‘Dev Enterprises.|406 [HA-38-S-1793 [ssa 28990|11680 17310

4914-02-23 East Delhi waste processing company It Ibev Enterprises|407 [HR-38-W-3503_ | ssi_[ 29130 | 11400|17730

SO 11G-02-03 [East Delhi waste processing company itd. __[Dev Enterprises |_410 [HR-38-S-1793 as6 | 30170 | iiesd|18390 _|

$1119-02-23 [East Delhi waste processing company ic Dev Enterprises 411 JHR-3S-\W-3503 ass | 28370 | 11400 16970

152 120-02-23 Fast Delhi waste orocessing Company ite Dev Enterprises.|414 |HR-38-S-1793 892 | 30220 | Lnesd 18540

133 1920-02-23 East Delhi waste or ng campany itd Dev Enterprises AUS|HR-3S8-\W-3503 893 | 29700 | 11400 18300.

| $4121-02-23 |East Delhi waste ing Dev Enterprises|417 |HR-38-W-3503 ge | 30110 | 11400|18710

55 |21-02-23 | ast Delhi waste processing
y Enterprises JHR:38 i 2oadd|11680_| 18260

$6 (22-02-23 [East Dethi waste processing compan
29890 Land 15490

| $7 [22-02-23 | East Delhi waste processing com 3
an7so|11eso|19070

[Sg [23-02-23 [East Delhi waste processing com 20100|A100 ne
| 59 [23-02-23 [East Delhi waste processing com

ZooGd|Liss|18380
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ADITYA BIRLA

; ‘Ultratech—

64

Certificate of material received for co-processing

Certificate No.: UTCL/AC/AFR/DC/BGE/DEC-22/01-A

This is to certify that we have recei
262.270 MT of Sorted MSW/RDE sent by “BHUMI GREEN ENERGY”
during the period 01.12.2022 to 30.12.2022. The certi
entity.

DEC-2022. |

Month |

|

ved material for co-processing,

Type of Waste Material
Sorted MSW

Date: 27.12.2022

° oq Received Qty (MT)
262.270

the following quantities
, at our Aditya Cement Works

ficate quantity is not issue to any other

The vehicle wise receipt details are given below:

ny|
|

J

| tae | ne|ae|Ga | matpag
4 03.12.2022 NLO1AD2071 192 34.470 34.570

2 03.12.2022 RJO09GD3127 193 37.990 38.160

3 12.12.2022!) NLOLAF3102 234 38.470 38.710

4 17.12.2022 HR38U0006 243 37.700 38.060

5 18.12.2022 NLOIAE7970 252 37.800 37.920

6 19,12,2022
I.

HR55AG1727 2571 37.350 37,390

7 25.12.2022 RJOSGC1427 244 37.270 37.460

Note: This certificate is not valid for any EPR Benefits.

(york
Authorized Signatory

ULTRATECH CEMENT LIMITED

(Unit : Aditya Cement Wo Anura Center, 2nd Floor,
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BHUMI GREEN ENERGY UNIT-6
Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDE DISPATCH DETAILS MONTH OF December-2022
Challan|Gross Tare|Net Weight Baca

Sr.No. Date Party Name Transport Name LR.No. Vehicle no. : .
Weight

No. weight|Weight (MT)
(MT)

1 12/2/2022|JK Cement Works Manegrol JHR Roadlines 5041 NL-O1-AE-7257 2il 57090|14200 42890 42240

Zz 12/2/2022|JK Cement Works Mangrol JHR Roadlines 5042 RJ-09-GD-1527 212 55300 14800 49500 40360

3 12/2/2022-| JK Cement Works Mangrol JHB.Roaclines 5043 RJ-O9-GD-4827 213 54170 14500 39670 39520

4 12/4/2022|JK Cement Works Mangrol JHR Roadlines 5044 HR-38-AB-7427 214 56440 14200 42240 40820

5 12/4/2022|JK Cement Works Mangrol JHR Roadlines 5045 RJ-09-GC-3327 215 56630|14500 42130 41580

6 12/4/2022|JK Cement Works Mangrol JHR Roadlines 5046|HR-38-AB-6627 216 53810|14100 39710 39180

7 12/4/2022|JK Cement Works Manegrol JHR Roadlines 5047 HR-38-AB-9827 217 54740|14100 40640 40200

8 12/4/2022|JK Cement Works Mangrol JHR Roadlines 5048 HR-55-AF-5327 218 57000|15200 41800 41500

9 12/4/2022|JK Cement Works Manegrol JHR Roadlines 5049 RJ-O9-GD-2827 219 52210 14200 38010 37240

10 12/5/2022|JK Cement Works Mangrol JHR Roadlines 5050 R!-01-GC-5097 220 50300 15500 34800 34700

o 12/6/2022|JK Cement Works Mangrol JHR Roadlines 5051 RJ-O9-GD-2527 221 50720|13500 37220 36540

12 12/6/2022|JK Cement Works Mangrol JHR Roadlines 5052 NL-O1-AE-7988 zee 53540|14170 39370 38500

13 12/6/2022|JK Cement Works Mangrol JHR Roadlines 5053 NL-O1-AE-6021 223 52740|14200 38540 37020

id 12/7/2022|JK Cement Works Mangrol
| JHR ee 5054 NL-O1-AE-7257 224 54560 14200 — 39600

roan 12/7/2022|JK Cement Works Mangrol JHR Roadline 5055 RJ-O9-GD-1527 225 52910|14000|38910 38020

16 12/7/2022|JK Cement Works Mangrol JHR Ecedlines 5056 HR-55-AF-0027 226 52760|14500 38260 37860

17 12/7/2022|JK Cement Works Mangrol JHR Roadlines 5057 HR-38-AB-7427 22/ 54460|14000 40460 38720

18 12/8/2022|JK Cement Works Mangrol JHR Roadlines 5058 HR-38-AB-6627 228 52850 14000 38850 38020

19 12/8/2022|JK Cement Works Mangrol JHR Roadlines 5059 RJ-09-GC-3327 229 54570|14500 40070 39300

20 12/9/2022|JK Cement Works Mangrol JHR Roadlines 5060 RI-09-GD-2827 230 57860|14200 43660 42540

ai 12/9/2022|JK Cement Works Mangrol JHR Roadlines 5061 HR-38-AB-8327 231 51300 14000 37300 36700

22 12/9/2022|JK Cement Works Mangroi JHR Roadlines 5062 RJ-O09-GD-4827 232 56170 14500 41670 41220

23 12/9/2022|JK Cement Works Mangrol JHR Roadiines 5063 RJ-O1-GC-0430 233 55720|15000 40720 39720

24 12/10/2022|JK Cement Works Mangrol JHR Roadlines 5064 RJ-09-GD-5927 235 54960|14006 40960 39460

25 12/10/2022|JK Cement Works Mapere =|. JHR Roadlines 5065 RJ-O9-GD-5167 236 54460|16000 38460 38280

26|12/11/2022|JK Cement Works <NJHR Roadlines 5066|RI-O9-GD-1527|_237__| 55740|14000|41740 40920

a 12/11/2022|JK Cement Works hefner VeJHR Roadlines 5067 HR-55-AF-5327 238 53300|15200 38100 37680

GVA
Give:ESfA(Op*

vsibyjay aeal ht N wir wewp"7foexx \a +
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28 12/11/2022|JK Cement Works Mangrol JHR Roadlines 5068 NL-O1-AE-7257 239 52660|14200 38460

29 12/11/2022|JK Cement Works Mangrol JHR Roadlines 5070 HR-38-AB-9827 240 51930|14200 37730 37340

30 12/12/2022|JK Cement Works Mangrol JHR Roadlines 5071 HR-38-AB-6627 241 53040|14000 39040 38160

31 12/12/2022|JK Cement Works Mangrol JHR Roadlines 5072 RJ-O09-GC-3327 242 56310|14500 41810 41180

32 12/13/2022|JK Cement Works Mangrol JHR Roadlines 5073 RJ-O09-GD-2527 245 54430|13500 40930. 40100

33 12/13/2022|JK Cement Works Mangrol JHR Roadlines 5074 HR-38-AB-7427 246 56410|14200 42210 40800

34 12/13/2022|JK Cement Works Mangrol JHR Roadlines 5075 RJ-09-GD-4827 247 51470|14500 36970 36580

35 12/13/2022|IK Cement Works Mangrol JHR Roadiines 5076 NL-O1-AE-6021 248 52240 14000 38240 36820

36 12/13/2022|JK Cement Works Mangrol JHR Roadlines 5077 RJ-O9-GD-2827 249 52696|14200 38490 37480

37 12/44/2022|JK Cement Works Mangrol 4. JHRRoadlines .| 5078 HR-38-AB-8327 250 55800 14200 41600 41160

38 12/14/2022|JK Cement Works Mangrol JHR Roadlines 5079 HR-55-AF-0027 253 50640|14200 36440 35660

ao 12/14/2022|JK Cement Works Mangrol JHR Roadlines 5080 NL-O1-AE-6023 254 53900 14200 39700 37780

40 12/14/2022|JK Cement Works Mangrol SHYAM Roadways i NL-O1-AE-3102 255 51060 15300 35760 35760

41 12/15/2022|JK Cement Works Mangrol|SHYAM Roadways Z NL-O1-AB-2127 256 49100 14600 34500 34200

42 12/15/2022|JK Cement Works Mangrol JHR Roadlines 5081 NL-O1-AE-7257 25] 58160|14200 43960 43000

43 12/15/2022|JK Cement Works Mangrol JHR Roadlines 5082 RJ-09-GD-1527 258 53190 14000 39190 38360

44 12/16/2022|JK Cement Works Mangrol JHR Roadlines 5083 HR-38-AB-9827 260 56830|14000 42830 41980

45 12/16/2022|JK Cement Works Manegrol JHR Roadlines 5084 RJ-O9-GD-5927 261 55680 14000 41680 40280

46 12/16/2022|JK Cement Works Mangrol JHR Roadlines 5085 HR-38-AB-6627 262 53000|14100 38900 38140

47 12/16/2022|JK Cement Works Mangrol|SHYAM Roadways a NL-O1-AE-3093 263 52830 15000 37830 37640

48 12/16/2022|JK Cement Works Mangrol SHYAM Roadways 4 NL-01-AB-9756 265 51830 15200 36630 36520

49 12/16/2022 JK Cement Works Mangrol JHR Roadlines 5086 | HR-55-AF-5327 266 5737/0 15000 42370 41560

‘56 12/17/2022|JK Cement Works Mangrol JHR Roadlines 5087 RJ-09-GC-3327 267 56010.|14500 41510 40800

51 12/17/2022|JK Cement Works Mangrol JHR Roaclines 5088 RJ-09-GD-2527 268 52760|13500 39260 38140

52 12/17/2022|JK Cement Works Mangrol|SHYAM Roadways 4 NL-O1-AE-7282 269 54600|15200 39400 39120

53 12/17/2022|JK Cement Works Mangrol|SHYAM Roadways 5 NL-O1-AE-3092 270 53250 16000 37250 2/250

54 12/18/2022|JK Cement Works Mangrol JHR Roadlines 5089 RJ-09-GD-4827 275 56510|14500 42010 41500

55 12/18/2022|JK Cement Works Mangrol JHR Roadlines 5090 RJ-09-GD-2827 278 §7100|14200 42900 41860

56 12/18/2022|JK Cement Works Mangrol|SHYAM Roadways 6 NL-O1-AE-7281 281 54850 15000 39850 39380

af 12/19/2022|JK Cement Works Mangrol JHR Roadlines 5091 HR-38-AB-8327 282 52790|14200 38590 37780

58 12/19/2022|JK Cement Works Mangrol|SHYAM Roadways 7 RJ-O9-GC-4527 283 52290 15000 37290 37160

59 12/19/2022|JK Cement Works Mangrol JHR Roadlines... 5092 HR-55-AF-0027 284 56040 14200 41840 40940

60 42/20/2022|JK Cement Works Mangrol|SHYAM Ro NL-O1-AE-3102 287 52110 1530C 36810 36810

61 12/20/2022|JK Cement Works Mangrol JHR Rodd RL-OS-ies 288 53740|14000 39740 38860

a MOJWs, 4% ae
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62 12/20/2022|JK Cement Works Mangrol|SHYAM Roadways a RJ-09-GD-3127 291 57690 14700 42990

63 12/20/2022|JK Cement Works Mangrol JHR Roadlines 5094 HR-38-AB-7427 292 53410 14200 39210 37440

64 12/20/2022|JK Cement Works Mangrol JHR Roadlines 5095 NL-O1-AE-6021 253 55380 14000 41380 36740

65 12/20/2022|JK Cement Works Mangrol|SHYAM Roadways 10 RJ-09-GC-3627 294 54880 15000 39880 39400

66 12/21/2022|JK Cement Works Mangrol|SHYAM Roadways ah RJ-09-GD-3527 300 50090 14700 35390 35120

67 12/21/2022|JK Cement Works Mangrol JHR Roadlines 5096 RJ-09-GD-5927 301 56920 14000 42920 41440

68 12/21/2022|JK Cement Works Mangrol JHR Roadlines 5097 HR-38-AB-6627 302 50080 14000 36080 35100

69 12/21/2022|JK Cement Works Mangrol|SHYAM Roadways 42 NL-O1-AE-7280 304 56890 14000 42890 41280

70 12/21/2022|JK Cement Works Mangrol|SHYAM Roadways 13 RJ-O9-GC-5227 307 50170 14600 35570 35570

71 412/22/2022|JK Cement Works Mangrol JHR Roadlines 5098 NL-O1-AE-7257 311 53070 14200 38870 37940

f2 12/22/2022|JK Cement Works Mangrol JHR Roadlines 5099 RJ-09-GC-3327 312 55750|14500 41250 40380

73 12/22/2022|JK Cement Works Mangrol JHR Roadlines 5100 RJ-09-GD-4827 313 55900 14500 41400 A1120

74 12/22/2022|JK Cement Works Mangrol|SHYAM Roadways 14 NL-O1-AB-2127 314 52180 14600 37580 37380

75 12/22/2022|JK Cement Works Mangrol JHR Roadlines 5101 RJ-O9-GD-2827 317 54490|14200 40290 39300

76 12/23/2022|JK Cement Works Mangrol|SHYAM Roadways 15 HR-55-AG-7027 322 48940 15000 33940 33680

dd 12/24/2022|JK Cement Works Mangrol JHR Roadlines 5102 RJ-09-GD-1527 325 55680 14000 41680 40940

78 12/24/2022|JK Cement Works Mangrol JHR Roadlines 5103 HR-38-AB-7427 324 57190 14300 42890 41460

79 12/24/2022|JK Cement Works Mangrol|SHYAM Roadways 16 NL-O1-AE-3092 325 54320 16000 38320 38320

80 12/24/2022|JK Cement Works Mangrol JHR Roadlines 5104 RJ-09-GC-1927 326 56500 15000 41500 40280

81 12/24/2022|JK Cement Works Mangrol JHR Roadlines 5105 HR-55-AF-0027 Adi 50930 14200 36730 36160

oa 12/24/2022 “JKCement Works Mangrol|__JHR Roadlines 5106_|HR-38-AB-8327| 328|51430|14200 37230 36660

“a3|12/24/2022| JK Cement Works Mangrol_| SHYAM Roadways 17|HR-55-AG-6327| 331 48070|15300|32770 32700

84 12/24/2022|JK Cement Works Mangrol|SHYAM Roadways 18 NL-OL-AB-9756 332 53120 15100 38020 37700

85 12/25/2022|JK Cement Works Mangrol JHR Roadlines 5107 NL-G1-AE-6023 335 56090 15200 40890 40890

8&6 12/25/2022|JK Cement Works Mangrol JHR Roadlines 5108 NL-O1-AE-6021 336 54400 14000 40400 39140

87 12/25/2022|Jk Cement Works Mangrol JHR Roadlines 5109 HR-38-AB-9827 342 56630 14000 42630 41980

28 12/25/2022|JK Cement Works Mangrol JHR Roadlines 5110 HR-55-AF-5327 345 58360 15000 43360 42980

"89 12/26/2022|JK Cement Works Mangrol|SHYAM Roadways 19 =| NL-O1-AE-3444 350 50600|1440C 36200 36080

30. 12/26/2022|JK Cement Works Mangrol|SHYAM Roadways 20 RJ-09-GD-3127 351 55810 14700 41110 40940

91 12/26/2022|JK Cement Works Mangro! JHR Roadlines 5il1i NL-O1-AE-7257 352 57810 14200 43610 42900

2 12/26/2022|JK Cement Works Mangrol JHR Roadlines 5112 |
RjJ-O09-GD-2827 353 54660 14206 40460 39740

93 12/26/2022|JK Cement Works Mangrol|SHYAM Roadways 21. HR-55-AG-1727 354 56890 14700 42180 42140

94 12/27/2022|JK Cement Works Mangrol JHR Roadlines 5113 RJ-09-GC-3327 T aco 14500 44030 43580

95|12/27/2022| JK Cement Works Mangrol SHYAM Roadways 22 NL-01-AE-3094 159006 ie 41000Oeee 344
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96 12/28/2022|JK Cement Works Mangrol JHR Roadlines 5114|HR-38-AB-6627 361 55800|14000

97 12/28/2022|Jk Cement Works Mangrol JHR Roadlines Bil5 RJ-09-GD-4827 363 56270|14500 41770 41520

98 12/28/2022|JK Cement Works Mangrol|SHYAM Roadways 23 RJ-09-GC-4527 367 56130|15300 40830 40830

99 12/29/2022|JK Cement Works Mangrol|SHYAM Roadways 24 RJ-O9-GC-1427 368 54530|15300 39230 39230

400|12/29/2022|JK Cement Works Mangrol JHR Roadlines 5116|HR-38-AB-8327 373 57060|14000 43060 42560

101|12/29/2022|JK Cement Works Mangrol JHR Roadlines 5117 RJ-09-GD-2527 374 57330|13500 43830 43240

102|12/30/2022} JK Cement Works Mangrol|SHYAM Roadways 25 HR-55-AG-7027 377 57240|15000 42240 42140

103|12/30/2022} JK Cement Works Mangrol|SHYAM Roadways 26 NL-O1-AE-3092 378 55590|16000 39590 39590

404|12/30/2022| JK Cement Works Mangrol JHR Roadiines 5118 NL-O1-AE-6023 379 56650|14200 42450 41620

205 12/30/2022 |. JK Cement Works Mangrol JHR Readlines 5119.|HR-55-AF-0027
-

380 55910 14200 41710 41200

106|12/30/2022} JK Cement Works Mangrol|SHYAM Roadways 27°~~—«|: NL-O1-AB-9755 383 51830 15300 36530 36260

107|12/30/2022|JK Cement Works Mangrol|SHYAM Roadways 28 NL-O1-AE-7282 384 54650|15200 39450 39450

108|12/31/2022) JK Cement Works Mangrol JHR Roadlines 5120 RJ-09-GC-1927 389 57750|15000 42750 41620

109|12/31/2022|JK Cement Works Mangrol JHR Roadlines 5121|HR-38-AB-7427 290 56930|14200 42730 41440

110|12/31/2022|JK Cement Works Mangrol|SHYAM Roadways 29 NL-O1-AF-3444 391 49820|14400 35420 35420

114 12/31/2022|JK Cement Works Mangrol JHR Roadlines Bizz HR-38-AB-9827 394 56490|14300 42190 41860

TOTAL IN KGS 4429360|4354260
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BHUMI GREEN ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
RDF DISPATCH DETAILS MONTH OF December-2022

Sr.No. |Date pare Mame Transport ae Challan ae Tare iName No.|weight|Weight} Weight

. 12/1/2022 |Okhla Waste Manangement |Dev Enterprises 13 HR-38-T-9131 206 31480|12020 19460
| 2 [12/4/2022 |Okhla Waste Manangement [Dev Enterprises|14 [HR-38-T-0579 |__207__| 34320|12300|22020

a 12/1/2022 |\Okhla Waste Manangement |Dev Enterprises 5 HR-38-R-6507 208 36090|12500 23590

4 12/1/2022 |Okhla Waste Manangement |Dev Enterprises 16 HR-38-P-7816 209 32380|12300 20080
5 12/1/2022 |Okhla Waste Manangement |Dev Enterprises 17 HR-38-P-7816 210 35620|12700 22920
6 12/15/2022 |Okhla Waste Manangement_ |Dev Enterprises 18 HR-38-P-7816 259 35180|12700 22480
7 12/16/2022 |Okhla Waste Manangement_ |Dev Enterprises 19 HR-38-R-6507 264 33410|12500 20910

8 12/17/2022 |Okhla Waste Manangement {Dev Enterprises 20 HR-38-U-9927 27/1. 34240|11750 22490

9 12/17/2022 |Okhla Waste Manangement_|Dev Enterprises 21 HR-38-Q-7028 272 33280|11500 21780

10 12/18/2022 |Okhla Waste Manangement_ |Dev Enterprises 22 HR-38-U-9927 273 32970 11750 21220

11 12/18/2022 |Okhla Waste Manangement_|Dev Enterprises 23 HR-38-Q-7028 274 34610|11500 23110

12 |12/18/2022 |Okhla Waste Manangement_|Dev Enterprises 24 |HR-38-Q-7028| 276 31850|11500|20350

13 12/18/2022 |Okhla Waste Manangement_|Dev Enterprises 25 HR-38-U-9927 av? 39610|11750 21860

14 12/18/2022 |Okhla Waste Manangement_|Dev Enterprises 26 HR-38-Q-7028 279 33780|11500 22280

15 12/18/2022 |Okhla Waste Manangement_|Dev Enterprises 27 HR-38-U-9927 280 35070|11750 23320

16 12/19/2022 |Okhla Waste Manangement_|Dev Enterprises 28 |HR-38-U-9927| 225 33260|11/750 21510

i? 12/19/2022 |Okhla Waste Manangement_|Dev Enterprises 29 =|HR-38-Q-7028| 286 31960|11500 20460

18 12/20/2022 |Okhla Waste Manangement_ [Dev Enterprises 30 |HR-38-U-9927 289 31440|11750 19690

19 12/20/2022 |Okhla Waste Manangement Dev Enterprises 31 |HR-38-Q-7028; 290 30560 11500 19060

20 12/20/2022 |Okhla Waste Manangement |Dev Enterprises Sz. HR-Sa-U-9927 295 33250|11750 21480

21 12/20/2022 |Okhla Waste Manangement Dev Enterprises 33 |HR-38-0-7028| 296 31070|11500 19570

22. {12/21/2022 |Okhla Waste Manangement [Dev Enterprises 34 _|HR-38-U-9927|298 31200|11750|19450

23 12/21/2022 |Okhla Waste Manangement_|Dev Enterprises 35 |HR3@-O-7028| 299 30930|11500 19430
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94 12/21/2022 |Okhla Waste Manangement_|Dev Enterprises 36- |HR-38-U-9927|303 32800|11750|21050

25 12/21/2022 |Okhla Waste Manangement Dev Enterprises 37 HR-38-Q-7028 305 31500|11500 20000

26 12/22/2022 |Okhla Waste Manangement Dev Enterprises 40 HR-38-U-9927 309 33280|11750 21530

27 12/22/2022 \Okhla Waste Manangement_|Dev Enterprises 41 |HR-38-Q-7028 310 32140|11500|20640

28 12/22/2022 |Okhla Waste Manangement Dev Enterprises 42 HR-38-U-9927 315 32490|11750 20740

29 12/22/2022 |Okhla Waste Manangement |Dev Enterprises 43 HR-38-Q-7028 316 30830 11500 19330

30 12/23/2022 |Okhla Waste Manangement Dev Enterprises |
46 HR-38-U-9927 320 33220|11750 21470

31 \12/23/2022 |Okhla Waste Manangement |Dev Enterprises 47 HR-38-Q-7028 371 =| 31030|11500.) 18530

|. 32 \12/24/2022 |Okhla Waste Manangement |Dev Enterprises 50  |HR-38-U-9927 333 32760|11750|21010

33 [12/24/2022 |Okhla Waste Manangement_|Dev Enterprises|_>? HR-38-Q-7028| 334|33430|11500|21930

34 42/25/2022 |Okhla Waste Manangement_ |Dev Enterprises 53 HR-38-U-9927 338 31600|11750 19850

35 12/25/2022 |Okhla Waste Manangement |Dev Enterprises 55 HR-38-Q-7028 340 30870|11500 19370

36 12/25/2022 |Okhla Waste Manangement |Dev Enterprises 57 HR-38-U-9927 343 30840|11750 19090

37 12/25/2022 |Okhla Waste Manangement |Dev Enterprises 59 HR-38-Q-7028 346 32470|11500 20970

38 12/26/2022 |Okhla Waste Manangement_ |Dev Enterprises 62. |HR-38-Q-7028 | 349 31960|11500|20460

39 12/27/2022 |Okhla Waste Manangement |Dev Enterprises 65 HR-38-U-9927 357 30820|11750 19070

40 12/27/2022 |Okhla Waste Manangement_ |Dev Enterprises 66 |HR-38-Q-7028| 358 30690|11500 19190

41 12/28/2022 |Okhla Waste Manangement |Dev Enterprises 69 HR-38-U-9927 365 32140|11750 20390

42 12/28/2022 |Okhla Waste Manangement_ |Dev Enterprises 70 HR-38-Q-7028 366 30480|11500 18980|
43 12/29/2022 |Okhla Waste Manangement |Dev Enterprises 73 |HR-38-U-9927|371 31570|11750 19820

44 12/29/2022 |Okhla Waste Manangement |Dev Enterprises 74 HR-38-Q-7028 dd 30940|11500 19440

[as [42/31/2022 |Okhla Waste Manangement |Dev Enterprises 79—|HR-38-U-9927|__385 31640|11750|19890

a6. |12/31/2022 |Okhla Waste Manangement_ |Dev Enterprises 80  |HR-38-Q-7028|386 eT TET ~~|a7. |12/31/2022 |Okhla Waste Manangement|DevEnterprises|85 _|HR-38-U-9927|395 3

yaa TOTAL
970650

607



”a@
=5©a.
=.
CReuR

<7
©x@
5”a@
=3©
ae

T3

BHUMI GREEN ENERGY UNIT-6
Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF December-2022

Sr.No. |Date Party Name Transport iy ies. Mee aie.
Challan she Vane es

Name No.|weight|Weight! Weight

|_1 [12/21/2022 |East Delhi waste processing company Itd._|Dev Enterprises| 38 _|HR-38-W-3503 306|29850|11400|18450

\ 2 \12/21/2022 \East Delhi waste processing company Itd. |Dev Enterprises 39 |HR-38-S-1795 308 32150|11680 20470

& 3 \12/22/2022 East Delhi waste processing company ltd. _|Dev Enterprises 44 |HR-38-W-3503} 318 30880|11400 19480

4 12/22/2022 |East Delhi waste processing company Itd. |Dev Enterprises 45 |HR-38-S-1793 319 29800|11680 18120|
5 12/24/2022 |East Delhi waste processing company Itd. |Dev Enterprises 48  |HR-38-S-1793 329 33070|11680 21390

6 12/24/2022 |East Delhi waste processing company Itd. |Dev Enterprises 49 |HR-38-W-3503; 330|31980|11400 20580

d 12/25/2022 |East Delhi waste processing company Itd. |Dev Enterprises 52 |HR-38-W-3503) 337 30960 11400 19560

8 12/25/2022 |East Delhi waste processing company Itd. |Dev Enterprises 54  |HR-38-S-1793 339 33760|11680 22080

9 12/25/2022 |East Delhi waste processing company ltd. |Dev Enterprises 56 |HR-38-W-3503} 341 29810|11400 18410

40 |12/25/2022 |East Delhi waste processing company Itd. |Dev Enterprises 58  |HR-38-S-1793 344 32570|11680 20890 |
fh 12/26/2022 \East Delhi waste processing company ltd. |Dev Enterprises 60 HR-38-W-3503| 347 30650 11400 19250

12 12/26/2022 |East Delhi waste processing company ltd. |Dev Enterprises 61 |HR-38-S-1793 348 31760|11680 20080

13 (12/27/2022 |East Delhi waste processing company ltd. _|Dev Enterprises 63 |HR-38-W-3503) 355 31390|11400 19990

14 12/27/2022 |East Delhi waste processing company ltd. |Dev Enterprises 64  |HR-38-S-1793 356 32146 11680 20460

15 12/28/2022 |East Delhi waste processing company ltd. |Dev Enterprises 67 |HR-38-W-3503} 362 34070|11400 22670

16 12/28/2022 {East Delhi waste processing company Itd. |Dev Enterprises 68  |HR-38-S-1793 364 32970 11680 21290

17. |12/29/2022 |East Delhi waste processing company lItd._|Dev Enterprises 71. |HR-38-S-1793 369 32360|11680 20680

1g |12/29/2022 |East Delhi waste processing company ltd. _|Dev Enterprises 72  |HR-38-W-3503} 370 30880|11400 19480

19 |12/30/2022 |East Delhi waste processing company Itd. |Dev Enterprises 75 |HR-38-W-3503, 375 29810 11400 18410

20  |12/30/2022 |East Delhi waste processing company ltd. |Dev Enterprises 76 |HR-38-S-1793 376 32640|11680 20960

21 (12/30/2022 |East Delhi waste processing company itd. |Dev Enterprises 77~~|HR-38-W-3503) 381 33070|11400 21670

| 32 112/30/2022|East Delhi waste processing company itd. |Dev Enterprises 78  |HR-38-S-1793 382 31250 11680 19570

| 23 12/31/2022 |East Delhi waste processing company Itd. |Dev Enterprises 81 |HR-38-W-3503| 387 31410 11400 20010
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24 |12/31/2022 |East Delhi waste processing company itd. |Dev Enterprises 82 388 32570|11680 20890

25 |12/31/2022 |East Delhi waste processing company Itd. |Dev Enterprises 83  |HR-38-S-1793 392 33760|11680 22080

26 12/31/2022 |East Delhi waste processing company Itd. |Dev Enterprises 84 |HR-38-W-3503| 393 28860|11400 17460

TOTAL 524380

Esst Beth Esst
siuieast Process\.9,
Companyasain)

609



2S
BHUMI GREEN ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Garugram-Haryana
RDF DISPATCH DETAILS MONTH OF JANUARY-2023 (1- JAN-2023 TO 07-JAN-2023)

Sr.N
: Challan Gross Tare , Receipt Qt

°. Date Party Name Transport Name|Lr.No. Vehicle no. No. weight Weight
Net Weight (in tod .

1 41/1/2023 [JK Cement Works |SHYAM Roadways 30 NL-O1-AB-9756 396 51410 15000 36410 36200
2 11/1/2023 JK Cement Works |JHR Roadlines 5123|HR-55-AF-5327 401 57670 15000 42670 42240
3 41/1/2023 JK Cement Works |JHR Roadlines 5124 |NL-O1-AE-7257 403 55260 14200 41060 40420
4 {1/1/2023 JK Cement Works |SHYAM Roadways 31 NL-O1-AE-3098 405 49680 15000 34680 34560
5 11/2/2023 JK Cement Works SHYAM Roadways 32 RI-09-GC-1427 407 52630 15300 37330 37330
6 (1/2/2023 Jk Cement Works [JHR Roadlines 5125 |RJ-09-GC-3539 Ae 56470 16000 40470 40360
7 {1/2/2023 JK Cement Works |JHR Roadlines

_ 5126 (RL-O9-GD-2827 413 55430 14200 44230 40260 ...
8 11/2/2023 JK Cement Works [UHR Roadlines 5127 |RJ-09-GD-1527 414 56970 14000 42970 42340
9 11/3/2023 JK Cement Works |JHR Roadlines 5128 |RJ-09-GC-3327 421 54650 15000 39650 39650
10 (1/3/2023 JK Cement Works [JHR Roadlines 5129 |HR-38-AB-6627 422 53990 14000 39990 39420
Yi 11/3/2023 Jk Cement Works |SHYAM Roadways 32 HR-38-U-0006 423 56530 15000 41530 41530
12 11/3/2023 JK Cement Works |JHR Roadlines 5130|RJ-09-GD-5927 424 55910 14000 41910 40680
13 /1/3/2023 JK Cement Works [JHR Roadlines 5131 |HR-55-AG-1727 425 56180 14700 41480 41280
14 |1/4/2023 JK Cement Works |[JHR Roadlines 5132 |RJ-O09-GD-4827 433 58290 14500 43790 43740
15 [1/4/2023 JK Cement Works |SHYAM Roadways a3 NL-O1-AE-3102 434 55830 15300 40530 40520
16 |1/4/2023 JK Cement Works |JHR Roadlines 5133 |RJ-O9-GD-2527 435 55470 13500 41970 41160
17 (1/4/2023 JK Cement Works [SHYAM Roadways 34 RJ-O09-GC-3627 436 55340 15200 40140 40140
18 (1/5/2023 IK Cement Works UHR Roadlines 51384 |HR-38-AB-8327 442 54460 14000 40460 39860
19 (1/5/2023 ik Cement Works |SHYAM Roadways 35 RJ-O8-GC-4527 443 56030 15200 40830 40830
20 11/5/2023 Jk Cement Works JHR Roadlines 5135 |NL-O1-AE-6021 444 52120 14000 38120 36960
21 11/5/2023 JK Cement Works |SHYAM Roadways 36 RJ-09-GD-3527 446 57420 14700 42720 42600
22 11/6/2023 JK Cement Works JHR Roadlines 5136 |NL-O01-AE-6023 453 53030 14180 38850 37840
23 (1/6/2023 Jk Cernent Works JHR Roaclines 5137 |HR-55-AF-0027 454 51090 14200 36890 36260
24 {1/6/2023 JK Cement Works |SHYAM Roadways 37 RJ-O9-GC-3427 455 55240 15200 40040 40040
25 (1/6/2023 JK Cement Works |SHYAM Roadways 38 NL-01-AE-3093 456 49710 15000 34710 34680
26 1/7/2023 Jk Cement Works (JHR Roadiines 5138 |HR-55-AG-2627 464 55110 14000 41110 39400

TOTAL 1041540, 1030300
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BHUMI GREEN ENERGY UNIT-6
Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF JANUARY-2023 (1-JAN-2023 TO 7-JAN-2023)
Transport

' ears Challa| Gross Tare Net
Sr.No.|Date Party Name oe Lr.No. \¥ ehicle no. aNo.|weight|Weight|Weight

i 1/1/2023 |Okhla Waste Manangement a6 HR-38-0-702 29980 11500 18490

2 1/1/2023 |Okhla Waste Manangement Bo H 7 30730 11750 18980

2 1/1/2023 Okhla Waste Manangement e G2 H 7 AD6 32050 11750 20300

4 1/2/2023-= |Okhla Waste Manangement e og 4 8 408 32940 11500 21440

5 1/2/2023 |Okhia Waste Manangement orses $6 $927 Ait 29640 11750 17890

6 1/3/2023 |Okhla Waste Manangement (Dev Enteror’ses gs -9927 417 31060 11750 19310

7 1/3/2023 |Okhla Waste Manangerent [Dev Enterorses 100 1H 7028 418 32140 11500 20640

8 1/3/2023 Okhla Waste Manangement Dev Entercrses 927 427 32410 11750 20660

93 1/4/2023 |Okhla Waste Manangement _Dev Enterprses 6 e27 429 30150 11750 18400

10 1/4/2023 |Okhla Waste Manangement _DevEnterarises 107 38-0-7028 430 29020 11506 17520

11 1/4/2023 Okhla Waste Manangement (Dey Enterorses i 38-0-7028 438 29780 11500 18280

12 1/5/2023 |Okhla Waste Manangement _Dev Enterprises i14 38-02-7028 44) 28900 11500 17400

13 1/5/2023 jOkhla Waste Manangement (Dev Enterprises 117 ~38-U- 44% 32110 11750 20360

14 1/5/2023 |Okhla Waste Manangement Dev Enterprses i118 BO AAS 28680 11500 17180

a5 1/6/2023 |Okhla Waste Manangement
i 122 Q 459 | 29680

16 1/6/2023 |jOkhla Waste Manangement 7
AGC 29490

yy 1/7/2023 iOkhia Waste Manangement 463 31030
18 1/7/2023 |Okhle Waste Manangement AG? 32310

aI (Coa
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BHUMI GREENENIERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
RDF DISPATCH DETAILS MONTH OF JANU.

ul
¥-2023 (1- JAN-2023 TO 7-JAN-2023)

Sr.No. |Date Party Name “eear Lr.No. Vehicle no. cab) Grass = =:
Name nNo.|weight|Weight|Weight

1 1/1/2023 _|East Delhi waste processing company Itd. ise 87 fhe= 398 33140 11680 21460

2 1/1/2023 East Delhi waste processing company itd. 8&8 399 31610 11400 20210
3 1/1/2023|East Delhi waste processing company ltd. oo A402 30890 11400 19590

4 1/1/2023|East Delhi waste processing company It. ot 404 31740 11680 20060

5 1/2/2023|East Delhi waste processing company |td i 409 31120 11400 19720

6 1/2/2023 East Delhi waste processing company td. 410 30650 11680 18970

7 1/2/2023|East Delhi waste processing company td 4s 30090 11400 18690

8 1/2/2023 |East Delhi waste processing company tc { 416 31540 11680 19860

g 1/3/2023 East Delhi waste processing company itd. Dev ) AiS 29140 11400 17740

10 1/3/2023 East Delhi waste processing company tc. Dev .B- 3 420 29870 11680 18190

i 1/3/2023 East Delhi waste processing company id. De & 0 426 30350 11400 18950

12 1/3/2023 East Delhi waste processing company(td. De HR-38-S-1793 428 33620 11680 21940

13 1/4/2023 East Delhi waste processing company itd. De HR-38-5-1793 431 30110 11680 18430

14 1/4/2023|East Delhi waste processing company [td. D HE-38-W-2503 a2 31270 11400 19870

15 1/4/2023 East Delhi waste processing company td. c |HR-38-S-1793 437 29470 11680 17790

16 1/5/2023|East Delhi waste processing company Itc. HR-38-W-3503 439 3 11400 19850

i? 1/5/2023 East Delhi waste processing company ne. HR-38-S-1793 440 3 11680 18730

18 1/5/2023|East Delhi waste processing company it
; &-W-350 AAS 3 11400 18760

19 1/5/2023 East Delhi waste processing company [td. &- 447 3 11680 19930

20 1/6/2023 East Delhi waste processing company 451 a 11400 20380

Zt 1/6/2023 |East Delhi waste processing companyitd. 452 3 11680 18070

22 1/6/2023 East Delhi waste processing company itd. 457 3 11406 21230

23 1/6/2023 _|East Delhi waste processing companyitd. 458 2S 11680 20100

24 1/7/2023 East Delhi waste processing company iid. 461 3 11680 18890

25 1/7/2023|East Delhi waste processing company itd. AG2 3 11400 20370

26 1/7/2023 East Delhi waste processing itd 465 3 11680 18390

a7 1/7/2023 Fast Delhi waste processin AGE 3 11400 19700

oer0
; 4

| \Jger
East petnkWaste Processing

CormpanyLiLimited
‘Ghazipur
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Municipal Corporation Gurgaon Mail - Confirmation Regarding Co-Processing certificate 78 25/03/23, 3:16 pm

Gmail

Confirmation Regarding Co-Processing certificate
Assistant Engineer SBM <ae.sbm@mcg.gov.in> Sat, Mar 25, 2023 at 11:36 AMTo: eastdelhimcdenergyplant@yahoo.com
Cc: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM<ee.sbm@mcg.gov.in>

On the subject cited aboveIt is requested to you that a Co-Processing certificate has been received from M/sBhumi green Energy from dated 08-01-2023 to 28-02-2023 has been generated from your organisation i.e. EastDelhi Waste Processing Company Ltd. May kindly giv
Processing certificate whether i
sr EAST DELHI JAN TO FEB 2023.pdf

— 2544K

SBM <jcsbm@mcg.gov.in>
To: EE SBM <ee.som@mcg.gov.in>, Assistant Engineer SBM <ae.sbm@mcg.gov.in>

|

Joint Commissioner
Sat, Mar 25, 2023 at 11:39 AM

4 EAST DELHI JAN TO FEB 2023.pdf— 2544K .

eastdelhimcdenergyplant@yahoo.com <eastdelhimcdenergyplant@yahoo.com> Sat, Mar 25, 2023 at 12:10 PMTo: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Yes, | confirm

htths:/Imail-google.com/mall/u//2ik=Fbf123at4e8view=pt&search=....mpl=msg-f:1761318891856184785&simpl<msg-f:176132098256718e608
Page 1 of 1
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Municipal Corporation Gurgaon Mail - Conformation Regarding Co-Processing certificate t9 25/03/23, 3:18 PM

Conformation Regarding Co-Processing certificate

Assistant Engineer SBM <ae.som@mcg.gov.in> Sat, Mar 25, 2023 at 11:48 AM
To: okhlasouthdelhijindalenergypla@gmail.com
Cc: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jcsom@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>

On the subject cited aboveIt is requested to you that a Co-Processing certificate has been received from M/s
Bhumi green Energy from dated 08-01-2023 to 28-02-2023 has been generated from your organisation i.e.
OKHLA WASTE MANAGEMENT. May kindly give your confirmation regarding above mentioned Co-Processing
certificate whether issued from your organisation or not .

a OKHALA WASTE JAN TO FEB 2023.pdf
me a2

Okhla south delhi Jindal energy plant <okhlasouthdelhijindalenergypla@gmail.com> Sat, Mar 25, 2023 at 12:01 PM
To: Assistant Engineer SBM <ae.som@mcg.gov.in>
Cc: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>

Yes, | confirm.

https://mail.google.com/mail/u/1/?ik=fbf123af4e&view=pt&search...mpl=msg-a:r6235580029901961744&simpl=msg-f:1761320275183349501 Page 1 of 1
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Municipal Corporation Gurgaon Mail - Confirmation Regarding Co-Processing certificate 90 25/03/23, 3:19 PM

Confirmation Regarding Co-Processing certificate

Assistant Engineer SBM <ae.sbm@mcg.gov.in>
To: "narelamcdbawana@gmail.com" <narelamcdbawana@gmail.com>
Cc: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>

Sat, Mar 25, 2023 at 11:51 AM

On the subject cited aboveIt is requested to you that a Co-Processing certificate has been received from M/sBhumi green Energy from dated 22-01-2023 to 28-02-2023 has been generated from your organisation i.e. NarelaWaste to Energy Plant. May kindly give your confirmation regarding above mentioned Co-Processing certificatewhether issued from your organisation or not .
,

4a) NARELA WTE JAN TO FEB 2023.pdfa 978K

Narelamcd Bhawana <narelamcdbawana@gmail.com> Sat, Mar 25, 2023 at 11:59 AM
To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Ok the received mail

https://mail.google.com/mail/u/1/2ik=fbf123af4e&view=pt&search...mpl=msg-a:r6904441329936057675&simpl=msg-t:1761320161536004667 Page 1 of 1
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Municipal Corporation Gurgaon Mail - Confirmation Regarding Co-Processing certificate Sf ] 25/03/23, 5:50 PM

Confirmation Regarding Co-Processing certificate
Assistant Engineer SBM <ae.sbm@mcg.gov.in> Sat, Mar 25, 2023 at 11:44 AMTo: "xchange@maxxchange.in" <xchange@maxxchange.in>
Cc: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM<ee.sbm@mcg.gov.in>

On the subject cited aboveIt is requested to you that a Co-Processing certificate has been received from M/sBhumi green Energy from dated 10-1-2023 to 10-02-2023 has been generated from your organisation i.e. MaxPositive Ltd. May kindly give your,confirmation regarding above mentioned Co-Processing certificate whetherissued from your organisation or not .

— MAX POSITIVE. pdf
mt

13k

Max Xchange <xchange@maxxchange.in> Sat, Mar 25, 2023 at 4:41 PMTo: Assistant Engineer SBM <ae.sbm@mcg.gov.in>
Cc: Additional Commissioner 4 <adcemc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM<ee.sbm@mcg.gov.in>

Namaskaar
Yes we have collected the Recyclables from Bhumi Green to be processed and recycled.

Regards,
For Max Positive Pvt Ltd

Kiran Kanwar
98184 72777

https://mail.google.com/mail/u/1/?ik=fbf123af4e&view=pt&search...mpl=msg-a:r8607190140034182636&simpl=msg-f:1761337908472369893 Page 1 of 1
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Municipal Corporation Gurgaon Mail - Fwd: Require receipt of acknowledgement certificate 9 yz 25/03/23, 5:51 PM

Gmail

Fwd: Require receipt of acknowledgement certificate

BHUMI GREEN ENERGY BHUMI GREEN ENERGY <bhumigreenenergy@gmail.com> Sat, Mar 25, 2023 at 4:05 PM
Reply-To: bhumigreenenergy@gmail.com
To: Assistant Engineer SBM <ae.som@mcg.gov.in>
Cc: EE SBM <ee.sbm@mcg.gov.in>

woeeeenne- Forwarded message ---------
From: Sejal Kanthalia <Seja!.Kanthalia@jkcement.com>
Date: Mon, Mar 20, 2023 at 8:42 AM

Subject: RE: Require receipt of acknowledgement certificate
To: bhumigreenenergy@gmail.com <bhumigreenenergy@gmail.com>
Cc: abhijeet.raikar <abhijeet.raikar@ohumigreen.com>, anil.tambe@bhumigreen.com
<anil.tambe@bhumigreen.com>, info@bhumigreen.com <info@bhumigreen.com>, RBM Tripathi

<RBM. Tripathi@jkcement.com>, pankaj.pasalkar <pankaj.pasalkar@bhumigreen.com>, Kamlesh Singh
<kamleshsinghO733@gmail.com>, Sumit Kumar Singh <Sumit.Singh@)/xcement.com>

'

Dearsir,

Please find attached acknowledgement certificate.

Regards
Sejal Kanthalia

From: BHUMI GREEN ENERGY BHUMI GREEN ENERGY <bhumigreenenergy@gmail.com>
Sent: Sunday, March 19, 2023 6:04 PM
To: Sumit Kumar Singh <Sumit.Singh@jkcement.com>
Cc: abhijeet.raikar <abhijeet.raikar@bhumigreen.com>; anil.
info@bhumigreen.com; RBM Tripathi <RBM. Tripathi@jkcem«
<pankaj.pasalkar@bhumigreen.com>; Kamlesh Singh <kamie
Kanthalia <Sejal.Kanthalia@jkcement.com>
Subject: Require receipt of acknowledgement certificate

mbe@bhumigreen.com;
it.com>; pankaj.pasalkar
shsinghO733@gmail.com>; Sejal

[This email is from outside the organization]

Dear sumit sir

https://mail.google.com/mail/u/1/?ik=fbf123afde&view=pt&searche=...id=thread-f:1761335619255934244&simpl=msg-f:1761335619255934244 Page 1 of 2
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Municipal Corporation Gurgaon Mail - Fwd: Require receipt of acknowledgement certificate 8 8 25/03/23, 5:51 PM

We kindly request you to provide us with a receipt of acknowledgement certificate on your company letterhead.Details of RDF( Dry Waste) dispatch in excel format attached herewith the male for your reference.

Location of loading site - Bhumi Green Energy Unit 6 - Dumpsite at Bandhwari,Gurugram Faridabad
Road,Gurugram,Haryana 1220102.

Thanks & Regards

* acknowledgement certificate_01.pdf
—

252K

https://mail.google.com/mail/u/1/?ik=fbt123af4e&view=pt&search=...d=thread-f:1761335619255934244&simpl=msg-f:1761335619255934244 Page 2 of 2
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HU

sik
Sai ate BY a ; aHUMI GREEN ENERGY ajo. mininc |

BANDHWARI DUMP SITE MCG &MCF
OUTPUT SCREENING MATERIAL WEIGHT .i...5inc.2.te

|

SIGN,SIGN.
| BHUMI REMARKS

COMPOST INERT c&é MCG
| GREENa

NET DATE OF|RUNNING| porWEIGHT|FEEDING| HRS. |+3) 60

EF

eS ths-
ba
; vf

= :£ A

Z Me ii
i a* o

é i

* fi
Vy

12 Zoe

prsDb ips
J Snes
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<a es ae bec

. SHUMI GREEN ENERGY
BANDHWARI DUMP SITE MCG & MCF

- Clk — 2 woh
=

OUTPUT SCREENING MATERIAL WEIGHT «nseeccereerenrer

ENERGY
aqui GREEN

DATE OF
INERT

FEEDINGTARE
shE

WEIGHT

R.D.F.

yo,| VEHICLE) GROSS
WET INN

sh. NO.

YEG.|WEIGHT
WEIGHT

HRS.

pare
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86

BHUMI GREEN ENERGY
BANDHWARI DUMP SITE mcG & MCF | ~Pike ane

EEE Tacmawves ees

OUTPUT SCREENING MATERIAL WEIGHT.--
BEPUIM GAFEN ENERGY

Bata OF RUNNING Running Ro ernest
.

DB. *

_

Fanding RRS.
VEHICLE

DATE
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SF

BHUMI GREEN ENERGY
BANDHWARI DUMP siTE McG & MCF

EMUMI GREEN ENERGY
OUTPUT SCREENING MATERIAL WEIGHT .oltinn-bibs

VEHICLE
NO,

Nat WT
in (ag)Gross Wt

in (Ra)
Date Of
FoadingTare WT im

RUNNING Running B.OLF.

(Ka)
mr5. Hres:

Compost
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— 89
BHUMI GREEN ENERGY

Flant Add:- Bandhwari Duep Site, Near Tol ja Gurugram Haryana

Hg Noe 95TIS),77PSG?
|) aku EEN

ENERGY

Municipal Corporation Gurugrary

DELIVERY CHALLAN

Chailan Sr Ma O06
Mate i “fl = 5 a “} pre a ee

id ab a” gee
Consignor Mane Caraignes Mare Fi

‘atrin _Bhueri Green Crercy

‘Site Ada Bandliwan $12 Site, hear Gurugrara- ispateh To. PPT it Cir
favidabad Toll Ta, ty ufuiram, Maryam

farvark

Thigreter Warne | ir al ae ole: iy ior &.

oes
: ehh A” ast

Addres: TAddress ¥. \| a
Meliclt lo. fi= Ts a. °0hUmCUCUtSC~Ss

One Hare “yay . ‘ | a

Mobde Mo
F

A5b0 Ul Ate
Desc ipier Of Material Grass wit

ns, Wrage ¢: Abe Tare Wt
Sone ;

hat WA

fle Certified thal particular piven aboveace toe anid correct

.

Mviain Gabe Security Manmapal Corperitiosa CarugramLaat.
Ath, Seneture

4ie

G URUGRAM MUNICIPAL CORPORATION

BHUMI GREENENERGY

BANDHWARI SLFSITE GURUGRAM HARYANA PH
RST No. :3972 VEHICLE NG)

—
 HRelS.T-913

Soman : Timerpu.~Okiin Wiehe Manayemant =
CUSTOMER Coneany CUE

|

MATERIAL ROE

GROSS Wi, : S1480.00 ke Date & Time 01-12-2003 02 08-97

TARE WL: L2OTOUM) kp Date & Time l-1a-2022 (HORST
i aoe eee Nineteen Thousand Four

hetWwe: (GO ke Weight in. words 1

by. deol Ame! Sinty kg

4
4

4
*

ripenPe

- Thhis computer generated andverified stip.
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BHUMIGREEN ENERGY 39Mant Add: Bandhwari Dump Site, Neor Tol! Ta Gurugram Haryana

Mo No 9519070990), 77

DAUM GREEN ENERGY

\~
bd Municipal Corporation Gurugram

|

\ DELIVERY CHALLAN

IChalt an Sr ho

207ite | Cd Ih" 2227
Consgnor Name Consinien name ay Jet lel

(Mane: -Shurri Greer Energy "Wale bie cipal Corprra’ion Gurugram
ay

+ yer PoySete eet;  Bapdwarl SLF Site, Near Guraneen - Dispatch Te -

Faridabad Tell Tax, Guruprarn, haryana

Renerk

TransporterName Tle ey Py Seyaces Ie Vag
vehiNo. rip 36- I- 25 74
Eriver Hamme ii Sa Aavl if :

Mobile Mo: Asbo fh at
ap

A

as

Raclen

5Deserlotion OF Materia

On Waste (afr Tare Wil

fia Wt
L

is Certified that pact ioular Sven alvivesre thé ahd Cornert

jain Gate Security Municigal Corporation
ay Gurugmam

erecg 1S lea.
Auth. Senature

8

a,

Auth. Seneture

GURUGRAM4MUNICIPAL CORPORATION
whe

BHUMI GREEN ENERGY

JANDHWARISLF SITE GURUGRAM HARYANA PH
1 oO VEHICLENG =: HR-38-T-0579

; Timarpur-Dikhie Wiste Mavagenent MarnRIAL + RDF
BST Mo.

CUSTOMER Compajlal

Cane 34320000 ke Date & Time -
L-12-902203. 19:18oe 300,00 ke Gate & Time ;

G- [22022 03-1415
Chee a ee oe yt Teeny Two Thougaed

NeW = 2200.00 ke Weight in words: ‘Twenty ke :

eset:

Thi ie oomouter eenerated apd verified slip.
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‘'

BHUMI GREEN ENERGY
Plant Add: Bandhwari DamoSite, Near Toll Tax Gurugram Ha

Wo No:95 1807059), PP SOeIEg?

96Was

Municipal Corporation Gurugram

DELIVERY CHALLAN

(Challan S9 Ho

me|of: 3
/Consignee hame colar eeMame rl a det

hare BAU Green Enerpy Harness Municipal Carparatl er Gurugy an
» eri J hqe
Site dude Bandlywari SEF Site, seor Guragram ispaich Ta~ | prey pug
Faridabad Tell Tac, Gurigr am, Haryana

Piemark

Transporter Narre I} J cil \e { I ‘4 ioe &

Padeess De Vins

Vehicle Me, i if 3S - je = fj Pye
Criver Name Safeli kr

Mobile Ko qefo batts
Gros Wie She JO|Descrintion C#Maeda

aan
Dry Waste | Wer Fare Wil

Fat ie

itis Certified that particulat viver aboweare tree and carrect

Main Gate Security

——tetesé G iz.
fuiath. Signet LineAuth, Sprature

GURUGRAM MUNICIPAL CORPORATION

RIUM] GREEN ENERGY

"BAN DH WARSLF SITE GURUGKAM HARYANA PH=s

Maunicisal Comoration

RST No, S83 VEHICLE Bi HE -38-B-G307

CUSTOMER ‘ evildeyis Waste Management MATERIAL foete ‘ompany Ltd,

GROSS Wi: JOO0.00 ke Date & Time :, OL12 2022 GAME
TARE WE 2500.00 ke Date ik Time - 1-1-2 a
sae

:

ccc nae _ently cae:The esMee Wi. ; 23350 kg Weight in weds.

This s computer generated and verified slip.
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BHUMIGREENENERGY 4)
Plant Agd:- Bandraari Dump Site, Near To! Tax Gurugram Haryana

Mo Noo 95 19070090, 7oeEo?

|
|

BUM GREEN
EMEMGY

Viunicipal Corporation Gurugram

DELIVERY CHALLAN

Challan Sr Me

ed (tr 2072
Consignar Name el (Corsipnee tame evidaderi
Lee

hame:dhumi Green Eewrgy lamers Municipal Comerat on Gurugram

Site Add: + Bandhwari Sif Site, Near Gurgram: Cepateh To - " Piel pur
Faridabad Toll Tax, Gueugearn, Haryana

Resnrh

Teaigiatier Name New — i Lng et Syn

Webvicle No. [ie aR. ple 71h
Oriver Name Bar ela le

;
Mobile Np a ho 4) S18 |

: Deseription Ol Material ros Wi } a Gee*
4

poh BE tet

' lory Waste (ROP Tare WT i “los
i aed WA a eh aSe

Ikis Certified that particular sven amcve ane true and correct

hiain Gate Security Municipal Corporation

Guragrem

[°foe
ety

Puts, date Auth, Signature

Fis,bet

atbyi

GURUGRAM MUNICIPAL CORPORATION
BHUMI GREEN ENERGY

BANDHWARI SLESITE GURUGRAMHaleyYAMA PHA

RSP. =; 3988 VEHICLE NOTiras ir-Qikhin Waste Mans. ctiend one :CUSTOMER Poteany on
& eine

MATERIAL | RDF

 HEA33-P.78 16

GROSS Wi ta 32380 OD ke Dare & Time : 01-12-2002 M4317TARE Wire ‘a0 00 ey Date & Time  OAD20R3GST
© wire mesh nm tke is :

:
+ ' ae I

This is computer penerated and verified sitp.
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'BHUMIGREEN ENERGY

=
ga

Pant Ade. Bardhwer CupSite, fear To) Taw Garver Henana

fo Naz S1907088, 77 OIE

Municipal Corporation Gurugram

DELIVERY CHALLANa {.2+ 2022
ve wate

stim
Ss

Ei teaia “ha | ler a 44 vl atteCoragrar Mame ConiigneeName=faly || wieltt fe
Kame Ghani Green Enensy

:
“Marmce. fainteel pal Corporation Guruagat

Sie Add: Bondhwari Sl? Sits, Near Gurugram-  [OspatenTe- | je) VUF

Fandabad Toll Tax, Gurugran, Haryana

Transporter Name Dee ender VaeSeS
feces

—— 77Vehic kg Ma, Pariee Sella?
Mobile Mo- 50% ane

Gencnciion Of Matera Greas WT

Oey Waste BOT Tare WE

MatA

ihe Certified that particular dyer shows are tree aad correct

Man Gate Security Minicgpal Comostion
fe) Ouagran

oe iL amaa Hiden
i !

tik, Sena ture : Auth. Serature
EQS

hse:

SS

Be

ee

eee

es

Pia

Bie

Ae

ee

GURUGRAM MUNICIPAL CORIORATION

FUIUMI GREEN ENERGY oS
BABDHIWARBL SLE SITE GUBUGEAM HARYANA PHA

aST No. » 4050 VEITICLE NG

eTtenaiho Was be ManagerseR ap peeCUSTOMER Company'ltd MATERIAL

GROSS
W

WL : TERR lye Liste & Time
TARE Wi, + PETG ky Tate & Times

het Ws 22000 Weliktin wees ree eeanil Ninea ee ee Hundred AndTwenty ky
This Tiitpaber penerated andl veritbed dlp,
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BHUMIGREENENERGY 9wrPent Age» Gand bwari Dump Site, Near Tall

Wie Nd FS 1907995), 77 T5GO 269

*fas Gotugram harpana j

BAUM GREEN
ENESGY

Municipal Corporation Gurugram

DELIVERY CHALLAN

ChallanSr ha O11 ]

i O)- ie oP
jLonaignor Nana - Conslones Mame =
‘ a DLs Is KeComemtworkDame sha Green Lrergy hate: Municipal Conparat.on Gurwgr ar

: mene: Bandhwan SLE Site, Near Gurugrant- as isIsraa Mlewad eh ce <p
i aricabad Tol Tae, Guruigrien, Hiens tm °
j - 1 dABaysa S/oEIT
{ ca Hevasrsa ae‘Tansgorter Hane - ao pf Fyi i SHA Kosetines 4
4 eceesya Ma 2S oe gay4|Wenicle Ma, deals oeab fil — 1\~ :

¢ a‘ Ceiwer Narre agees if Gl 4 ee a9 LA

SAnbue Bia. =
; Bsa.Sa or alsDeserinticni Grow WT eo A th

| 2446
Dry Waste / hos Fare Wi moeeet 1

[Lh 2p

his Certdied thet coc inuler ever uhewe aie toe ad neve

Minicgal Corporation
Gunseim

ay f iAuth. Henature Peri enti

GURUGRAM MUNICIPAL CORPORATION

a BHUMI GREEN ENERGY

HANDEWARLI SLF SITE GURUGRAM HARVAMA PH-3

oa bt PEHICLE ND ML-O1-AB-7253
RST No. thd ee NL ae AE 2

CUSTOMER » IK Cement Werks ae ss
RUE

1090 oh be Cute & Tene
eon,Q) kg Date & Time

GROSS Wh =
TAREWh: i eensWet Wy os 2280000 be Weight in words ¢ ti inclBaal Hinew ke

ae

This fs computer peoerated und verilied slip,
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Slant Add: Gand bwan Quip Site, Neer Too Tax Gurugram arvanaA ~~

BHUMI GREEN ENERGY

No Has G20070990, 77 75002082
cementation

Municipal Corporation Gurugran

DELIVERY CHALLAN

Challan Sr Ha 31 4
aie “3O2- {2- Pott
Consig nar bisarit Corginnas Name “y 4: C

i

[Nome :-Bhuend Green Energy ° heine:- iuricinal Corporation Gunigy at
3=f Tot Pa? oOorSjre Adic- Banetwar SLF Site, hear Gubugran Gigps teh ty. | tere

Furidabad Tall Tax, Gueupe | B126t9|, Haryana Che t force gary. !
: al Aenar K

Tramapecter Warne °F i A nes ALL in rae
Ageress

:

Muafoo Neca 2

WikkNe Ry. Gg-(_D- (Seeeaad
|

ke ars s
(MobileMe =O 2o04Fs | soF

Desorption OF Materia Gaoes WT SS Fab
fiory waste / 0 : Tare Wi phy ae |

{et Wa hy 5oD on

itis Certified that pacticwar given abowe are tribe wid correct

Municigel Corparatan

iAoA ong | oy ot, | r Gurugrarr
.

Auth. Signature Auaty signin

GURUGRAM MUNICI PAL CORPORATION

nHIUM! GREEN ENERGY

APH
BANDHWARL SLF SITE GURUGRAM HARYA

RST No. » aLST
VEHICLE NO); RO9-4GD-1527

CUSTOMER » A Cement Works MATER {Ab BOF

GroseWi : .

5§300.00 By Chile & Tine: tee La

TARE We,
: S00 a Cate A Tine alto

Nea We:
scm niitm

mat
teen

jogs 10549
a2OT

ery Thousand Five
red ke
casas emcaenne SALDE EES SEAS, waniproneete oe

syudetg
Wd pe lew Buaybe|4

’

AYS00,.00 kz Weighs Ln ees | Hur

sana tre mB Bah mn mT ATOR oji coe TLE COO
ssi ine met r

nomen teomena8fy

Thiv is computer generated awd verified slip.
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BHUMI Gres ENERGY
Plant Add Sanchar Dump Site, Meg To'l Tai Gunigram Haryona

Moe 58 19)1a, 2 raryiii Bape Og,

BUNGREERENERGY

sian

som

Manicipal Corporation Gurugrarn

DELIVERY CHALLAN

Chalkarr Sr Na i a
Date

|

[Ow fo. & ry gy
meee” tan Ce na

Consignoe Nami Cormmipien Mare <r Ly
Ling

Kare >-Bhunt Green Coensy Alar- Mackeipal Corparstion Gurugram
fy

> _ .ss, Comin Lore
le Add- Banari SL? Site, Hear Gunagram
Faridabad Toll Tax, Gurugean, hanume

Digpeich 7THtealnedYorOu (a Gahaoe
"Rerark

Transporter Marne goa oomrarpoghe a pr ; =f j=.1 Roachi v4 ¥co
Adchesy fe1fofd Le ear Ping2 fiR5-05. (nD-4US2> | 4

Cs (recede§ |a
A039 066 87+

Descrigtien OF Matena

venicke Ap.

Dreer hare

ldobie Ma-

Coragy WT
: atv f

WBE ets i ape ry ai ye ae aLiry Waste (te Tare WT [4 £ tj b
ii Ret Vat 29 246

itis Certified thet particular eer aocee are trueand correct

Municipal Gores tion
GurugramofFil

is
aAefaei

wth, Senature

GURUGRAM MUNICIPAL CO RPORATION

BHUM] GREEN ENERGY :
BANDILWARI SLFSITE GURUGRAM HARYANAPH.3

RIS-GD-1827
:

-

DERST Ne. 4168

oe ih we von caries MATER

Det & Vere
Tver & Vise

SqTCLOG koe

1400.00 ke

967000 ke
TARE we

Ne Whe Weight a worus H

Thisls computer generatedaad verilied slip.

ema

SS

Sees
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BHUMI GREEN ENERGY
Maat Add > Bardhwed Dump Site, Neae Toll Tay Gurugram Haryana

54fa BoeGROG, FTEGSs

BHU GREEN ENERGY

Municipal Corporation Gurugram

GELIVERY CHALLAN

chalnSrNo3]f
te ob /i2/opoe

peep enememn etmn menr nai memati

Concgnor Name ‘Tonsienov tani a Pii i on heree anne ae a m

Abie -Bhuin Greon Oneney Harw:- Wnizipe! Corporation Gurugreer

Ste Adde- Bandhwar Sif Site, MearGuruerin-

—
(Bispatrn if fienoSa", Pledge. Aig

rnen Neen Chottgor 3/261"

TrangporterName ome iyen J bi peodlinesi faegad NagaVehicle f f tdhice No. HR - |; Bs Bhay
DriverHane 1skKre
Mabe 4 2 +4 Sr ugue |

Description OY Materia ‘Grows Wi SEO0U 0
[Dry Waste | Roe rare WT / La 2 OD

at Wt Lo ouoeo oT Me

fale Certified that partadar given atone are trae and corer!

hMunicpal CorpuraiionuiotSaale
eae Je,2 ott Guruagrayi)

Auth, Spneture
“sosoeee

Auth. Sgnature

GURUGRAM MUNICIPAL CORPORATION

BHUMIPGREEN ENERGY

BASDOAWABI SLE SITE GURUGRAM ILAICVAMA PH-4

RST No. ae WEHICLENO©; HRA3S-AH7427
CUSTOMER JE Cernend Works MATERIAL ROE

Be on

GROSS Wh: SGda LO) ke Date de Tome

TARE Wi. (AIO ky Gate & Pine

Net Wi ¢ 1224000 ke Weight in words eeW. 4224 leg ight in were Tune (aa AREFortyvy
This is computer geavrated and verified slip,
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Municipal Corporation Gurugram
Bhumi Green Energy

Address - Sandhwari SLFSite, Near Guragram - aridabadToll Tax, Gurgram, Haryana
Mob. Mo, 9579070990, Tr 75092692%¥44

Sz, No. BUa0
: | Transporter Name

7

Bypu wes fortyot Date  |> j-e2s
Mobile No St]
Vehicle No HR-3e | eef- as]

i
Driver Mame

Mabile Ne

Consignor Name : Bhumi Green ©Energy (Cons!nee|Nawne: Municipal Corporation Gunigram

Address- Bandhwari SLF Site, Near Gurugeam- Faridabad Toll [Dispatch To: Jeer pal

b itis Certiied etpeetutee given above are true and correct

Kain Gate Security
aa’

Authorised Signalure

_ ex, Gurugram, Haryanari esshaneerat ucts = Borolh wore
|

Material Compost InertCRD «> | Recyeating Plastic Ete

t Gross wee) G1 FO—tare we aay [poo Net weyKey GO73°

aan
Authorised Signature

WF

GURUGRAM MUNICIPAL CORPORATION

BHUMI GREEN ENERGY —

1 7Tl4RSTNo.

GROSS Wh:
TARE WL ¢

Ner Wt. :

BANDHWA

; Jeetpal

1830.00 ke
1100.00 ke

20730.00 kg

This ts computer generated and verilivd slip.

Date é& Time
Date & Time
Weight in words

SRE BRR AR

VEHICLE NO

ie vacant

RT SLF SITE GURUGRAM HARYANAPH3

«FSBTS74]
: Bio-Sail

: G0) -2023 OO: 1osaG

O11 -2023 00; 10x86
: Testy Thousand Seven
Hinndired) Aund Thirty kee
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Municipal Corporation Gurugram
Bhumi Green Energy

Address :- Bandhwarl SLF Site, Near Gurugeam- Faridabad Toll Tax, Gurugram, Haryana
| pHun nena| Mob. No, 951 SO7OS90, TTrsggeeg?

Sr. No, R030
_|Transporter Name Phuvu Cotton “Shangy Date |= jf-Foly

‘|

Mobile No IST) THe ITTY
Vehicle No HR -SS Woo 4)

|Oriver Nama

'< Mable No

Consig nor Name : Bhumi Green Energy {Consignee Name: Municipal C

+|Address- Bandhwart SLFSite, Nea 7Tax, Gurugram, Haryana
; Gurugram- Faridabad Toll Dispaigh Te: veae PayBoa noltivercs

‘Material | Compost —>
|
tao Recyeating Plastic Btet>

reer

epg

tee:

rere

nt

SC

eee

Gross Wt (KG) 5 of20
itt Cartiee thatLeaner given above are tie and correct

Make Gate SecurityaAuthorised Signature

Tare WE{KG) |S So O Nerwigesy [5720

Signature

ESTNo.
CUSTOMER

5 olé
> Jectpal

GURUGRAM MUNICIPAL CORPORATION

BHUMI GREEN ENERGY

BANDHWARI SLF SITE GURUGRAM|
MATERIAL
VEHICLE N

IARYANA PH-3

0 : HR-55-W.0009
: Bie-Soil

GROSS Wt:
TARE WI:
ivet Wh.

Date & Tine
Date & Time

M220,00 kg
1250000 leg

IFT2OLO0 key Weight in words. ;

+ 101-2023 2742
 UisO1-2023 00:27:33

: Seventeen Thousand &:

Hundred And Twentykg

This is computer generated and Verified slips.

“ aa
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Wiunicipal Corporation Gurugram
Bhumi Green Energy

Address ‘- Bandhwari SLF Site, Near Gurugram- Faridabad Toll Tax, Gunigram, Haryana
_Mob: No, S519070990, 7775002 oeaea Ph Ups Cronl(y Chatey TroyFy5

Mobile No ISTT 46 490 eens ca

.
|Vehicie No ARSAye Ty ~ ry Ty
Driver Mane

Mobile No

(Consignor Name:Bhumi Gren Energy Consignes Name: Municipal ‘Corporation Gurugnam

|Address- Bandhwari SLF Site, Nea? Gurugram- Faridabad Toll DispatchTfo: ear af!
Tax, Gurugram, Maryan

_
Panal,wase

Material Compost CX |inetc>|cap c> eee Plastic Etc<>PR

EE

ee

ee

ey

Gross wr(Ke) STON S tarewene) |I9CO warmsFo Q Yo
itis Qartifiedthal particular given dbove are true and corract

Eg

Swiss

Me

Ree

Main Gate Security

Authorised Signatura

GURUGRAMMUNICIPAL CORPORATION

|

BHUMI GREEN ENERGY

BANDHWARI SLF SITE GURUGRAMHARYANA PIA

RST No, 27717 VEHICLE NO ?AR-38-T-1979
CUSTOMER : Jeetpal MATERIAL

. ; Bio-Soil

GROSS We 3300000 Jee Date & Time : 01-01-2023 (Kh3648
TARE Wt. ; | 2200, 00 ke Date & Time > Q11-2025 00:36:48

i is ; E : : Tag “tt ee Ei hitNet Wh: 2084000 keg Weight in words :talatoe gg
Thisis computer generated and verifiedslip.

1

Qi
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|o0
_

Municipal Corporation Gurugram

Address -- Bandhwarl SLF Site,
Bhumi Green Energy
Near Gurugram- Faridabad Toll Tax, Gurugram, Haryana

Mob. No, 9819070990, 7775092892

Tranapedw femBrae Gott; CMO pate: (eT ase”
Mobile No. nis PTY ste
Vehicle No U V a| bm & lod

Driver Name

Mobile No
Consignor Name : Bhumi GreenEEnergy Consignee Mame: Municipal Corporation psinale
Autres. Bandhonal SLFSite, Nearbaka Faridabad Toll (Dispatch Tr; Werk2H fez.i |

| Tax, Gurugram, Haryana i . ;

ad BayeWoreMaterial Compost A> |inertC> 08D=C>|RecyeatingPinstic Bie@___>

omce

aoe

geet

ey gt
Grows We (KG)JO 7 oO

fo
1

Main Galg,SecurityPoma
Authorisad Signalure

particu

Tare wt gee) || U"
itis Certified that particular given above are true and correct

lGg Saret WE YAG)

GURUGRAM MUNICIPAL CORPORATION
BAUM] GREEN ENERGY

apenas LSLF SITE GURLIGRAN §
RST bso. : 7718

CUSTOMER + Jeetpal

ATR: ANA PHS

WEHICLE &O
MATERIA!

°UP-14-FT-8 108
: Bbo-Seil

GROSS Wi. : 207510.00 eae

TARE Wi: 11400.00 lee

NeW + LOSSQ00 lg

Date & Tine
Date & Time

Weight in words :

> (101-2023 OS: 11

14-2023 GOs: ||
: Nineteen Thowsand These
Hundred And Fifty kee

‘This is computer generated and verified stip.
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‘competent.auert. as decided to imposeaaneof Rs 4, 0.

heTour Waake-encetou Ae eyasof March

(e6-J CamScanner
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a peetive! engine SBM,

Municipal ©| Corporatior1 |oo :

:
Mfs Green cone tescorstruction

thEne é

|Reg rding- delayiin treatment of
02 La

:MT oftegaeywaste a

Ba ishwarl§on heriskee osta i
Guru

eeuAmt.-47.16cr
eference:-
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a delaiy ‘sub
%) of the

-
contract value per on

levied
value

-

should bemaximum of fen seor contract
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executive Englveneer30M) -
Munle pal| Corporation,
Gura_ m/s Zigma Globat Envire solutions,

No. 64,Fir:st Floor,Ka aimagal Kalvi,

Nil aiyam Road, Erode, .emall)pages h@zigma:|inMob 6220008157 |
MemoNo: EE-sac|LokoneSe13

, treatmentof 02ae MToflegacywaste
08

ft.

Ltd. Gurugrar

—
_

Work rder no. M s/cSBM
/CFMS/202 B41 ated?2502.22023.

Wewriiteto you with regard to th
Letter.of|intent (tor) is

eesagency on 08. 02.a|for the atteworks.

of SFemouttof INR 88.2lacs vide B.G. No.onan
7 submitted by you on

(4) CamScanner
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